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INTRODUCTION 

I. the Chairman of the Public Accouats Committee. a. authorised by tbo 
Committee. do presont on theirbobalfthi. Btabty-Piftb a.p:)rt on Paralraph 
29 of the Report of the Comptroller· and Auditor General of India for the 
year 1983-84-Union Government (Civil) relatins to Supply of Drinkins 
Water to Problem ViIlasCl. 

20 The Report of tbe Comptroller and Auditor General of India for 
tbe year 1983-84, Union Government (Civil) was laid on the table of 
tht House on 16 May. ~. 

3. In thil Report. the Committee have pointed out Ihat against tbe 
target to cover 2.31 lakhs problem villaSes durinl the Sixth Plan, tb. 
achievement bal been ·1.92 lakh villascs on the basis of criteria tben 
prescribed. Lootinl at the achievements made 80 far, tbe Committee are 
apprebensive that target for the Seventh Plan period may not be acbieved 
uoleu tbe Department of Rural Dovelolment and the Stale Governments 
intenlify their efl'ortl. The Committee have hoped that the Government 
would be able to mobiliae adequate flnaneial and physical reaourcea to 
achieve the revised target with liberalised norml. The Committee have 
also observed thllt number of problem villega identilied lial been on the 
mcreale with passaiC of time. While an estimated 1.53 lakhs villales were 
identifled as probl.m villales in· 1972, the number roae to 2.34 lakh problem 
villages in 1978. However. a total identification of 2.31 lakh viii ales wal 
done as on 1.4.80. The States are now carqing out surveYI baled on tbe old 
criteria al the SUrveyl carried out earlier were not rea lillie and comprehen-
live. 'tbe Committee have obseryed in thil Report that a matter. 10 vital 
to the oational interest, is beinl treated liptly and have urged the Govern-
ment to take lteps to ensure that such lurveys are carried out roaliltically. 

4. DecaDe of drought for the three consecutive yean in tbe States of 
Rajasthan. Gujarat, pam of Maharalhtra, parts of Andhra Pradesh aad 
partl of Karnatata, even the well eltablilhed 10urcCl became scanty 10 
lupply of water or became dry. While lome of the areal are bit by droulbt 
due to scanty rainfall, the droulht-prone arou can be easily identified al 
those which are chronically afl'ected by drou,bt. The Committee have 
urled the GOftrnment to identify these areas. [n vi!" of the unpredicta-
bility of raiofall this topic Ibould be tbe lubject-matter of conlideration by 
the Government witb a view to fiodi... a permanent lolution to tbe 
problem. The Committee bave IDIIClted that ehronolo.ically drougbt 
proae areu mould be ideatiled &ad peflD8DeDt lOIutioa for the proble .... 



The Committee have 8uggested:that chronologically drought prone areas 
should be identified and permanent solution for the problem found out. 
Supply' of drinking water must take precedence over evorythinl 
else even over irrigation and industral use of water. The, Committee 
have suggested that tbe pre800t system of founding a solution, 
keeping a village u unit is to() costly besides being unreliable. 

S. EcoloJic:a1 dearaAiation leadtnl to depletion of the water reso-
urces should be stemmed 80 that water shorta,e problem is not further 
aggravated. Since this problem is being dealt with by a different dCjpart-
ment the Committee ~ urged the Government to ensure inter-depart-
mental coordination of the activities and to take steps to stop the 
ecOlogical deterioration. The Gqvernment of India'sbould formulate 
schemes in consultation with tbe State Governments to take afore.ation 
on a wider scale. The Committee have recx>mmended that water shed 
manaBerneot and conservation Ichemes under the Drought Pronc Area 
Programme and the Khemel for supply of d'rinkinl water to probJeIn 
villages ~  be coordinated and integrated riaht from 'the formulation 
stale to its maintenance tD Conserve resources and to make the scheme 
effective and purposive. ' 

6. The Public Accounts Conu:nittee .-.mined tbe Audit Paraaraph 
at their aittinp held on" April. ~  20 JUDe 1986. 

7. The Committee coDJidered and finalised this Report at their 
sitting, held on, 10 April. 1917. The Minutes of.the Sittings from Part n-
of the R.eport. . ' 

8. For reference. facility and convenience, the observatlQns and 
recommondations of the Committee have been printed in thick type in 
the body of the Report and have been reproduced in a consolidated 
form in Appendix IV tei the R.eport. 

9. The Committee place on record t),.ir appreciation of the com-
mendable; work done b)' the Public Accounts Committee (1985-86) in 
lakinl evidence and abtainins ~  for the llcport. 

10. The Committee al80 express their thanks to the officers of the 
Depar\ment of R.ural Development, Ministry of Urban Development. 
and representatives of State Governments dI Andhra Pradesh. Bihar. 
Raryana, Himachal Praclcsh.' JallUDu a. Kashmir, Orissa, Panjab, 
Rajasthan. Madhya Pradesh. Mabaraahtra. K.amataka. Kerala; Uttar 

" 
.Not pdDted ODe ~  co." Iald _ abe the Table of tlae BoUlt aDd be 
copieI pIMed Ia ..... , UIIruJ-
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Prad.tah, West Ben,.1 and Tamil Nadu tor cooperation eztended by 
them. 

12. The Committee allO place on record. their appreciation of tbe 
assistance rendered to them in the matter by the Oflice of tbe Comptro-
ller and Auditor General of India. 

Naw Dlul; B. AYYAPU REDDY. 

Citra JO. 1909 (SlIka) 
. .~  20, 1981 C "tII","",. 

Public .4.CCOUII" Comm/·ttee. 



SUPpLY OF DRINKING WATER TO PROBLEM VILLAGES 

~ (Tbis rePort is based on ~ .~  29 of ~ Report of the ~ cI: AG of 
India for the yea.r 1983-84 (Ci-vil) which is reproduced as Appendix III.) 

(I) ~ 

1. Provision of drinking, water supply is the responsibility of the 
States and Funds have been provided in tbe State budget right from the 
time the planning arc started in the country witb ~ ~  of tbe 
Pint Five Year Plan in 1951. Though in1tially scbemes for rural water 
supply were ~  under Community Development Works or Local 
Development works. with the introduction of the Nation",1 ~  Supply 
and Sanitation Programme in the Social Welfare ~  under tbeMinistry 

• of Health in 1954, the State' Governments starled' entrusting the work to 
separate departments set up to deal with the water,supply and ~  
problems. The States gradually built up tbe Public Health BngineeriDI 
Departments to' tackle the problem of water supply and sanitation. In,spite 
of this it was found by midsiltties that rural water supply ~  were 
being implemented in villages ~  were easily accessible and couJ4 be, 
tKkled without much technoJogal skill, neglecting rural areas whichbacl 
problems in getting, the much needed water for- domestic purposes. The 
Government of India, therefore req'lested the States to identify such 
villages, called 'pr';blem villages" so that the·efferts could be orieDted 
towards tackling such" villages. The criteria laid down for identification 
were: 

• 

J. Villages where no water source existed witbin a distance of '.6' kmw 
or where water was ava-ilable ~  a depth of more thaa I S ~ 

(In billy areas. 'villages where waler sources were available at aD 
elevation 'difference of morc: thaD 100 metres from tho haltltation). 

2.' Villasci where tbe water sources w",re blying cxcei,ive salinta,. 
iron. Ouerides and other tOKie elements hazardous to health; 

3. Villages which were exposed to the risk: of waterborne diseales. 
such 8S cholera, guinea-worm, etc, due to tbe ~ !  WJter. 

4. No information is available ~ any specific Reh !mes whicb 
were implemented ;n the various States/UTI during the IiAt roar 
fi\re.Year Plans since the subJect matter WftS the responsibilitlof 
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the State Governments. Expenditure ~ in tbe various plans 
under the Water Supply· and Sanitation Sector is given below :-

Fint Plan .~ .  ~  

Second Plan (1956-61)-74.00 Clores 

Third Plan {1961·66)-222.00 croret & 

Annual Plan (1966-69)-
Fourth Plan (1969·74)-548.00 crores. 

No data at National level are available .regarding .ctual pbysical 
achievement made in the Sector during tbe above period of plants. 

The Government of IDGia even assisted tbe States to establish 
Special Investigation Divisions in tbe 4tb Plan to carry out the 
Identification and by 1972 various States and UTs had come out 
witb a figure of about 1.52 lakh villages falling under the categories 
mentioned above. 

2. Takinl into account the malnitude of the problem and in order to 
speedily cover these villages witb safe water supply facilities, tbe Central 
Government introduced tbe Accelerated Rural Water Supply Programme 
(ARP) in 1972·73 and assisted the States with 100% financial grants-in.illd 
to implement schemes in sucb villages. Tbis programme continued· in 1973-
74 also, but with tbe. introduction of MNP in tbe V Plan, ARP was witb. 
drawn in 1914. However, the programme was re-introduced in 1977·78 by 
when it was observed that tbe progress in tbe provision of drinking water 
to tbe identified villages ·was rather poor. Wben the concept of rolling plan 
waslntrodliced in ~ the States ~ 9ut with the pica tbat the identifi-
cation of proLlem villages had not been .completed by 1972 and that due to 
various reasons like drougbt and chanle in quality of water, more villaae8 
bad become problem villages. Various Slates ,nd UTs bad come up witb the 
totalldenti6cation of about 2.34 lalMs problem villages in 1978. Wben tbe 
VI 'Plan ·(1980-85) was being finalised tbe Statei ~  more problem 
villales OD the basis of tbe resurvey carried out by tbem till tbe belinniDl 
of the VI Plan .~. 1.4.80 and reported a total identification of about 3.25 
lakhs villascs. At the same time tbey also reported that about 94000 of 
tbese villages had alf'ead1 been provided witb safe water supply facilities 
lelvins bebind about 2.31 laths problem vUllses which wtte yet to be 
tactled on 1.4.1980. The United Nations Conference on Humin Settle-
ments bold in June. 1976 at Vancoover, recommended that lafe Water 
Sqpply and Hygiene waste dispolal should receive high priority from 
Government and InternalioD!!1 Agencies to achieve the larltet of serving all 
tbe population by 1990 Ind these objectives were reiterated in tbe United 
"ations ~ ~  at Mar ~  Plata, Ar,entina IDd it ... ~  



that tbe ten year period 1981-90 be deli,nated I. tbe'lnternadonal Or'ntin, 
Water Supply .I: Sanit.tion Decade.' ~ . i. a panicipani in tbe Inter-

"national Decade PtOaramme tbe ,0.1 of wbicb is proYilioD or safe elrinti •• 
w!lter to die entire rural populatioD by the end of the decade • • (ii) Six'" PI. Jler/o,.",."cI 

3. At tbe commencement of tbe 6th PlaD perloci. 2.31 I.th viii .... were 
identified a problem villa,eI OD the bais of tbe prescribed criteria. Duri ... 
the Sixtb PI.n "period provision or dtint;n, water supply to prGblem villa,. 

1 wu liven biah priority and the aim .a. to provide atlea.t one .poI-IoUrce of 
f w.ter in identified problem vill •• es. Tbe providon -.of 18(e ~  water 

supp.y to tbe rural pop .... UOD .1'0 (orm p.rt o( tbe 20 point pro,ramme. Por 
cre.ting water supply facilities in tbeJidenU8ed problem ,iII'leI. the Sixtb 
PI.n proyided .n outlay o( Rs. 1"407.11 crores under tbe St.te Sector MNP 
aDd RI. 600 crores in tbe CeDtraily Spon.ored Acceler.te6 Rur.1 Water 
Supply Proaramme. HowevE'r. due to areal emphalil durin, wbe coutle of 
Sixth Plan implemeDtation. • total amouDt o( R.. 803.60 Cforee were 
made .v.ilable under ARWSP. durin. Sixtb Plan. To live further boost to 

. thil pro.ramme. an additional amount or Rs. 116.11 crores were strovidld 
as ,rants-in.aid &0 States/UTI durin. 1983-84 under the Incentiye Schem .. 
1" additioD to tbil .D .mouDt of R .. 919.71 crores pro,ided ,..nder th. 
~  Sector, aD amount of RI. 1511.81 crorel were utililCdby tbe Statal 
uri under the State Sector MNP. The year-wile poIitioD is a. folioWi :-
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'.,.' , . ~  ~ ~  pi ~ .il)tensive ejJorts apd Iaeavy investments 1.92 la"hs 
. ~~  2.31 ',aths.of ~  ~  w,ere:covered andprqvidc4 

~  91}F, . ~ ~ drinking water duriog .the ~ Plan. The year-
wise coverage ~ ~~  . ~  is as ~  ;:-; -, 

----.... --------------------------..... ~  
Year 

1980-81 

~ ~  

1982-83 

'1983·84 

1984,85' . 

:.' , 

Coverage under 
~  MNP 

5757 

~  

. 19574 .. 
• 

··20221 

21109 

26270 

Total 

25978. 

'29837 

45844 

50239 

40126. 

------
192,024 

-Detailed breakage of MNP & ARP coverage' not available . 
• ' • I ' '. ..' ". ~ • . ." 

S. In terms of population coverage, about 1217.44 lakhs population 
(1971 Celllus).were covered oul of which 205.36 lakhs belong to Scheduled 

'Castell (1,6,07%) and 115.00 lakhs. helong to Scheduled Tribes categories 
(9.07'0)' During the 7th Plan, in line with the objective of International 
~  Water Supply an,ll ~ ~ ~  Decade (l?81-91) tbe aim would be 

; to provide ilde-quate safe drinking water facilities to the 'entire rural popula. 
tion. The strategy in the 7th Jilanthus aims at ;- .' 

(a) Coverage of remaining problem villages based on Ibe original 
survey at the commoncement of the 6th Plan; 

(b) Coverage of problem villa!es identified since the commencemcDt 
. of the 6th Plan; 

,(c) full cweragc of partially covered ~ . '"\-

. ~. The norm is the provision ·of 40 litres per capita per day ~.  
this requires the ;I\'aililbi'ity of a spot source for about 2sn persons. For 
Slates whkh are able to complete covenlge under the abtwc guidelines, tbe 
,p,rogrllmlJ'le could be extended for providing coverage under the more 
liberal norm of providing a source of water within a distance of 0.5 km. 
"nd an elevation of 15 mts, in tbe hilly ~ ~  further the enhancement o' ,. 



f ! 
t the ~ ~ 4(rt'o ~ ~  ~  ~ .  ~  no. 
~. been provided to take covera.geof ~  partially covered ~ ~ ~  

~ ~  .rillages whicb.have been, ~~  ~  vil/alcs ~  the 
~  ,t', ~ ,',1',',_"" " 
I 

t, ;.' 'Due care'is ! ~  to ensure ~  ~ ~~ ~~! ;Cjtbe ~  
. of (be' SC:heduled ·Castes an-d Scheduled' Tribes' in impt.elftenti\ig· ~ rural 
watet iupp'Y programme.' In 1981. the States were ad'vised' that ;it1 'so far a; 

. it' was ~  Ily ~  ~  new'source of- drinkirig 'wafer\ in' 'a village 

.~  be located in a. ~  ~ to aU-communities: 
',This view haa ~ !  ~ ~  meeting of th'C ~ Ministers. 
States have now been asked to ,earmark,.a perccntageof tbtl Central Assii-

, lance under ARP etciusive'ly for Scheduled Castes and Scheduled'Tribes 
equivalent tt, tile percentage "being idJocated by 'bern under the MNP for 
tlte special component Plan for tbe SchcC!uledCastes and the Tribltl· sub. 
plan for the Scheduled 1 ribes. As a result, tbe targels for coverage of SCI 
Sf get segragatcd and would be monitored selllrately. For successful 
implementation" of the programme involvement of tbe comR1unity 'at all 
sta,es 'like . ~ ~  execution and maintence is being cli'Visa'ged: A 
systematic effort is thus being made to ~  vOluntary"a;encies in'm., 
implementation of the Programme. While the' ·programme received major 
.rust during· tbe Sixth Plan, the maintenance of tbese created facilities 
partic'.llarly tbe hand-p'urAps bas' not been ~ . "'Efforts at getting tbe 
Panchayats to maintain tbe' assets out of tbeir own 'resources 'have not 
achieved Significant suceeit , and it bas 'by arid 'Ia'rae not ~  pbssible for 
tbeStates to make adequate,non:plan'provis'ion for ~ ~. ~ very· 
special case, the Srates have been given ~ ~~ !  to ~ upto 10% of 
the Plan outlays for this sector for operation and maintenaDce with tbe 

'specific a.pproval of ~ ~ . . . Tbe ~ ~  Plan baIRn 
in<:feaaed,.outlays or Rs. 3454.47 crorCi Jor rural water .uPpl'y ~  (Rs. 

~. ~ ~  it) ,the ~. Sector MNP ~ ~ . __ 20 ~  .• ~~~ . ~  tbe 
Central Sectpr ~ . for the: ye,ar ~  ,a ~  ~ •. 298 
crares has ))c,eD made in tJlF. ~  . . . ~ . ~ Central,'" ~  
Accelerated RUral Water Supply Prosramme. Out ot ~  amount an 
amount,of lU. 224 .. 34 ,crQres ~ already been released to the Statet/Ufs. It i. qpectcd to cover . ~ ~ .  ~  ~  ! ~  ~ ~  / 

(iii) Identification 0/ Problem "illage, 
• ~ " , •••• :. • ~. :', .~ . ·!'-t ...... ~  • '"1' 

8. The Committee 4esired to know if ~  ' 
fot IUPely ~.~ ~  .~ .  ~~ ~~ .~~~ ~ .~.~  ~.  ~~  .. and . 
CIM,lity, .~ ~  ~ ! ~ ~~ .al ~  ~~~. ~~~ ~.~ ~  .~~  to 
eaaarC tha& these norml are observed 't)j air, 'tbe 'Sfate (JovttilmeOIl 



iavariably. tn a DOte furnished to. tbe ~  the Department of Iturat 
Dcvelopmeot stated : 

uAccordina to the existing normi, ia tbe cue of Piped Water Supply 
Scbeme a minimum quantity of 40 litres per capita per day of potable 
water supply is to be made. In tbe case of bandpamps, 8uideliaes 
provid«{"for one hand pump for every 250-300 population. 10 so far ~  
tbe req,irements . of cattle are concerned, no specific quaDtity is 
earmarked for consumption by animals. 10 case of ACcelerated Rural 
Water Supply Programmt, the schemes to be taken up are apprcwed 
by the Ceatre. J)ctailed guidelines have been laid down' for fOrmula-

. tioa of schemes ander ARP and at the time of approval it is Hea that 
the ac:hemes bave been formulaled in accordaoce witb the prescribed 
aorms.· In the qase of schemes taken up uader . ~  Pro-
pamme, the impJtmearatioa of tbe scbemea is the r.ponsibilily. of the 
State (Jovts. and tbey are expected to ensure .lhat tbe scbemel conform 
to the prescribed norm.... •. 

9. ~  enquir:! about tbe prelent per capita availability of drinkin8 
watcr ia rural and urban areas State-wisc and al to when was tbe minimum 
per capita 'expected to be available, tbe Department of Rural Devetopment 
in a post-ev"idtnce note stated : 

. . 
"Tbe details of per capita availability of driDtin8 water in rural areis 
at prescnt State .. wise is not available. However, it is pointed out that 
for rural communities where house service connections. are not coo-
templated and the supply is tbrougb central staad post, tbe rate sbould 
not be lesl tban 40 Iitre.s per capita per day. In case of bandpumps, 
tbeyar. provid.d at tbe rate of one for 250-300 users. 

." 
nerefore, ia order to haye the widest coverale with the limited 

resounies available, per capita rate of'" litrea is bein, adoPted for 
~  imple-.ented UDder Ac:celrated Rural Water Supply Pro-

,ramme. The States bave also been uraed to adopt the .. me rate 
for the ICbemes implemented uader Minimum Needs ~ . 

In line with the objectives of the Internatiogal Decade ~. Water 
Supply and Sanitation (1981·199 I), the aim of the Seventh Plan is to 
provide adequate drintiol water facilities to tbe entire rural popula-. .. 
tion during the Plaa period:' . t i 

10. The Secretary. Department of Rural Developmeat durio, evidence 
... ron tbe Committtee Itated : 

""The buic illue that is coming up is that in tbe Sixth Plan tbe main 
"'rust was tbe provide at leaat ope ~ source of driatiD, water 



, 
to tbe problem villages as identified in tbe beginning of tbe Sixth Plan 
on tbe basil of certain criteria, the criteria being 1.6 kilometre diltance 
and tbere is lome criteria in tbe venical beigbt and deptb. We test 
chemical contamination of the water, frelbness of the water, patbololi· 
cal contamination of tbe water like Guinea.worm etc. Thele are the 
areal being identified. Roulbly 3.2 lakb vi Hales bave been declared 
as problem villales. Tbe requirement of lafe and adequate water il 
40 LPCD, 40 Iltres per capita per day. Tbe Estimates Committee 
IUllested Ihat jt should be 70 LPCD. Taking tbe resources available .. 
into account, tbe minimum tbat wal sougbt to be acbieved wal to pro-
vide at lealt one lource of drinking water.to tbe problem villages. lot 
tbe end of"tbe Sixth Plan, we Ihould cover "altogetber 1.92 lakb pro· 
blems al spill over villagel in tbe 7th Plan." 

11. Wben aated about tbe realonl the ~  eacalation in tbe number 
of problem villages, tbe Department of Rural Development Itated in a 
note: 

"Tbe number of problem villages cannot baye a cbaracter" of perma. 
nance andit il likely to cbange wben tbe water table lOCI down on 
account of drougbt conditionl or wben new villages are aft"ected by 
water born diseales or Cliltins water IOUrCCI subtequently pt poluted 
by toxic matters. Tbere bave been demandl from tlmerenl States for 
addinl more villagCl to tbe lilt of pJ:oblem vfllalCl. States bav., 
tberefore, been requested to conduct a fresb survey of problem villa .. 
accordini to the criteria already prescribed: The data ill of the pro-
blem villages at tbe end of Marcb, "1985. on the basil of tbe survey to 
be conducted il still awaited from most of tbe Statel." 

12. Asked to indicate latat tbintinl of Government on rede8ain. 
tbe criteria for ideatification of problem villalCl and tbe- number of pro-
blem vilialCl in tbe country at the ead of 1985 and estimated at lbe end of 
1986 and stepa taken to eradicate cbolera and Iuineaworm diseues in tile 
vitlqea endemic to tbem, the Department of Rural Development in a POlt· 
evidenCe note Ita ted.: 

"(a) Durinl the 7th plan. in linewith ~  objective of International 
Drinkinl Water Supply and Sanitation Decade "(198I·Q I), tbe aim 
would be to provide adequate safe drinkin, waler facilities to tbe entire 
rural populatioD. The stralelY in tbe 7th Plan thus ai.. al (I) the 
coverale of the remaioinl- problem. villaael bued on the survey at tbe 
commencement or the 6th Plao, (2) tbe cover'le or problem villalCi 
idenlHied since lho! commcncemeat or the 6th Plao. (3) full covera.e of 
partiaU, cowred villa,CI/babitatioDi. 



For States which are able to complete coverage of the probtem 
villages under the above guidelines; the proaramme could be: extended 
for providing ~  under· the ~ liberal norm of. providing a 
source .of water within the distance of 0,5 km and an elevation of IS 
metres in hilly areas. Enhancement. of the per' capita norm from 
40 p.c d. to 70 p.cd, could also be considered once the complete cove- ~ . 
rage ~  per norms mentioned has been achieved. 

Flexibility has now been provided to cover both partially covered 
villages/habitations as well as villages which- have been identified as 
problem villages after the 6th Plan. • 

• (b) Tbe number of "roblelD ~  in the country at .the end of 
1984-85 was 38748. The target for. 1985·86 was 28077. 

(c)' Village!! endemic to cholera and guineaworm ~  have 
also been termed as problem village and they have been incll;ldedin tbe 
list of problem villages .identified at the commencement of the 6tb 
Plan. They are being covered both under Accelerated ~  Water 
Supply Prosramme and Minimum Needs Programme. The technology 
Mission. which hal been ~  recently. will also look into these 
problems aqd evo'ive low cost technological options to solve the 
special problem of water supply,in these areas." 

13. The Seventh Plan promises tbat attempts would be made to cover' 
.all thoBe villages \fbich do not have .. an assured source of water 'supply 
.within a diltanee of.O.Skm. (as against the preient norm .of 1.6 km.) and 
allO to enhance per capita per day (lped) to 70 Ipcd. during the Seventh 
Plan, as rCfX)Qlme'nded by the Estimates Committee. In that context the 
Committee' enquired whether .the Government of India had decided to re-
examine the above aspect with reference to availability of financial resour-
ces. The Comm.ittee also enquired the position regarding availability of 

~  resource,. number of problem villages based on these criteria, tbe 
commitment of the Government to supply adequate drinking water to the 
entire population and the frequency of surveys to arcertain problem Yillalea 
during ihe last 10 years. . 

,14. In a post evidence note tbe Department of Rural Development 
mentioned : 

IICa) The resources available for the 7lh Plan for tbe implementation 
tbe Rural Water Supply Programme are: ' • 

of . . .J 

(I) Rural Water Supply (Sallitation) under MNP 
LDcJn:tbe State Sector 

• CiI) . CeiltraJly Accclefl'ted Rural "ater Supply 
Prolramme (ARP) 

, l \ 
\ . 

. Rs. 2253.25 crores 

as 1201.22 crores 
ii. 3454.47 crora 



(b) The revised survey.fQr the' .identificatioa of new problem' yflla,et 
as per tbe old C.' iteria "is still in progres". aDd a clear picture would 
emerge after the survey is completed jn all ~  and V.TI.· . 

·(c) The 7th Plan aims at providing drinking water slipply laciUtieli ~  
tbe entire rural population on the basis of the existinl norms of availa- . 
bility of 40 Iitres per capita per day of potable' water, .' The 7th Plaa 
provision in Jural wllter supply is of tbe ol'ier ofRs. 3454 crorea u 
against the estiiDated requirement of Rs. 7700 crores. On tbe face of 
ii, the,re is a largeresoun:e gap in Ihe light ofwhfcb ~.  . atfalnGlCDt or 
objective of 100% coverage 'of . rural population' 'appeaR' dHBcult. 
Therefore tbere is need to devel0,p' low cosi options for tbeprovision 
of safe drinking. waler in tbe rural areas as an alternative to tbe capital 
intensive o.rigirial piped water supply. scheme. . . 

It is with this objective in view tbat a Technology MissioD bas bccn 
launched on "drinking water in every village and related water muage-
mt-nt" with the approval of the Prime Minister Tbe Techaol08Y 
Mission will lIim at finding low cost solutions to meet very dltBcult 
problems relating to ~  of drinking water to rUlal areal. 

(d) Tbc identification of problem Yiilagcs WM firlt· undertakea 1a. 
early 70's and a list was prepared in 1972. Ali estimated 1.$3'" 
villages were identified as ~  viII aSCI. Laler 00 iD •. ,,,. . .... 
States ~  that the .identification of ~  problem viJIaget,badaOt 
been completed by 1972 and due to various reaSODI like droulbt demo-
grapbic and ecological changes. and cbange in qU8lit1!!of water;' more 
vill!lgcs bad become probJem viltages. Varioul States/UTI bad ,come 
up with tbe total identification of 2. :4 latbs problem villases. " t . " 
Wbile the 6th Plan (1980·85) was being Jinalised. St.au· reported' pr0-
blem villages on tbe basis of re-survey c,arried .out by tbem till tbe 
beginning of Ihe tb Plan i.e. 1.4.1980 and . a t't)ta" identiftcatJoa of 
about 3.25 lakbs villages was reported. Tbey alia ~ at the same 
time tbat about 94,000 of these vill8gel 'bad alreildy beea proYfded 
with safe water facilities leaviDI' about .2.31 latbs. problCIID yUill_ 

. whicb were yet to be ta.cltled on ~ .4.1980. , 
Due to failure of monsoon in different parts. of ~ couatry aud chanl. 
in 'otber relevant conditions tbe Statel have repOrted tb.t viJI .... 
which were Dot earlier identified sa problem viii ... have DOW become 
problem villages and stated tbat these Yillales ,are also beiDllakea 0. 
priority basis towards coverage as problem ~ . The Slata are 
DOW carrying out surveys ba5ed on the o1d Dorms and bave been ubd 
to indicate their revised figures. The sUl'YCys in variou. ltases of 
~  in States/U.n. Reports received from ""lOme aat.mow 
a filure of hOO.OO9 villagCII ~ in ..... frClb 1UrY.,." 



to 
<") Flruntd.1 DUtl., 

IS. Tbe Committee daired tobo. tbe precise physical targets laid 
down (or tbe Sixtb Plan aild tbe acbievements made during this period. In 
rtply tbe Department of Rural Development in a note have stated: . 

, - .. , ... 
"The Sixth Plan (1910-8') envisaged coverage of 1.90 lakhs problem 

\'iIIsgel wilh at lealt OM source of drinking water. But. with tho 
announcement of tbe new 2()..Point· Programme in Jan. 1982, it was 
decided to provide at least one source of drinking water in all problem 
villages identified al 'n 1.4.1980. The number of problem villages so 
4dcnti6ed 1MS 2.31 ~  and it was elpected that a majority of. the 
problem villlles will be covered· during the Sixth Plan. As against 
tbil tarlet, the achievement has been 1.92 lakhs. Thou8h the original 
Sixth Plan tarset wai duly achieved there was some shortfall in 
achievinl tbe revised target let after lauoching the new 20·Point 
Programme. 

16. According to Sixth FiYe year Plan document all the problem 
. yillales were to be covered witb lafe drinking water suppI, by 1985 
exceptinl in some difticult areils like hilly and ~  regions. However, 
GIlt of 2.31 lath vmaaes identified u probl.m villalCl, 1.92 lakhs have been 
provided with water lapply (aciUllel. The Committee wanted to know the 
'ilic:tlltlea aad conltraiatl eiperienced in acbieYin. the target during the 
Sixth Five Year Plan. The Department of Rural Development stated: 

"Apart from laancial cODltraint, ICveral difticultiea and constraints have 
,beea experieac:od ia li'cbievinS tbe complete coverase during the 6th 
Five Year Plan. Tbe main reasonl could be classified broadly &S : 
• 
(i) Noa .. vailability of reliable permanent source of water. 

(ii) la-aoceuibility of the ymlla. 

(iii) Laet of communication facilities to tranlport .riga, materials etc. 

0.) Shortaae of .. teriall lite cement etc. 

(.) In ce,.ain Stata/l:1TL there are ahortqe of technical perSoDDel (or 
Ibe illlpleiDeDtation." 

17. AIbd about the poIition in reprd to the left-over vnlascs, the 
o.p.tr.iaent havc atated : 

, . 
.. ~ .. haye been askeel to complete the remaining problem villagcs, 
the Ipill-over of the 6th Plan by the year 1917-88," . ., . 
18. ne CoinlDlltee enquired froa the repreMntati ves of State Govern· 

_"wbether all tile probI_ .01 ... would be covered witb drinkiDi 

" 



it 

wate, facilities during the Seventh 'Plan period. In replY' repl'llntatlYe 0' 
Weat Bengal Government stated in evidence : 

"I do not think the problem will be completely solved because there are 
two aspects, one is tbat water table in geDeral is failUn. down ill my 
State. In areas wllere we previously uKd .ordinary baadpuaa.,.. ~ 
~ have to ~  tube-wells. It is giving UI a clear indicatioa that the 

water table is going down and in some cases the water table is ,olni 
dnwn to such aD eltent that we bave 10 go in for linkinl now ~ 
wells and we had to do hundread of tubewella lite Ihis. Anotber 
point is that these tubewelll are ~  tbat it bas a life. If YOII siat; 
tubt well today, after 10 to 15 years tbe tubewell goes derelict and tbe 
village again become a problem villagf'.'· 

19'. To .his, the Secretary. Rural Development added in evidence : 

"Tbe allocation is far too meagre' in MNP. They have lost about 
Rs. 30 crores-Rs. IS crores from our side and Ra. 15 crotes fro .. their 

,side. We will not givl! ~  more tban wbat the State Govern-
ment itself is paying. This is the general pattern." 

20. Committee desired 10 know whether all tbe viii ... aa per tbe DeW 
criteria will be supplied with drinking water i.e. 70 Ipcd and withlD a 

distance of O.S km. duriog tbe Seventh Five Year Plan. The Departmeat 
replied as under : 

'''Under tbe 7th Plan, ftr't priority will be to complete the spill over pro-
blem villages from the 6th Five Year Plaa arid also to eo,er ~ 
problem villagel identi6ed subsequently based 00 the old criteria:: 
States bave also been allowed to take on coyerale of botb . ~ 
covered viJ1age,/habitations as well al villasea wbicb bave beea i4eDtI-
fied as problem villages after the 6tb Plan. For St.tea whicb .re abl. 
to complete the coverage under tbe above luidoliDa. the prop' ....... 
could be ~  for providing coveragl under a more liberal DO ... 
of providing a lource of water within tbe distance of 0.5 kill. aact ID 
elevation oC IS metres ia tbe billy are.s. Further tbe enballCOllllllt or 
the norm from 40 to 70 Htrea per capita per day cO¥ld also' be COlI-
sidered at an appropriate Ita,e depending UPOD tbe av.UabUitJ of 
additional financial resource. durins the Plan period Cor tbe sector. 

In rural areas it i. tbe women who are burdened wilb the talk or 
carrying and fetching water. In order to alleviate their dl'1ldaerY aad 
to give tbem time to follow at,ber oc:c:upatioDi to increase lbefr ra.lty 
income it bal been tboupt ~ .  to reduce the dittaaoe of the 
Water source/supply point. For tldl nioa. it i. cIai,,"'e to melucle 
tbe diatance criteria." 



"21". • Clarifying' the ·point furtber· during evidence,· the Secretarj. 
Department of Rural Development stated as uDder: 

·'1. 

"In lbeSeventb Plan tbe approacb has been a ·three pronged ·one. One 
is to eli..,·inate the ~  of the Sixth Five Year Plan. Meanwhile 
we.:bavc gClt a Ii" of 1,33,000 problem villages of the old criteria. 
Now in the Seventh Plan the allocation is Rs. 3454 crores of which 
Rs. 1201 crores is in the central sector and Rs. 2253 crores in the State 

. ·Sector. Now a Working Group· of the Plaflnibg Commi!!sion which 
wcnl into this matter say that by 1984-85 prices, for full coverage the 
cost will beRs. 7700 ~ The allocation of Rs. 3400 crores is only 
half of the estimate. Now roughly nearly 44% of the populations 
remains to be covered and if you go . strictry by the present methodo-
logy we will be able to cover 26 or 27%. of the population by tbe end 
'of tbe Seventh Plan. To cover the maximum extent possible tbere is 
a thinking going on as to whether we cannot doit in a ~  way and 

. capture the ancient wisdom of our forefathers, to arrange for potable 
'.,VIl ier ~ Wherever it is available, large-scale ecological distur-
bances is leading ~  of the . water for the last 2-3 ~ . 
One cann!)t immediately put back tbe clock. Long·term measures are 
necessary. Social forestry and. other works relating to moisture reten-
~  etc. arc. loing on. Then there are ~  of arid zones." 

n. In another note to the Committee the Department have· Itated 
that during tbe'1th Plan, in line with the . ~ of International Drinking 

~  Supply and Sanitation Decade (1981-91), tbe aim would be to. pro-
vide adequate safe drinking water facilities to the entire rural population. 
The strategy in tile 1th Plan is stated to be aim' at ; 

• ··(a) Coverage ~  problem villages based on the original survey 
at the commencement of the 6tb Plan; . 

. (b} ~  of problem villages identified ~  tbe commencement of 
tbe 6th Plan. 

·;(c). full 1;9yerage of partially covered villaps/babitations. 

. The Dorm is the provision· of 40 Iitrea per capita per day (lped) 
anctthis requires tbe availability of a spot . source for· about 250 
persons. . 

For S.tateswhicb arc able to complC'te coverage under the above 
JOidcllines. the programme could be extended for providing ~ 
ullder the more liberal norm of providinl a source of wllter within a 
distance of' O.S km. and an elevation of IS mts. in the 'billy areas. 
Further tbe· ~  of the Dorm from 40 to 70 Ipcd could also be 
coDlldered. 
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~  has now been provided to take up coverage of, both 
partially covered villages/habitations as well as 'Yinagos which have 

· been identified as problem viJIages after the SixthPlao; ',' , 

23. Asked to intimate the amount of grant released by Central Oovern. 
ment in 1984 and ~  rxpenditure incurred during 1983·84 alid 1984-85. 
the Department in tbeir reply aave tbe information which ii, incorporated • 
Appendix I. 

, 1 .' 24. When asked as to why no targets were fixed from 1978·79 to 1981. 
82 eventhough ARP was re-introduced ir. 1977-78, the Department Itated in 
a written Dote': 

e· "J 

"When the ARP Scheme was introduced in the year 19.77·18 ~.  gpncept 
of rolling plan was prevailing. During the initial periods or lhe ARP 
Scheme Central fundi. ~  available to tbe ~  Govt .. a. sup-

· pJementary efforts for completion of the on going Rural· Water Supply 
sChemes undertaking under State Sector MNP ~ to cover the 
problem villa8es. It w,s, tberefore, nole POllibJe . to 'fll 'the pbysical 
targets." . 

<v, . ~  ~  J'1II,!gtl 

25. The Committee Icarnlthat in various States in (.jzable . number of 
cases where problem villages have been covered only one lource of 4riqiDI 
water bas been provided and tbe minimum requirement of 2-13 ~ .~  
laid down for a village has not been adhered to. Thil resulted in ollly 

_ partial coverage of tbese 'YillageL Deposing before tbe -Committee IlIe 
reprl=sentative of Kerala State in reply to a "query' from the CommiKee js 
this ~  has stated : . 

'"Till March J986, we 'could cover all the problem villages except orre. 
Out of lIS8 villages, 1147 were covered partial/y. Six villales were 

· fuJly cover'ed and tbese six are not ~  in the 1158' vllla,ts. ,. '. 

til. ~  Secretary. Rur.' Development and Pancbayati·Raj, Oorent· 
ment of Karnataka also expressed the ~  viewl 'while reply;n,a. qpBry 
from tbe Committee in evidence: . 

"On 1.4. 1980. when the p'roblrm vii/ales wrre identified, we idestiW 
154S6 problem villages.· Out of these 15456 viJIales idcnti8Cd, we baw 
covered 15443 villages, leaving only 13 problem yjlJaPl yet to be 
tackled······Tackled village would only mean tbat each.uch viii.,.. 
ODe source of drinkinl water in the vil/a,e. The ~  i •. 1IQt 
tackled in its entirety Mc8use even where only .()fte bore weU iI. pr0-
vided or ooly one hand pump j. t.here io a "illate with a popuJatioa pi 
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1,000, that villale has been removed from the Jist of. problem villases. 
The needs of the village are not completely met. Tberefore, the pro-
blem of drinkins water lupply is still there tbouSb partially it bas been 
IOlved," 

27. Similar viewa were expressed by tbe representatives of otber States 
who appeared lbefore tbe Committee. ~ view of it. the Committee desired 
to know the Dumber of luch partially covered villages in whole'of the coun-
try. The Department of Rural Development in .. note have stated as under: 

"AI per the 6th Five Year Plan document, atlcast one dependable source 
of water lupply throughout the year should be provided in the identi-
led problem villages. Tbe State!!! have been ~  tbe rocbemes 
durin, the 6th Plan period according to this norm. The percentage of 
partially covered villages is very bigh during the 7th ~  period. States 
have been advised to cover the spill over problem villages fir$t on prio-
rity basis and also been given the ftexibility to take on .-the coverage of 
both partially covered villages/habitations as well as villages which have 
been identified as problem villages after the 6th Plan. tt 

28. The Committee desired to know if any norms -liave been laid for 
supply of drinkinl water in problem villages such as quantum and ·quality of 
water per capita (considering human and animal populations). The Depart-
BIftIt of Rural Development in a note have stated that "according to the 
ailtinl Dorml, in the case of Piped Water ~  Scheme a minimum quan-
tity of 40 litres per capita per day of potable water supply is to be made. In 
,he case of handpumps, guidelines provide for one handpump for every 250-
300 population: In so far as the requirements of cattle are concerned: no 
ipecllc quantity is earmarked fOr consumption by animals." 

29. The Committee visited Hyderabad, Madras, Udaipur and 
Auranlabad and beld discussions with the State Government representatives 
of· Andhra Pradesh, Tamil Nadu, Rajasthan and Maharuhtra States. The 
State Government representatives told tbe Committee tbat it had not been 
poIslble for them to provide drinkiDI water to all the identified problem 
vill..... 10 Maharalbtra, there were 17 thousand problem villages realiring 
.up,.y of drinking water. Out of tbese, only one-fourth ~ ~ coUld be 
covered. However, durins summer months of May- rune these villages alain 
becolOe pro\lem villalCl as the wells go out of water. The Committee gain-
ed tfle impression that problem of drinkitil water is acu,e in the entire 
o.:cali Plateau becaule of rocky &trata. Water i.s available under rocb at 
aconliderable depth. It is very -difficult to bore wells. The incidence of 
f.Uun in boring wells was stated to be about fifty per cent. It was stated 
.at in Mabarashtra out of 80 ,housand wells drilled, only SO tbousand could 
tructiry. Tbe Committee were also given to understand that water supply is '0' .... uace. A borewell ,eDerally gives 200 ,allons of w8"r 8D ~  



I. 
which il not ;uflltient even for a population of 200 .. AI .~  ... Mel 
not been upto tbe desired Itandard, about 15·20 per cent of bonw"1 ..... 
rally remain out of order. When no other source of water wal available, 
tankers were arranged to supply wa .. r. Tho maiDlenaaoe.COII was .tated 10 
~ quite prohibitive. Because of inadequate underJl'Ouad water, aore well • 

.,Iso could not be dug out. . ' 

30. Asked how far tbe Ministry of Workl and ~. are .. lisled 
witb the per capita quantllm of safe drinkiaa wator available in problem 
villages where water supply schemel have been iaDplelDonted. The Depart-
ment have replied as followl: ",. 

"Tbe per capita quantity of lafe drinking waler lupply provided in pro-
blem villages is still not considered satilfactory. A workin"roup .a. 
constituted under the Chairmanship of Adviser (Plannin, Commillion) 
to c;xaminc tbis aspect in detail. The w.rki •• ~  recommended 
water supply of 70 Itrl. per capita per day (lpcd) conliderin, the various 
bousebold demands of water includin.l the demaad for tbe ~  

animals. In places where tllbo-wells with bandpumpi are tecbaically 
feasible, the working group recommended one tubewell with bandpump 
for every 1 SO persons. The O.)vcrnlaent of ladia decided tbat tbil ai-
pect will be re',examined at tbe appropriate stap depcndiol upon tho 

• financial resources available during the SeVentb Five Year 'Iaa period 
for Rural Water Supply Sector." 

31. The Seventb Plan promises tbat "attempts would be made to cover 
all those villages wbich do not have an a.sllred lource of water lupply witb· 
in a distance of O.S km. Cas against the present norm of I.' km) and alao to 
enhance per capita per day (Ipcd) to 70 Ipcd dqria, the Seveatb Plan, U re-
commended by the Estimatel, Committee. 'Ia tl1il coatellr, tbe Committee 
desired to know the position regardin, availability of ~  duri. tile 
plan. The Department of Water Resources in ~ aote have stated a. uader: 

"The resources available for the 7th Plan, for the implementarioa of tbe 
Rural Water Supply Programme are: 

(i) Rural Water Supply (Sanitation) under MNP 
under the'State Sector a •. 1253.U«OreI 

(ii) Centrally ~  Rural Water Supply 
Programme -(A RP) Ra. 1201.22 cror. 

RL ~ .  «ores. 
32. Tbe Prime Minister bad announced ia a public meeti. 10_ t_ 

880 tbat Government aimed at proyidin, drinkfD' .aeer 10 aU lit. problem 
villascs by tbe end of tbe VIJ Five Year ,'laD. In tJaia 008 ... ', .... c.o..tC-



tee asked whether the Government is not committed to acfequat,c dri.nking 
water to the ~ . In reply. the Department have stated: 

'"The 7. ~  aims at providin·g drinking water supply facilities to the 
CD tire: 'rUral population on the ~ of the e.(isting norms of av.ailability. 
·of 40 Iitres per capita per day of potable WJter. The 7th Plan provision? 
in rural water supply is of the order of Rs. 3454 crores ·as again!!t the 
estimated requirement of R.s. 1700 crores. On the face of it, .there is a 
larle resource gapintbe light of which the attainment of objective of 
·100% co"erage of rura.1 popu.ation appears difficult.. Therefore there is 
peed to develop low cost options for the provision of safe drinking 
water in the ·rural areas as an alternative to the capital intensive original 
piped water supply scheme, 

It is with this objective in view that a Technology Mission has been 
launched on "drinking water in every ~ and related water manage-
ment" with tbe approval of the Prime Miriister. The Technology mis-
lion wiU afm at Bnding low cost solutions to meet very difficult problems 

~  to provision of drinking water to rural areas." 

31. .It has been stated in the Seventh ·Plan document that "a new policy, 
il allO beinl evolved in . the Seventh Plan to tac.kle special problems of 
.... ter IUPP'Y which arc peculiar to certain States like ~  Raryana .. 
Madhya Pradesh and to hilly areas. The problem!! ofSuch States and hilly 
areas will receive special attention in the Seventh Plan. Tbe Committee 
were also'liVen to understand during their study tour that in a number of 
Ststes . like lhjilsthan, Andhra Pradesh and coastal belt of Gujarat large 
noas have. only saline water and potable waleris available only in small 
pockets; In this context, the Committee asked if tbe magnitude of tbe 
hydrological. problems such as low or scarcily water table, drought prone 
areas, saline belt areas been studied in tbeir entirety. In reply the Depart. 
mebtof Raral Development have stated as under: . 

"Even tbough· the 7th Plan aims at providing potable drinking water to 
the entire tural popUlation. the actual avai1ability of resources during 
the Plan period would be mucbless tban the actual requirement. It is, 
tberefoze, necessary to bridge the resource gap to the extent possible 
throuab adoption of low Cost Science an.d Technology solutions availa. 
ble within tbe country. Atprc'Jent 70% of the cost is ~  for 30%· 
co';e"ge·due to taking up of. capital intensive reSional piped water 
scheme .. in different areas either due·to non-availability of ground water 
or iii brackisbness or contamination witn salinity, fluorides, iron etc. A 

. low COlt atternative to capital intemive regional piped water scheme h, 
tb.efore, esseRtial for attaining our ~  of providing potable 

; ·.drilikiD, w.ter to the entire popUlation. The experience of India Mark-
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II handpamp which forma tbe backbone of drinkin. water ~ pro-
Iramme in tbe rural areas cQn6rms tbis. The wide variety of climatic 
conditions and location of tbe source. or surface and Irollnd water also 
requirel adoption. of dift'erent type of IOhltiObs wblcb are econOlDical 
aDd in kcepinl witb local needs !lnd conditions. It is, witb tbis objective 
in view, a techoolo,y mission on "Drinkin, Water in villal. and Rela-
ted Water Maopment" bas been launched witb tbe approval of Ibe 
Prime Minister. Tbe Technoloay Minion would aim at identi8cation 
of the dUl'erent ~  areas, develop appropriate low COlt teclanolOlY 
to overcome tbese problems tbroup application in tbe fleld. Tbe 
broad thrust or the techoololY development would be cost .ft'eelive 
water treatment for fluoride, salinity and brackisbness, iron and bacter-
ioloaical contamination, improvinlthe ,round water condition tbroulb 
proper rc-cbarlins as well as retention of run ()ft', and developin, tradi-
tional water retention and collection structures. Tbe strate,y of the 
Technology Mission would be to deal with tbe total problem of tbe 
drinkin. water supply in tbe project area by an intearated and inter-
disciplinary project. Educating tbe Public in conservation of tbe quan-
tity and quality of water is an important aspect of the Mission. Under 
tbe Technology Mission on "Drinking Water in Villa.et and Related 
Water Manalemeat", in consultation wi'tb the State Governmenti. 10 
districts in 10 States (one district in eacb State) bave been selected for 
undertaking pilot projects based o.n predominant problems in each pilot 

~ area during 1986-87. In respect of Rajastban, District Barmer 
(Problem of desert area,seardty and Brackishn.s and Guinea"orm 
problems) in respect of Andbra Pradotb, district Karnool (Scarcity of 
Water due to fluoride, Guineaworm and Salinity), in respect of Oujarat, 

. district Kutch (prolonled droulht. and salinity problems) in Haryana, 
district Ourlaon (brackishness and lIuoride), in M.P., district Jhabhua 
(Guineaworm aad billy terrain problema)." 

(,1) Fault)' Plan,., 

34. Durin. fest cbeck in audit, it wa. noticed tbu in II StatCl aalDely 
Andbra Pradesh, Assam.. Himachal Pradesh, "arnatata.· Oriua, Punjab. 
tamil Nada, Uttar Pradesh, Mabarabtra, Meshalaya and West' aea,al, 
h water lupply scbemes involvin. ~  of Rs. 838 laltbs failed 
to provide the intended benelts to ~  tvilla,eI due to inadequate 
source of water, low yield •. noo-6niJi'iliipn of dependable source of .. ater. 
nonooCoastructioo of wells upto tbe ptesod6ed' deptb aad dispute oYer tbe 
water sources. Anotber ellpenditure of Rs. 2749 latbs incurred in 6 St .... 
nlmely Rajuaban, Madbya Pradesh, Haryana, Karaataka, Orisa aad 
Mahatasbtra was readered iafructuous as the Scbemes failed due to "rODJ 
"Iectioa of sites. Tbe CollllDktee _ired lO taow tbe roaaedial .~  lak .. 



,in thlt regard. . ~  Department of. ~  Deyelopmt;Jlt exPJaine.cl ~  posi-
tion,al under: 

"At the time of ~  technical approval to ~ water sup-
'plyschemes forululated alld submitted by the' States, the adeqUacy 0 
tile s()urce of water is always IdtJkedinto. the StaleS are alSO' advist 
ed to conduct necessary hydrogeological surveys before undertaking 

~  well, They are also, required 'to' drill ,upto 
'the ' ~  depth and not to stop' ~  oil' ~ !  water. 
However, bbrewel1 schemes fail sometimes due to VatiODS hydroSe<>-

.' ' ~  factors. with more emphasis on cond1Jct of ~  hydro-
'sea'logical survey the percentage of such failure is expected to come 
doWn. Ho'wever; 'in the 'case of failure of any scheme due to sources 
drying ap or turning bratish, the States do take action'for providing 
alternate 'sources to the already coveted population." , 

, 35. The Committee were informed jn ~  'the represeniatives 
of Andhra Pradesh, ~  Karnataka, Tamil ~  and" Maharashtra 
State Governments that in ~  villages borewells have dried JJP ~  
of lowering of- water level due to scanty rains, droughts and excessive ex-
ploitation of ground ~  In Karnataka alone, out of 15,443 viliages 
covered, the number of stich vilLages ,where source of water has dried up 
was stated to, be ranSing bet.weon 5000-6000. -In many states a large num-' 

, ber ,of problem villaaes ~ stated to have ~  witb o,n'Y 'one 
or, two ~  and hayc; ~  stated to be ~ with drinking water 
$,upply. A borewellaeneralb' gives only 200 gallons of water aft hour 
which is evidently' not sufficient even for a populatio'n of 200; In thiS 

~ the Committee desired to know the steps that have beeD taken 
by 'the Centre/Stale Governments tOl/ensure that at least covered:viJlages 
are ensured safe drinkil)g water during summer months.. In reply. the 
Department of Rural Developolent have stated as under: 

"Water Supply is a State subject. As a supplementary eft'ort Govern-
ment of India provides assistance under Centrally sponsored Accele-
rated Rui"al Water Supply Programme to the State Governments. 
While approving schemes under AR WSP, those ~  &Fe approv-
ed which ensufe supply of drinking ~  available throughout the 
year. Howe .. 'cr, preparation, implementation and maintenance of the 
schemts are the responsibility of the concerned, State ~ 
It is also proposed to take up micro-ecological me<l.sures to ~  
that the quantity and quality of water is sustained,.'" 

36. In reply to anomer query, the Depalltment listed· t1Ie followinl 
reasons ~  for, scarcity (whefe source of water ~  dried up) of 
water 1 ' • 

(i) Absence of and 'iRadequate rainfall. 
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.. ". (n). Depletion M ~  leve1due tb. shottfall ~  of 
ground water. ", 

• (rii) , 
" 

(iv) 

Over exploitation of ground water' • 

Absence of appropriate iesillatioa for -explOitation 1)( ,round 
water 'by various' agencies namely: Irription Indullltry.Drint. 

• 

,. (v) 

"(yi) 

ina Water etc. . 

Lltrge ,cale defor,estat ion,. " 

Absence of conjunctive usc ,of ground and surface ,water for 
. . ~ . ~  dr!nking water sUJ?ply,. power ~ . 

(vii) Absence ~  management "of water shed., 

"(viii) PPpulation explosion resulting in increase in demand of water 
, for irrigation, drinking wafer supply, industry ett. 

37.: The Committee desired to know the remedial steps taken or 
c:onte'Dpiated to· check de'pletion of ground water. In reply, the Secre-
-tary, Rural Developmen't stated in evidence':' . . . ., 

"The permanent solution lies in dlC catchment area ~.  
which is' mucb mOre. important· than havins' a tiotewell here alJd 
there. We p.re mining' water at a much morc hiShet-rate than ~ 
water is getting recharged." : 

38. ~  he 'further ,stated: 

"To4ay we have' a law 011 minor and, major miain,. But we have DQ 

.rcguiatiop on ·water.. But we have to Gavc' certain .resulationa oa the 
10<:41 brodies. on the use of water. When the water' table II pin, 
down so fast, the re is no, regul:!tory "measure. A time hal come to 
have a law for regulalion of water, wherever water is available for 
conservation of it so that we do not draw more water than wbal i. 

.. ·replenished. J am not saying that we are dOiD, somethiol very bil. 
"; -. But 'we arc at it. We ,aregettins the lepc)' tor the action oflome-
j body else. Things will become mucb more di8lcult in' another· jive 

years. ~  will be flo discharge of water because all the rain 
water will 'be drained out of the rain·fed wells. ~  in tbe Inow 
bound rivers in .the entire" No.rth, the rivers get water durin. summer 
because the foresf5 1\old water and roots discharge water durin, that 
period. In the upstream ~  areas tbe Slreams have ,ont dry. 

"'We are tackling this problem. to the extent possible. We have' liven 
.,., ~  that in every dtought prone area ~ the .work that should 

~ ~~ up will be in the nature of water ~  water ~  
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and soil conservation. If we can do tbat, in five to ton ,ean we 
will set some benefits. 

Today as from the drinkins water point of ~  there are two 
options open. One is ensineerins sollition.Th.s solution is tbatr 

,wkere),er you Jet wlter, set the water, pump it out and make it avail-
able and live bappily. But you cannot live happily thereafter be-
cause the source is Se.ttins dried. We are tryins to do two thiass. 
There are cases ,wbere the per capita cost is soins upto' Rs. 2200' in 
a very difllcult are'a. No country havins our type of economy can 
bear that sort of cost. Therefore, two major thinss we ate tryina to 
do. We should try to capture tho wisdom of our forefathers and put 
some sci,entitlc wisdom to tbat. It is possible in tbe hills, ~  in 
the desert and arid areas. It is possible to do that. It is possible to 
jet water because our forefathers lived there. We must capture the 
old wisdom and put it in a scientific method. It will be cheap. We 
will try to have it in such a way that we can provide water at cheap 
rates. The other' thins is· to conserve water in tbe cacbement area. 
These are the two major lines on which we are lhinkin.. Our tech-
1101011 machinery is almost ready and we will launch it shortly. We 
will take up ten districts tbis year and we will try to saturate and 
see what are the alternative costs." 

39. The representatives of Maharashtra, Oujarat, Rajasthan 'and 
Uttar Pradesh, Orisla, West Bengal and some other states informed the 
Committee in evidence that they had been supplYIDS water throup tank-
ers to tb, villaaes where borewells had dried up due to lowerins of water 
table. The Audit has also pointed out that funds were diverted to ~ 
ply water through tankers which is a short time measure and tbe expen-
diture incurred had become i'lfructuous. In this connection, the Commi-
ttee enquired about the measures the Oovernment is contemplating to 
solve the problem on Ions-term basis. The' Secretary, Rural Develop-
ment stated in evidence: 

"When droupt bits ~ area, I must confe:.a that there il an immedi-
ate compulsion of livinS some water. Some tanker measures are to 

. be taken. It cabnot ~  avoided though we know tbat mOlt of the 
expenditure would be infructuous. For example, Rajkot went witb-
out water. We have tp arranae railway water tankers from Gandhi':'· 
nagar to Ilajitot, a ~ of about 200 kms. 8 latb &allons of water 
was transported every day by rail. It would be infructuous as lOOn 
as the rain comes. Tbere is" an element.af compulsion to ·meet tbe 
demand when a particular area goes dry. We are more bothered 
about tbat rather tban lona-term solution. As soon as trae ra-in comes, 
water tankers become useloss. Evel1body forpts tbac till the . ~  
~  ~  



21 

.-,. The Committee poiDted. out that ecological denudation hu"been 
happening Qver a period of t:ime, and asked wby no DOtice of this fact 
bas been taken because of which water problem will ,become so acute and 
it win defy any solution. The witness in reply stated as under : 

"it il not correct to say that it wal not noticed. It may be correct 
to say that a total integrated view was perhaps not taten. Today we 
are much more CQascious of our environment and eCOlogical .degra-
dation tflan we were ten yean ago ....... The attempt in . . ~ . is 
to have convergenCe of all activities in tbe Plan. We are trying to 
develop it in chronically drought prone areas. This scheme is in 650 
blocks. We arc tryinl to develop plan to retain water by various, 
methods including drilleries, sub-soil water ducts, tanks contour bund· 
ing $. We try to tetain water as' much as we can by various 
methods. But it is a long process, Before August last we were not· 
conscious. The people who suffer froiD drought are beComing very 
coDscious of it· Now there is people's panicipation. We are taking 
stepl_ to meet tbeir requirements." 

41. Pointing out that some measures should be takeD to preserve 
raiD water 'by preventing it from going down to the lea and to percolate 
it into the soil, the Committee enquired' if thll'C fa any plan ,to do the 
same in an intensive way, the witness replied: . ' 

"In DPA blocks we are trying to have coordination. There are 
apncies to co-ordinate. I wiU not say, it il fully, but it il ~ 
The other areas which are not in DPAp·IO districtl are there. They 
arc very difficult diltiicts-from ecololical point ~ . We wHl try ,to 
set right those districts. But what are 'tbe options available and at what 
cost. It is a question of technological option 'fOl' dil'erent types of 
thiDJS. If we lubsidise 10 projcct8 or distric&8 ~ we have been 
talkiq of (or the lut two yearl, we can develop it. Thil wiD be a 
sol1 of representation of the various areas of the count.., 10 .. to 
make develop 8gro-climatic areas io .... isc for coDscnratioD of 
water for drinking purpo&el. I. 

42. Uncfer the programme hip priority", .. to be siven to the needs 
of sea and STI. Every new source of drinkina water in a vill .. e wal to, 
be located in a ..cheduled caste habitation open,ta all communities. A 
tewt-chect in audit revealed that tn the States of Alsam, Oujarat and 

• Welt Bcnlll proper covcraJC wal not liven to villa .. dominantly in-
llaitecf by SC/ST. The Commlttee enquired about the relSOU for 'not 



toilpwing the instructioos in· this regard, the Seeretary ,aural Dneiop-
ment atated in evidence : ' . 

. ,iHere we faulted in spite of our instructions. for ,a ~  tluli· if 
. one water: source is to be given in ,a village, it ~  be given in the 
area where Scheduled Casies anD Scheduled ~  living: But 
unfortunateIy, nlany cases have come to our notice w.here we ·have .t 
found that it has been set up at a place whicl1 is equidistance from . 
tie hamlet of the HBrijans and the ~  'So, availabi-
lity is (here but access is not there. We are. now pre'ssurising that we 
must ensure that it should be at a major pOint so that ~  aCCess i'l 
there and the people who are not getting it today, ~  get it." 

. '. 

43. In a separate note furnished to, the Commi.tee the ~  
of Rural Development l}ave ! ~  stated that "due care IS being taken to 
ensure adequate attention to the' needs of the Scheduled Castes and 

~  Tribes in implementing the rural water supply programme. In 
1981, the, States were adlVised that ill ::'.0 far as it was technically feasible 
every new source of drinking water in a village· should be located in a 
S.cbeduledCastes ~  open to all communities. This v'iew bas 
been endorsed in the subsequent meetjngs of the State Ministers· States 
baYe Inow been asked to earmark a percentage of the Central Assistance 
under AkP exclusively for Scheduled Castes and Scheduled Tribes (qui-
nJent to the percentage being aUilcated by' them under the MNP for ·t1i6 .. : 
ipecial component Plan for the Scheduled Castes and the Tribal sub-
plan. As a ~  the ~  for coverage of SCjST get ~  and 
would be monitored-separately. 

. 44. Asked to intimate 'the steps taken 10 improve tbe coverage of 
SC/ST ~ the. Department stated in repty: 

" 

"In accordance with' high priority being givtn to cO.verage of SCjST 
po"ll.tion with drinking w.ster supply the States ~  no ... J?een 
asked. to earn.ark that percentage of funds under ARP exclusively for 
Scheduled Castes ~  which is the ~  ear-
marked.. for tbe special component plan for scheduled' castes aAd for 
the! Tribal sub-plan for ~  Tribes by the states under the MNP. 
However, as the objective of tt.e Internatio'nal Drinking Water Supply 
and Sallitati()h.Deeade.is' . . ~  100% of the population by 1991, 
the entire rura!,'population ineluding those belongia.g to ~ will I.. 
.taDd ~ . . . 

(.111) DiYer,"", o/./uath 
.: . 

45 •. ~ Audit ;Para , points ,out ~  test-che.ck in Audit Ilas ~ .~ .. 
~  lhat fund, to ~  c,,:te.W. ~. . 575.19 lakbs . ~  .f Central . ~~~~ 



were. c!iverted by some States viz. Panjab; Orissa, Bihar, Tamil Naelu, 
Uttar Pradesh, Meghalaya etc. for other purposes such as o.p.!ration and 
maintenanee of schemes, purchase of building materiars, fUl=niture; statio-
nery, rotary comprossors, jeeps ambassador·cars, mil.i trucks,' mini.;.trac-
tors, maintenance of stall', supply of water through tankers and other 

~. . . . In this context,the Committee desired to know the checks 
~  by the Central ~  in this regard. In reply, the Secre-

0' •• tary, ~  Development stated in evidence: 

"As I have submitted that on the test check .of tbe Audit ~  has 
been brought out by them, we have not got any feedback of the State 
Government. If we ~  got the 'feed-back, we would have got much 
more information and the test check would' have been d.one. Now We 
would cover all the districts and the selection of tbe blocks and -the 
villages will be on random basis and if it is done, we would be abie 
to check to a very large extent." 

. 46· Asked to enumerate whether cases. of divel'5ionof fundos were 
investipted and if so, witb what results, the Department stated in'reply l 

, "Tile position in respect of different instances of diversion of funcb 
pointed out by Audit in sub-Para 29.3.2A.2 is indicated at ~  
II •. Under ~  Rural Water SuppJy Programme, release. of 

". funds are made on the basis of utilisation ~ issued by 
ACcountant General of tbe State. Such diversions whdrever ~  
by ~  Gencral are not allowed as expeo,diture und.er ARP. 
However, the attention of the States is being drawn to ensure that 
sUch diversions arc avoided in future." .. 

(ix) 1/,./",11("1 .xpendlt"" . . 
47. Durins·test-cbeck in. audit it was noticed tbat aa expeaditure or 

Rs. "3.28 latbs became unfruitful due to noa-repair of defect I. for waat'of 
power supply, non-removal of caling pipes from failed wells, nbD-oompte. 

. lioa of riSing mains an.d distribution 'I)'stem and non-lllyagiD, of buried 
assembly in a Dumber of States. ,luBihar, 31 schemea completed at a colt 
of Rs. 218.26 laths dudng 1981-82 and ~  coulet not be operated dae 
to non"energisatiOil. Tile Cbief Enpoeer informed tbe A.udit in May 1984 
that the cases were being pursued with tbe £Iectricit)" Board. In Katna!.a. 
, .chemes could not be ~  for .want of poWer ~  SeYen of 

~ schemes We" taken up,n villages whlebhad no electnclly.- furtber. 
00 action was taken by tbe department 10 remove the casia, pipet iBwted 
in 6987 failed borewells duriug 1980-81 to 1983-84. Subsequently, the 
Committee haYe been informed 'by !be Departll1ent that tbe Stato Goyern. 
ment bave issued instructions for extricatin, tbe callag pipes frOID '.iled 
bore weill 'wbuever poaible aDd economical. la ~ dtstrictl of MldhJ. 



,Pradesb piped water supply acbemOi completed upto March .1982 could not 
be commissioned till July 1984 for want ofelectricity connectioDs ai1cl non-
completion of work of laying ~ . Wben asked about. if the Slate 
Government expressed its ignorance about it. 

(x) Supply 0/ UIIIaf. water \ , 

48. The ma.n objective of the scbeme (ARP) il to provide safe drin- ' 
king water to identified problem villages throughout tbe country with at 
least one source ef safe pofable- water available tbrougbout tbe year. The 
Audit para points out tbat in test check. it was noticed tbat in a number of 
villaaes in Andhni ptadesb. Alsam. Bibar. Himachal Pradesh. Rajastban, 
,Tamil Nadu, Uttar Pradesh, West Benlal etc. unsafe water was supplied to 
yillalCJ covered under tbe Scheme defeating the main objective of ,tbe 
Prolramme. In 4 Yillages of Rangareddy and Guntur districts of Andhra 
Pradesh piped water samples on analysis indicated fluorides in excess of the 
permilisible limits. Howeyer, it was continued to be ~  in 3 of these 
villages. In another 4 Yillages, un-treated water was being lupl»Ued from 
canals and rivers:whicb were subject to seuonal pollutions. In Himacbal 
Pradesb, 122 water supply schemes, designed to supply drinking water to 83S 
villages supplied raw/unfiltered water from a Kbuda nallah or a spring to a 
population of 1.60 laths. 11 other schemes commissioned between 1962 and 
February 1914 'supplied drinking water containing suspended impurities, 
acidic elements and turbidity and was bacteriologically not fit ror ~  

conlumption while for 2S8 scbemes taken for execution during 198()'81 to 
1983-84, chemical and bcctoriological analysis of water at source was not 
conducted. In Midnapur district or West Bengal, saline water with higb per-
centage of chloride was supplied to people. Similarly, unsuitable water was 
in lome anal of Rajasthan, Alsam, Bibar, Uttar Pradesb etc. Alked about 
realonl for providioS uopotable water, the Department of 'Rural Develop-
IDCDt ta a ~ have stated that 'there may be lome cases of delay in com-
missioninl of water treatment pliats but normally it is constrllCted'. 
Subscquently. the representatives of various Statea while appcariD8 before 
tbe ~  ~  inadequacy of water' lCllinS f"ility. Tbey 
iDformed the Committee tbat tbe problem oC drinkiog water lupply bas 
been auravated because of the fKt tba'\ in aBny regionl undcrlround 
wa.er wben bored arc fouod to be saline. Tbe Iravity of this can be 
judled from the' fact tbat in a States like Punjab and Haryana in almost 
SO Percent of tbe area watel' dllg out throulh borewelll have boen 

oj 

found to be saline. Emphasisinl the point, the representative of Puojab 
Sute stated io evidence : ' 

"Tbere were 3712 yillaacs idenliSed as problem villalCl as on ht 
April 1980 at the commencement 'of tbe Sixth Fiye Year Plan. Tbis 
was out of a total of 12188 revenue ~ .. 'in the Stale. Now 



the position is, out of the original problem, villages tbat were 
identified, UplO tbe end of the Sixtb Plan, we bad covered a total 
of 2482 villaGes leaving a balance of 12'0 problem villa,es. Last 

. year, after receiving some suidelincs from lbe Goverament of Jndia 
and as part o(tbe mid-term review of the international Decade for 
w.ater Supply and Sanitation it was decided tbat Government ftbould 
take a second look to identify olber villascs whicb cipt bave. been 
left out in the earlier surYey bUI wbicb aceded to be covered by 
!'he criteria laid down. As a part of that survey wbicb was .ore 
inleDsive, ~  of quality of wat.er in each revenue villaae was 
taken up. Almost 7600 more villages now come under tbe revised 
definition of problem villasea .. Sir, Ibere arc about 6000 villagel 
wbere the waler quality is between permissible limit aDd rejection 
limit i.e. beyond permissible but below rejection.. We bave decided 
lbat during tbe reSt of the Seveatb Plan period, we sbould try to 
cover tbe spill-over of lbe orilioal problems villages of 1230 plus 
tbe 1507 villases bavins serious problems. Tbe bigser miscbief is on 
account of higb fluorides plus tbe salioity wbicb is very bi,bo" 

49.· Tbe Secrelary, Department of Rural Development also subscri-
bed 10 Ibis view wbile staunl ~ evidence: 

~  arc many cases where tlte weUs bave been dUI and. tbe 
punipS bave been pul but tbe water IS totally brackilb and Dot 
drinkable. We arc tryinl to .top all IbeBe tbin ... Recenlly, in Raja-
stban in the district of Jaipur, a larle Dumber of Bqllafon bllve 
been dUI. ·and pumps set up thoush tbe wilter was brackitb. We bave 
taken it up very stronlly wltb tbe Rajastbao Goveromeol." 

He furtber added : 
.. ·'rbcn tbere are areas wbere water is available bill it is contamina-

ted by iron ore. In Raryanll people become ill because of tbe conti-
nuous uposure to drinking fluoride water. Tben lbere arc areu wbere 
clean water is not avaHable but water with worms is &bere. Tbere 
are areas wbere from· scieoce and tecbooloay lide we bave to 100 
if We cab find a solution 10 these problems locaJJy. In a recent crub 
pro,ramme for water supply io one particular ~  we bave to carry 
water by pipeline for 100 km. to a cluster of vallalCl wbere tho water 
'is brackish. Bllt tbis is a costly metbod of supply of driDkins water. 
So we bave to.tbink of certain otber types of activity. Tbit it what 
we arc lryins to do. tbere is a tecbooloay mission in water. supply 
sbonl)' to be set up. Tbeir main ebarle will be to find out, as best al 
p086ible, the problems Ibat could be solved lbroulb tbe local 
resources-collection of local waten. We bave forlotten abo·ut tho 
ancient wid80m in this relard. HOD. Members from Rajasthan would 



be knowing about the very good system of 'taka' where everybody f. 
concerned with his or her own' water sources. But now everything haa 
been forgotten. We are going in for regional plans. As a result of this, _ 
we are unable to achieve this task... We are tbinking of re?iving the 
old system. -The most important thing is to provide potable· drinking 
waler. ~  require 40 LpCD of water, out of wbicb 3 to 5 LPCD is 
rtquired for drinking purpose and the ~  can go for washing, . toilet 
pUlpose, for washing utensils and clothes." For other than drinking 

.purpose, less treated water can be used. We are giving 40 LPCD of 
. water which is very high. WHerever good sources are available, tbat 
could be made. available to everybody. Tbey are provided with Grade-I 
water first and the rest is Grade-II water. The lirea is bruish. This is 
tbe type of situation tbat We are facins. We have identified 5 ~  
types of problem areas. We arc having 10 districts and 10 projects. 
There are a lot ·of technology available to us. But none of them have 

. been proved at a bigger ieale. Everything is possible, at tbe laboratory 
'eve!. Our main aim is to use this technology to make tbe local sources 
of water available and sec wbetber tbis technology is . proven good. If 
it is proven good, then we w.i11 go in for that provided it is more co,t-
effective compared to more traditional systems." 

. 51. The Committee enqUired if it would be possible for the States to 
undertako schemes of coversion of' brakisb water· into potable drinking 
water, tbe witness replied· : 

"We do not know what technology iI available witb them. As far as we 
are concerned, wbatever tccbnololY we formulate, it has to be jmple-
mented by t·he States Govts. with tbeir own. machinery. with tbe support 
of our 12 to 13 organisations belonging to Defence Laboratories and 
the CSIR .... There are about 14 to 15 scientific orsanisations undor tbe 
control of the Union Government Uke the CSIR (lDd the Defence 
LabOratories. They bave developed various ,ypes of tcchnoloSies fUDe-
lioning particularly at a very small scale. We have to see bow best 
it can be done. Everywhere, we are taking one scieDtific orlanisatioD 
work with the State Government organisation: TOlether with tbe lupport 
that we can give to develop tbis skill, we baVi: to see wbat tccbnololY 
is beneficial and how best it can ·be done." . 

52. DraWing attention of the witnCII to the Audit obscrvaHODs tbat 
saliae and brakish water bas been supplied in a Dumber of cases and tbat 
testing of water was also not done, the Committee enquired wbether any 
State Government bas set up laboratories to carry out petiodical testing of 
drinking water in rural areas, the witoeu replied : 

..... for ~  ~  supply. tbere arc teatina laboratories, but fot the 
rural supply, I don't think tbere ~ tcstins laboratories. They have Dot 
dODe because of lack of facilities." 



. ~. ' a.rifyiDS· the point further. be added : 

, ;';iam saying that the facilities are available for the ! ~  .upply 
system. whenever they require testing But there is no regular system as 

: it i. built in the' rural water supply." . .. 
. S4. . The Commillee ~  the Department of Rural Development 

has:not tbou,bt of. providing drinking water testing facilities. the witness 
~  :. ' . 

"Our thinking is. today a' ~ number (If testing kits have boen deve-
loped particularly by the Defence 'Iaboratories at 10dhpur aDd Owalior. 
They test wlIter for 'Jawans in difftrent outposts. The tCIUnl is'vcry 

,. cheap aDd qui::k: They have found out alm:,1t a /i'tmus lort of thing 
". wherein within 24 holirs of 30 hours, we kllow whetber the wateds 

potable or not., W'l will give these kil« to the schools haviDg class XU 
and . ~  laboratOlY or colleges having intermediate B.Sc., 
so tbat tbe students can he trained 10 test these thiDgs by litmus proce-

. dure.This may be aVilil.!ble '3t least I\t the block level. We are thinking 
on tbese lines though we have not formulated a scheme on the subject ... 
We caD pay them honorarium anc,f 'will pay the. entire 'cost of equip-
meDt." 

(xi) ~! ~ Supp/)' Scheme • 

. ,.; SS. WhiJ"e the Programme received a major thrust during the Sixth 
. ~  the mainien:tnce of creattd fl!cililies particularly'tbe h3nd .. pumps 
bas not' J)een adequate. ·Etri.lrls at getting th. Pancha)ats to maintain the 

~~  ~  of th.eir own rCliources have not achieved sijllificallt SUCCCII and. 
it' has, i?y and iaree Dot ~  for ~ states to make adequate DOn-
plan provi.sion for ~  The responsibility . ~  the maintenaoce of . 
completed water supply schemes rested with gr/,lm pancbayall once the 

~  were J;aanded Qver to them. (t was aoti,;cd in lest-cb.ClCk tbat the 
g .. Am panchayats' were not . able to maintain properly th. compl.ted walei' 
supply schemes.banded·over to them with the relult that the IChelD.bad 
become defunct and additionJI expenditure had to be jncurred OD their 
re,,19al It .bal also been Hated that ·the ,drinking water supply schemes 
impteaenled in· vario.s problem villages do not ensure regular and uamt .. 
"opted water supply to the people. Hand pumps/water tapes installed tbere 
ftlD8ht'out of order (or considerable period of tilDe for ODe reaSOD or the 
GIll ... and no timely stt'ps are taken ~  repair them . 

.... . 5.6. The Committee itself also learnt dUl=iag study tour that in 
~ .  State ~ ~ 2000 'pump's in each taltol ,.maiDed oat of order 
f.,.- ... week Qr IH). due to mechanical defects. In the cale of ~  

~ .  ~ RpQrted to.be '6-:7 per ~ .  lhi'. coa4Qt. the ,ColBIDitteo 



desired to know the mechanism that bas been evolved by the Celltre/Statel 
ensure regular tlow of drinking water in these villages. In reply the Ministry 
have state!l : 

• 
"Water supply is a State subject and it is for tbe states to nolve their 
own mechanism for proper operation and maintenance of the water 
supply .ystems. Tbe States/UTs bave been requested to conduct a ) 
census of tbe hand pumps installed and also maintain records about 
them. The cost of operation and maintenance are met narmally out of 
the "Non·Plan" budaet. The impartance of fixing norms for mainte-
nance and ensuring tbat acliquate provisions are made accordinl to the 
norms bas been emphasised to the State Governmenti. Tbey have also 
~  urged to ensure the hilhest"possible degree of availibility through 
effective maintenance. Recognisinl tbe importance of maintenance, the 
Seventh Plan, as a special case, permits the utilisation of 10% of pran 
funds under tbe MNP for maintenance. Tbe iovoivement of tbe com-
munity using their own knowledge, skills for maintaining tbeir own 
water supply is not only desirable but i.ndeed crucial. Popular participa-
tion and involvement of tbe ~  in the maintenance eDdeav.our 
would be of critical importance becauae witbout tbe support of tbe 
users of wilter supply and their active cooperation it would be dillcult 
to acbieve success. Trainiol of villale-Ievel mecbanics for maintenance 
under rRYSEM already beinl implemented in Rajasthan bas bob recq-
mmended to all States. Tbe professional and tecbnical expertile avail-

. able in tbe voluntary sector needs to be identi6ed and mobililcd in the 
Itates wbere. it exists: Tbil would not only supplement Government 
effort but also cnaure tbe participation of tbe community of usera. 

At tbe central level,the status of the availability of drintinl water in 
. ·rural areas is beinl brouaht .• ithin tbe ambit of tbe coDcurrenl naJa.· 
lion being orlaoiled by tbe Departolent of Rural DnelopmeDt." 

57. Wben asked as to wbat action bal been taken by lhe Miniltr, to 
remove tbe· difficulties in relard to tbe maintenance of water lupply tebe .. , 
tbe Department stated.: 

"Water Supply is a Siate subject and .t)le raponlibility for maint_aace 
of the created aueta resta with the States wbo are required to provide 

.neceuary funds for tbi' purpose. But in most easea tb.Statel could not 
provide adequate funda out of their own reaources for tbil purpoee. 
Recoloizinl tbis 'Problem, lb. Seventh Plan permita tbe State to .lIocate 
upto a maximdQl of 10 per cent of tbe plan funds under Minimum 
Needs Proar.mme for tbe mainten.nce or tbe Water Supply SyatCIDI 
in rural areas. Tbe State Govts. have alio beell adviaed to create. 
suitable macbinery for reaular mainteo.ncc of water lupply acImIIII bJ· 
JOtively encou .... ma CGmmuoity participation in thil prop ....... 



S8. Asked aboat tlae arranaemeats made by tbe State Government to 
•• iatlin IOUrces of water .upply tbe s.c.-dar)' (PH ED), Bihar State explli-
lied the po.itiOll duri., evideace as uDder : 

"Actually, befOR 1986-87, tbere were two problems relardinl main-
tenance. One was tbe inadequlcy of funds 'on tbe non-Plan side. There 
WU DO adequate fUDd for mainteDance. In tbe year, 191'·16, tbe 
State Government had .anctioned a total amount of Rs. 8 crores for 
maiatenaDcc wort. Now we .110 felt tb.t our arranlements for mainte-
D8DCe were not adequate and I admit tblat I am not fully .ati.led 
with tbe state of mai.tenan'ce of tubeweUs or otber .ources of 
water supply... I accept tbe position that there is a considerable 
1C0pe for improvement in tbe "maintenance of 'Yater supply." 

59. The representative of Madhya Pradesh Government ellplained 
the positioD as under : 

"Out of more tban a lath pumpsets we have 28000 pumpsets which 
are called mahasapr ,pumps. They ,0 out of order frequently," 

(%II) hrclrtue 0/ ... ,,_tiNl """."111, _ ~  of """'rllll 

60. The Audit para contains a nU,mber of instances of purcha.le of 
.ub-.taudard materials in Andhra Pradesb aad Tamil Nadu. TbeCom-
mittee Wanted to know tbe action takeD apinst die officials respoa-
.ible for tbe 'purchase of sub-standard material.. The Department of 
Rural Development in a note have stated: 

"lnstaDces of purchase of sub-'standard materials bas been pointed 
out by audit in respect of Andhra Pradesh and Tamil Nadu. The 
State Government of Andhra Pradesh bas informed that aD eDquiry 
bas been ordered a,aiast the concerDed ofticers and the result of the 
enquiry is awaited. The replacemcmt of the sub-staDdard material is 
ia proaress. GovernmeDt of Tamil Nadu has inforDled tbat in tbe two 
in.tauees of failure of structures durins ~ or at the time 
of testin, of overhead tanks, char,es were framed asainst the 011-
cen responsible. -In one case punishment bas been imposed aad in 
tbe other cue floal orders arc oaly to be issued." 

61., The Aedit has also reported shorta,e of material. worth RI. 
93.251akhs in Himachal Pradesh, Punjab. 'Arunachal Pradetb. Manipur 
Mizoram and Me,balaya. ID Himachal Pradesh shorta,e of stores viJued 
at Rs. 29;49 laths was noticed durin, physical veri8cation. Asked 
wbether respoasibility for tbe Ic¥s ha. been fixed. The State Government 
hu stated that "iD respect of shorta,e wortb Ils. 14.45 lakhs in Rampur 
diyisioa aDd RI. 7.72Iatb. in Jubbal diyi.ion. the conceroed Supcri .... 
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teodiDl 'Engineers are takin! actions to get1the' likortagei ·-t'eCOncilcd. 
adjusted or ~~. D$iluegarding' shottages:worth .R.s. ' ~  
as well as short receipt of material are still awaited.od will be furnished 
as soon as the same is received." .' 

(xIII) M oll/toring 

62. The Audit has pOinttd out that no evaluation of the' sdJeme 
was done by the States of A,ndh'ra Pradesh. Assam •. Bihar,' Ha(Jana. 
Madobya Pzadesh. 'Maniprir.' Orissa. Punjl1b. Meghlj.laya.' ~~  
Prade.h and Mizcira'm while the inform!1lion ab'out otfter StaiesW-as not· 
avalhi.ble. In reply to a specific query that whether any ~  in 
regard to timely execution of the schemes taken 'up'during . ~  'Sixth 
Plan bas ,been carried out: the D.:partmerit have slated; that "no evalua-
tion haB been done ••• " 

",i 
,63 .. The Committee asked' if any evaluation study has been co'iidUc-

. ted of 'the implementation of, the . ~ of supply .of ~ .  
water to 'problem villages in various States and if. so, what are the 
findings. The Department of Rural DeVelopment in a note have stated: 

, . . . 
"Tbe.National ,Environmental·Enginuenng:lnstitute.',NagilUr con-
ducted an evaluation of Rural Water Supply Schemes in II .States 
of the. country ·i·n 1982. It!l'main 'flndings/recommcndations' were 
(i) the water supply ~  should be treated as a core sector and 
allocatioDB to it, should match the magnitude of the ~  
(ii) water supply and sanitatio,n should form a part of .integrated 
rural development programme and be coordinated' with related 
sectors like health, irrigation. education etc. (iii) it was ~  
to have norms indicated for classification of villages and ~  
of funds at the. national ~  .. (iv) water supply 'Schemes shOuld be 
entrusted to Public ~ Engineering Departments for ~  
and maintcnanoe (v) there' sHould be an improvement'in the moni7 . 
~  «nd 'evaluation systems (vi) tr;tining arrangcments fof .dpera-

tlons of rural watcr supply schemes should be strengthened 
(vii) Community participation and effective .health 'ed:Ucation 
should. be ensured. 

The status of the availability of drinking water in ·rural areas is 
being brought within the ambit" of concurrent evaluation being 
organised by the Rural Development Department. This would give a 
fecdLack on a continuOlUs basis on the ~  availability 

,of safe drinking water. maintenance and access of SC and' STto 
-drinking water fucilitie5." 

,64. The CoJrtmittce .desired to know ~  agencies at Central Ud 
~ ~  to perform dlC functiolls and ~  of ~  of 



31 . 

drinking water to probleDl viJlqes and asked whether all the States have 
let up the desirod level of alencios to look after implementation and 
moliitoriDg of the Proaramme. In reply, the Pepartmont of Rural Deve-
lopment have stated. as under: 

"Under the· Minimum Needs Programme the schemes for . ~  
drinking water in rural areas are formulated/implemented by the 
respective Statei. ~  the Accelerated Rural Water Supply Pro-
gramme. the Slate GovtS. formulate. the schemes and submi·t· the 
same to the c.entre for scrutiny and approval before they are taken 
up for execuiion. At the ceatre the technical expertise is provided 
by tbe Central Public Health Environment Engg, Organisation 
(RWS) which js the technical wing of the Dcp,artment of Rural 
Development. At the State Level the PubHc Health Engg. Deptt. 
exiot in most of tbe'States and in &eme cases tbis responsibility is of 
the Deptt. of Irrigation and Flood' Control or the PWD. Most of 
these Organisations are headed by the Chief BlIgineer with their 
supporting staff right dowilto the division or circleleve'J. The centre 
haS fonded the setting up of Monitoring and InvestIgation Unit in 
States and UTs for ensuring better. implementation and monitoring 
of the schonles taken up under the programme. There rriay be some 
deficiencies in monitoring arrangements in some States but all the 
State GoVts. hlCfe ·been impressed upon at different ti01(8 for 
strengthening"the monitoring arrangements." 

65. In view of the direct financial involvement of the Central 
Oovernment the Committee desired to know the ~  that exists at 
the Central lev'el to monitor execution of the ·various schem,s undll:f this' 
programe. The Department of Rural Development in a nole have stated 
' .. under: • . 

.'t. 

"Since the proSramme is a gigantic one and spread over the entire 
country. it would be very difficult for the Go.vernment of India 10 
directly monitor the execution of the. var'iobs schemes under the 
programme. However, the States are given fil]Jlncial assistance for 
the establishment of Monitoring and investigation Divisions 10 do 
the monitoring at the State level and. furnish the information to the 
Central Govt. A programme M conciJrrent evaluation of the schemes 
that have been implemented has been finalised. The evaluation would 
be conducted by indeper.dent agencies like Technical and Research 
Institutions. I. T. T's Polytecbnics etc. and data would be monitored 
at the Central level. Monthly. Quartrrly and Anpual reports regar-
ding tbe progress of the implementation of the Rural Water Supply 
received from State/UTs forms a basis for monitering the proirarnme 
b)' the Department's MODitorin, Cell. Field visits by officcn .of tbe 
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Deptt. ~ periodically. These provide useful and detailed 
input. for monitoring the execution of' ~  taken up und« the 
programme. It'is now proposed to computerize the monitoring 
arrangements at the Central level which would' continue to be based 
primarily on reports furnished by States/UTs. The Monitoring Cell 
is pro posed to be ~ . .  

66. In Para 2.28A of their 48th Report the BstimaLes Committee 
had' observed as under : 

"The Committee would like to emphasise that more, col1ection of 
statistics about number of village6 covered under the Drinking 
Water Supply Scheme is not enough. There should be "a system of 
regular inspections and at least testcheck by a .joint team of officers 
of the Ministry of Works &; Housing and of the 'State 
Governments to see whether the people in tbe problem ~  

reported to haove been covered. arc actually receiving the drinking 
water and assess the problems. In this contelt· the Committee would 
like the Ministry to verify and report to the Committee whether the 
benefit of the following regional rural water supply schemes has 
actuaHy reached the ~  of the villages covered by these 
schemes: 

(i) Palari Siddhan Regional Rural Water Supply Scbeme. Dist. 
Jodhpur (Raj.). 

(ii) Gandhi Vidya Mandir Sardar Sabar Regional Rural Water 
Supply Sc\eme. Dist. Churu (Raj.). 

~ ) Chandigarh Regional Rural Water' Supply ~ . Dist. 
Churu (Raj.). • 

(iv) Shambhugarh Regional Rural Water Supply Scheme, Dist. 
Bhil wara {Raj.)." 

67-. When asketl as to what action has been taken by the Ministry 
to devise an'ad.equate system of verification of progress through local 
inspection and in regard to the above recommendations, the Ministry 
stated: 

"The necessity for proper monitoring of the implementatian of 
water supply scheme in ~  States has always been, felt and 
monitoring ~ eione on regular basis through monthly and quarterly 
progress reports obtained from the States/UTs. Besides this. field 
visits are carried out by o81cers of the DepU. for on the spot study 
of the implementa\ion process and to! see that tbe schemes are hein, 
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ellecuted in accordance with the standards and specification laid 
·down for tbe purpose Though monitoring i. normally done by the 
State Governments. monitoring through field visit by officers from the 
Deptt. wiII he given more and mote emphasis. The subject has been 
transferred to this Department· only recently without full complement 
of officers. However. this will be given due priority." 

·68. Elaborating tbis point furtber in ~  in reply to a query 
by the Committee in this regard. the Secretary. Rural Development 
.tated: 

"Now we have development concurrent evaluation programme. We 
have finalised the questionnaire and most probably from August ~  
September '86 we wa-uld launch a programme covering 36 districts-
72 blocks witb cluster of villages in which J'andomly selected.--for 
the entire aspects such as supply of water. sources of water. tbe 
type of things that hsvc been d.one whether their are access to the 
poor, Scheduled Castes and Scbeduled Tribes, there engineering 
aspect as to wbether water is available at 200 ft. or 300 ft. below tbe 
surface wl)uld ~ .  taken care of We are trying to do exactly in 
the same ~  as IRDP. We thought we would give money to the 
State Governments and tbeir district· agencies so that they can do 
this work. Now. mos. of the complaints tbat are coming from 
various sources including the audit by way of test check, could have 
been found out much earHer by us. In fact this is the duty uf the 
executing agency to find this out. We did not go into the voluntary 
aspect of these things which the Audit has brought out. So that is 
the reason why we are going exactly the .ame way of IRDP. We are 
encouraging such agencies like the Research Technical Institutions 
and we are trying to get it r,s soon as possible and I am sure I will 
be able to submit to this Committee after 3 or 4 months the same 
type of document for the monthly submission a s for the IRDP. Tbe 
point is correct that we have not pursued it very vigorously after we 
have given money to the State Governments." . 

• 
69. The Committee desired to know whether any cvaluation in 

rCBard to timely execution of the schemes taken up durin, the S4th 
~ PlaD was carried out and if .0, what were the find·np and .wut 
~ measures have been teken to cnlure timeJ)' completion of .chern " , The 

Government stated in a post evidence note: -

"No evaluation has been done in regard to timely execution ~  
schemes taken up duriDS tbe 6th Plan. However, while livin, approval 
to the schemes ur.der the Accelerated Rural Water Supply Pro,ramme. 
it has ~  made clear fO States/UTI tbat an)' addi,ionaIC"nd, 
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required for the completion of the scheme in-excess of tile approved 
cost of estimates should be met from the funds provided under the 
States Minimum Needs' Programme .. This condition in the sanction 
is expected to motivate the State Governments to complete the 
schemes in time as otherwise escalation would have to be met ~ 
their own funds." 

(xl,,> Involvement of Yoluntary Organisations 

70. The Committee desired to know if voluntary organisation and. 
business houses were entrusted to supplement Governmental efforts of 
pravidingdrinking and safe water to problem villages and if so, to what 
extent. The Department of Rural ~ in a note ~  stated as 
uDder: 

"So far there has not been adequate involvement of voluntary 
organisation in implementation of the rural water supply. schemes. 
During the 7th Five Year Plan period. greater involvement of the 
community as well as voluntary organisation in Planning. Execution 

. and maintenance of the rural water supply schemes is envisaged. 
The involvement of the voluntary organisation is proposed to: be 
made through the People's Action for Development India (PADI) 
which is an autonomous apex organisation for voluntary organisa-
tions under the Department of Rural Development. During the 
year 1985·86 an amount Qf'Rs. SO lakhs is proposed to be utilised 
through voluntary orgenisation. PADI has already identified 
schemes to be implemented through different voluntary organisa-
tion. So far there have been 110 direct· involvement of business 
houses in implementation of drinking water supply schemes." 

(n) RerommendationslObsenations 

71. DrtDklDI "ater sapply II a problem ollreat ImportlDce lor Rani 
I.d", DrlDlda. "ater lapply II a State subject, Icllemes are dra"n ap, 
_plelDeated aDd mODltored by the State GOYerDUleDts. ID the cue of 
Accelerated Water Sapply Proaramme the Icll"mes to he takeD .p are 
IpproYed by the GOTemmeDt 01 IDdla. Detailed laldell.. ha,e heeD laid '0". for tlie form.lanoD of schemes DDder ARP ad at the time of appro,a. 
It Is seeD tllat the schemel h... beeD fo ..... I.ted In accor'IDce "itb tbe 
prescribed Dorms. Ia the case 01 schemes uDder MiDlmam Needs Protramme 
... 1_,.HleDtaUon of tbe scheme Is the responsibility or the St.te Goyer •• 
-..u ,,110 are expected to eDsare .hat tbe schemes cODform t'; the preseri ... 
_l'1li. ,... Stites haye o,er tbe yeers.red.a1ly "allt·ap tbelr Pu"lIe Health 
ItaI"'rlDllkputmeDts to tickle tile problem of "ater suppl,: ...... lta-
..... I. ml'-sh[lks It WM oblened .. , &lie Cntre tha. ruel wlter .. "., 
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lICIIe.e, were belnl Imple.ented ia 'fillale, wlllcb werf ea'ily accessible 
... nr.1 areas wl,leb "Id problem, In lettlD, tbe maeb neded "ater 'or 
'rlnkt_,u' do .. eltle purpoae. "ere Dellected. Tile CeDtral Gover .... , 
tller.fore, re .... ted tbe States to Identify sueb ,III ales, called 'pr .. ... 

• , lIIal'" fO that efforts eould be directed towlrds taekllDg tbelr problem. Tbe 
erlterl. laid down for IdeDtiOeatlon "ere :-

(.) vm.gel "bereno ".ter sourc .. existed "ltbin a distance of 1.6 k •. 
er "here W.'er ".s ... U.ble.t a deptb of more than 15 metrel. 
(In billy .rea., ,m.g .. wbere "ater lourcn were a,allable at a. 
ele,.tioD dlffereDee of more tblD 100 metres from tbe b.bltatloD); 

(b) vm.les "bere tbe water lources "ere b.,iDI excessive ~ . 
iron, ftuerides and otber toxic elements hazardoul to he.lth; .nd 

(c) Vlllales wblch were exposed to the risk of water· borne dise ..... 
such IS cholera lulaea worm, etc. due to .,aUlble tt.ter. 

72. Tbe norm of Vi km. distlace "IS Oxed. During the Seventh Five 
Vear PI .. period which aims at providing adequlte sife drioklnl wlter 
flclllties to the entire rur.1 populltlon, • more liberal norm of pro,ldlng a 

,,'source of w.ter witlliD a .istaDce of 0.5 km .• ad .t .n ele,.tloa of 15 metres 
la tbe hilly .rclls was adopted for States which .re able to blYe • complrte 
covenle onder the .bove luldelines. The Committee .pprecl.te the Dew 
llberalised Dorm. Against tbe target of 2.31 lakh ,roblem ,mlges proposed 
to be covered duriog the Slxtb Plan the .chlnement has been 192 I.kh 
,magel. Looklog at achievemeat so fa r the Committee ftar that the t.,get 
1.ld dOWD for the SenDtb PI.n perilld m.y nol be pchiev"d ualu$ the Dep.,t-
meDt of Rur.1 De,elopmenl aad the State Goveromeqll lateasify Ihelr eWorts. 
The Committee hope tbat tbe Dep.rtment of Rur.l Development .nd St.te 
Goveraments wuuld be able to mobilise .dequate finaacial aad Ilhyalell 
resources to aehie,e tbe revised t.rgel "ith IiberaJiaed norms. 

73. Tbe Committee .lso oote tb.t Damber of problem ,1II.ge. I'eatl· 
lied b.s beea on the Incre.se "lth p.u.ge of time. Whlle.u tltlm.te' 1.5% 
I.kb ,males were Identifled.s problem ,m.les In 1972, .ceordlol to tile 
""ey, tbe IIlure c.me to 2.34 I.kb problem ,male. 10 1978. Ho"..,er, • 

• totalldeDtUlcation of 2.311.kb ,iII.gts •• s doae •• oa 14.1980. Jt b.s .Iso 
'HeD reported by the Governmtat thlt tbe St.te. are 'aow carrylag oat 
•• ney. based oa the oJd criteria .s the sarveys e.rrled out earlier "ere not 
realistic .a' comprebenshe Tbe Committee deprecate th.t a matter, 10 
Y1tal to the D.tloDal Interest, II beln, treatn IIlhtly .Dd "oald arle the 
GoverameDt to take steps to ealure tut sacb surveys .re c.rrled oat 
reallatle.lly so tbat GOYerDmeat ma, be "ell .w.re of tbe qalotum of tarle' 
$0".",", 
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74. ·The Committee Dote tlnlt becaDH of droapt for tile tIIree co ... 
tI,e yeln iD tbe States of Rljas.haD, Gajarlt, parts of Mlbar.btn, part. of 
ADdbn Prl.ellllind pads of ((arDltaka e,eD the well e ... bli .... d "lII'c:eI 
lteclme sCIDty In sapply of "ater or became dry. While lome of tile ...... 
are hit by drougb. due to sCI.ty niD'.1I the dloulM-proue areal CD .~ 
easily IdeDtified IS tbose wbicb are cbroDieally a«ected by drouaht. Tile 
Committee urge tbe GOYernmeDt to ideDlify tbese areas aDd ftDd a permaDent 
101atioD IDd eD,lsl.e I metbod wbereby drlDkAng wlter will Dot become I 
problem on aCcouDt of drougbt. ID view of the unpredictability of ralDfl1l 
this topic sboald be tbe lubject-mltler of cODllderltioD by the GOYerDment 
with I ,Ie" to ftDdiDI I perma.ent 10lutioD to tbe problem. Desert ,mlges 
sbould be Identified iD cODsultatioD witb tbe Stale Governmeats bat under 
the oYeran control of the Government of India so tbat equlpmeDt and services 
of spedaUsts are optimilly attlised. Tbe Committee would also like to pOIDt 
oat tbat in villiges wbicb are situlted near rivers ID the IDdusirll1 areas 
ellueDts Ire let In Ind tbese become problem ,1II11es IS sueh river wlter 
becomes bilbly cODtlmlnated IDd becomes UDftt for humaD cODsump!ioD. The 
Committee would urge the Government to tlke care of tbls aspect to ellmJ-
Date tbls problem whicb is fraugbt wltb sertous consequences for buman bellth. 

75. The Committee duriDg their ,Isit to AurlDgabad iD October 1985 
Doticed tblt the problem of driDklDI water was more acute iD DeccaD 
Plateau because limited quaDtity of underground water is I .. nable OD.y 
aDder tbe rocks. Because of tbe Impervious strata of soli. 5(; % of tbe bore-
wells were failure in tbis area. It WIS brougbt to tbe uotice of tbe 
Committee tblt 80.000 borewells were drilled and only 50,000 were suceelS-
fal. Borewells yield 100 gaUons of "ater per hour whicb is not eDoulb e,en 
for a popalatioD of 200. Furtber, tbe brelk.-doWD in the ease of tubewells Is 
15 to 20 percent. The water tlble recedes durlDg summer wbicb lelds to 
drying of tube-wells. It WI8 Iiso brougbt to the Dotice of tbe Committee 
that more wells could not be dUI becluse tlf tbe Don-avatlability of the 
uDderground wlter. Similar situltioD exists iD certaiD areas of ADdhra 
Pradesh, MadbYI Prldesh, Karnalaka. Raja!lthan also. Tbe Committee are of 
the firm opiDion that these cbrooleaUy drougbt prODe ~  with mealre 
aDcler.roDDd water resources sbould be ideotifted IBd a permalleDt· solutiClD 
for tbe drinking water problem should be fouDd. Supply of drloktDI water 
must take prececlcDce o,er eurytbiol else eYeo o,er irrilltiOD tnd IDd.astdal 
use of water. Such driuklnl ,,·a.er projects en,is!llllg supply of di'inklDI 
water by pipes for.lroup of dllages ia drougbt proDe hard-CGre areas where 
saliae alld polluted water exists aloae call pro, Ide a permloeot solatioo. The 
pre!lent system of ftadlDI a solution OD ,male unit basis Is pro,lnl it_If to 
Ite too costly alld also lnrructllous 0. account of sca.ly uadt,rgroaad water 
resources. 

76. Sixth Pia. lar,eta coald aot be acbleftd for a .. riety of reasDIIS. 
lletldes Dnaoeial constrlints, tbese wert! Doa·."Uabllit1 of rel"'le per.-



MDt IOIIref 0' wlter laaeeealbmty Or ~  luk or eo.ma.lcado. 
rldlltles to tnas,ort rill, .Iterills etc; shortage or mlter'lls II", eea.t 
lad tecbaiea' perlollDel la some cues Wbiletbe Co •• ~  Ipprecllte 
tbese ditHculties, they do aot cODlider tbem to be lalurmouDtable and laea,.. 
bleor IOlution These impetllmeDts eoald hlYe been well tboD.ht or wblle ,.,1.. the phYlieal tlrlets. With Ireater eatbusillm, proper pll •• 'D" 

• Idequte e.re .Dd etHele.t .oaitorial. plt'lnl eoald ba,e been IYoided a.d 
betternsultl would hIYe beeD .ebieved. 

77. The Committee trult tbat .plll-oYer 39,000 problem ,lIIa,eI "eald 
be pro,lded witb potable water by tbe year 1987-88. Tbe Comml,tee would 
lite to be 'ppriled or tile pr.,.ress in thi. rea.rd la due course. 

78 The Seventb FiYe Year Plaa alDlI at pro,idlDI adequate .. re 
drlaklDI water racilities to the entire popalatiou. Tbe priority would be 
lint to COYer remaining problem ,m.gel based 011 the originll laney at tile 
commeacement of the Sixtb Plaa aDd allo to conr Dew problem ,iIIl,fl 
IdeDtilled subsequeD,ly based OD the old criteria. States DYe also bet. 
allowed to ,ake up eonr"e of both par'i.lly eo,ered ,malel/b.bl'IUODS at 
well 's ~ wbieb blfe beea IdeDtlfted .. problem ,malel .fter the Sbtll 
PI.n For St.tes wbleb would be .. ble to complete ca, .... e DDder the .boft 
laldeliDes, tbe pr.,.nmme could be exteaded ror p,o"dID, eon".e .I'er 
more libel'll Dorm of pro,ldial ,source or w.ter wltW.. the dlst •• t:e 0' ".5 

... "m .• Dd at elev.tioD of 15 metres I. billy .r.... Tbe DepartlDeDt of Rar •• 
Dev.lop.eDt ha,e .Iso st.ted tllat eDhlacemeat or the aor. rrom 48 eo 70 
Iltres per c.pU. per d.y eoald .Iso be coallder" at ... pproprlate .... e 
depeDdial UpOD tbe 1,.lIabllity or IddhlODII 8DIDclai reSOllrces dariD. ,. 
plaD period !ortbe sector However, the Damber o! problem ,malts IdeDtUled 
.. the basis of old criteria Is 1.33,000 aad to cover .11 of tllem tbe COlt .... 
..... estimated at Rs. 7780 crores at 1984·85 priees. Tbe allocaUoD .,'e 
'ari •• the plaD I, lelil t_a bIl.r or this at Hs. 3 .. 34 crores-Rs 1201 crores 
I. the Ceatra. sector aDd Rs. 2253 croreslD tbe St.te sector. Tbe Secreta.." 
R ..... DeYelop.eDt .dmltted durlal evideDce tllat rHlbl, 44% or tbe po,.. •• 
110. re.ai .. to be cOYere' at preseDt aD' 101DI.' tlte preHat metu"ol .. , 
It w08l. be possible to cover 26 or 27 per ceat oltlle pop.latl ••• y ...... . 
or tile Se'eath Plall, Tile eommlttee woaltl 18 ,bls coatest r.ler to tile .. t.· 
... t by tile Mimter of State la tlte Mlalstry or A.rlcalt.re la Lok S .... 
OB 2.3 .987 ID wiliell be It.ted that 38,748 Ipill·over ,illa.el 'etldes I,U,6IO 

.. Ires..., "eatiled probltlD ,illa,eI re.al_d a. problelD ,ml,eI at .be elld .! 
r Slxt" PlaD la' It.led lbat aU lbe ,1lI'gt! la "e coaatry will be pro,Ned 

wltb life drlaklDI w.ter by 'he ead 0' tile Sneatb Pia.. I. ,lew of ... 
11I8IK1a. co.Btrllols the Com.btee are iDclilled to believe .... t ull •• ee ••• t 
eftlle Dorm frOID 40 lpe. to 70 lpeel •• ,rorilioa of ',.te .rlal ..... ter 
'acllitae. to tbe ,allre rural po .... 'lo. la lIae wltb tile obJecth •• r I.t ... • 
ti .... DrlDklq Water Supply uti S.altaClO8 Decade (191J-91) w .... ,..... 



• dletaat dr.am. UDIe .. the GoyerDmeDt of IDdl. rele.se.I ..... r fIIDd. eo .. 
•• DRnte witb tbe. promise. made iD tbe SHeath FlYe Year PI.D doeameet 
It would Bot b. poulble to cOYer .,11 tu problem ,1Il.gH. 

79. The Slxtb FlYe Year Plaa docament .tates tbat at leat ODe de ........ 
ble soarce of "ater SIIPP'y tbroagbout tbe year shoald be pro,ided la t. 
IdellUfted prolJlelD ,ilIlges. The States hlYe ImplemeDted tbe 8cllemes . darla, ~ 
tbe Slxtb Plaa Iccordlag to tbls objecti" Therefore, tbe perceDtale ., 
parllally co,ered ,iIlages bas gone 'ery blgb during tbe Se,enth Pia a ,erlod. 
I. Kerala-the State "bicb has at tal oed handred· per ceat eovera,e of 
problem ,mlge, till Marcb 1986. out of 1158 problem Yinales coyered. a 
maay a, 1147 ,magel "ere co,ered p.rUllly. Similarly, I. Xarn.t.a 
State also wbicb has also cOYered almost all the problem dllales ideDtlfted 
•• on 1 April 1980 except 13 ,Ulage each ,1II81el b.. beeD provided witb 
only one source of potable "ater. The lame Is the clse witb proble. 
,miles 10 other Slaies. Thas, the problem has Dot been fully 80lved beca.se 
I. ~  number of cases only oDe hand pump or borewell bal been pro,ided 
IYen in big ,illales "',ing large population. Sucb villages bav. bee. remo,ed 
from tbe lI't of problem 'Illages. Ob,iously. tbe D""S of tbe ,m.ge ba,. 
not been met completely .nd the .problem of driuking ".ter is still tber. 
tboagh It bas been solv" partl.lIy I ••• Ingle borewell or a baDdpamp Is Dot 
c.pable of sufficient discharge of water to satisfy tbe needs of eDt ire ,ilIale. 
Tbe CommUtee arc DOt satisled witb tbls approaeb and would like tbat at 
lealt for tbe time belng·tbe .Inlma.lald dow. norms of water sapply sboald • 
be .trlctl, adhered to. lbe problem ,ilIa,es sboald Dot be delisted •• Ieu 
tllen b.s bee. substlDtlal Improvement ill tbe supply of drl.klDI water for .t 
l ... t a period of 5 y.ars. 

80. AccordlD, to the exlstiDI DOrms, iD the Clse of 41 piped "ater 
•• ppl, scheme. mlaimam q.antity or 40 litr .. per caplt. per da, of pot .... 
"Mer I. to be m.d •• ,.II.ble. In the case of band,.a,. luideU ... pro,"e 
for one bladpam, for every 250·300 popalatioD No specllc quatity I • 
.. rmarked for coulu.ptio. by aaimals. The Co •• ittee do DOt co •• hler tbl. 
a. a •• tisfactory politloa. A Worklnl Groap set up I. tbl. co •• ctloa .... 
nee ... eDded ".ter sapply of 70 litre. per capita per da, (I,e") I.ddl •• 
water for cattle. I. pl.ces wbere t .. be"eUs w'tb "a.,.dpamps .re tedutlcall, 
feaIlble, tbe Workl ... Group bas recommended oae t.lteweD wltll haad,.., 
lor etery ISO perlOlls. Tile GOYerDmeDt of Indi. bas decided tbat .b's upt'et 
,,0. be re .. xamined.t tbe appropriate It •• e depeldia, apoll tile 8 •• acla. 
researc .. lVall.ble lI.riDI the Seveatll PI ... for tile Implemeatatioa of Rani 
Water Suppl, Pro.r.m .... Slace lbe relOurces pro,lded ,. tb. Se,eatll Pia. 
are .ot adeqaate e ... ,h tile Committee woald· like tile Go",.... to 
... Iae • to bow to 8ad adllitioul f..... to revise the nor.. of drJaIdI. 
w."r •• ppl, la .cco,d .. ce "ItII the aforell" reeo_eldal... of tile 
W-u.,Groap. 
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81. EveD though tile SneDth PJaD aims at plo.ldJrllof.ble u'n to 
tbe eatlre rural populatioD, the actaal. anilabillty of resoarces 'url .. PI. 
period would be mucb less thaa tbe actual requiremeDt. The GOftnmeat 
iDteDd to bridge tbe resource g.p to tbe possible exteDt tbrouall a'optlOll 0' 
low cost Science and Tecbnolol1' solutions .,allable iD tbe couDtry. 70 per 
ceDt of tbe cor.t is required for 30 per ceDt co,era.e dae to takl_1 Ip -"C c.pit.1 inteDsive piped w.ter scbeme in dll'ereat .re.s. It lIa. beea 
necessitated by non-availability of Iround water or its brackl"'aes!! or coa-
lamiDalion ~ itb salinity fluorides iron etc. Tbe wide ,ariaUoa ia cU •• tie 
condilioas aDd location of tbe source of surrace .nd .rouDd ".ter .110 
require iadoplioD of difFerent types of solatloas wblcb are ecoDomlcal aad 
suit 10c.1 needs. With tbls objective in ,ie" tbe GoverameDt hal Iluc'" 
witb tbe .pproYlI of tbe Prime MiDlster, a tecbaolol1 miulon 00 'DrlakiDI 
W.ter in ,illages and Related Water MaD.lemeat'. Tbe stratety of t. 
Technology Mission Would be (0 deal wltb tbe total problem of driDld .. 
water supply in the projed area by .n intelrated .Dd IDt.r dl.clplla.lJ 
projed. Edacating the public ia consen.tAoD of quaUty aid q .... llty or 
·w.ter Is an impartant. aspect of TeebaololY MiSllf)D. Vader Tec •• ol., 
Mlssioa pilot projects in 10 districts of 10 diJl'erent States ha,e alread, 
been started. Tbe Committee welcome tbe new IDitlatIYe aad would allO Ilk. 
to be apprised of tbe prolress made aDd resalts aebie'ed JD tbls r ... r .... 

. 81. ID 11 States, aamely. Andbr. Pr.desh. Asum, Hlm.c .... Pta ..... 

... Karaata"., Orissa. PUDJab, T.mll N.da, Uttar Pr.desh, M"'rt*n. 
Melbal.ya and West Benl.l, 2096 water supply sc .... ~ In,olYtDI aD ex,..· 
dlture of Rs. 838 lakhs failed to pro'ide iDtended beDeltl to ,lie probl .. 
,maCes due to laadeqaate lOurce of water, low yield aoa-l.aU.tlo. of 
depeadable 1I0urce of w.ter, Doa-co.tractloD "elll apto the prescribed •• p" 
ad dilpate over lources. Aaother expeDdltar. of RI. 2749 lakbl Ia Ill' States 
of R.Jasthan, Madhya Pr.desh, Oaryana, Kar.ataka, Orl_ ad Ma ... llttn 
"as reDdered infractaoul as tbe IdIemea faUed dae to "roDI Hlectloa o( 
sites. The Committee deplore that schemel ba,e bee. tneD up wltboat ~  .. 
I.olopeal laney. Tbe scarce resoureel ba,e bee. frhtered a"ay II. to 
raall1 pla.DIDI. No doubt, ""er sa,ply is a State IIIbJect .... pnpan.I ••• 
ImplemeDtatioD aud malateDaDce of tlae lelleales a ... tllelr reapoDllbillt,. ,et 
the CommlUee reel tbat the Depart.eat of RanI pe,.lop.eut caaaot .... lY. 
Itself (rom the respoDlibility. As lhe ARP lellema are l.pl_eDteti .r 
appro,al by the Department, It mast eDsure tbat reqaillte .,dro leolOiln • 

.. laRe,. are in,ariably eoaducted aad otller rele, .. t _peetl takea .... of 
r"efore t.UDI ap waler . supply schemel (or execatloD. It I. allO .11,aletlal 

to Dote t .. at iD maDY State I'iz. ADdbra Prade.... R.j........ Kara.tab. 
Ta .. 11 Nada a.d Maharabtra bOJ'tnUslatalled f. r.ral areas partie. lad, 
problem ,iUqea dried up beeaase oC 10".rI.. of . ~ lenl d .. ~ scu., 
rUDI, dr.... ... exc:esli,e explolt.tloD of ,roa_ "ater. la Ka .... cau 
...... oat .f 15,40 'III .... co,er" ....... t 5801-6_ ,' ....... ., 



~  bave dried up. The water supply positioD becomes quite alarodDg iD 
those problem 'fillages whicb have beeD pro'fided witb oaly one borewell and 
that too goes dry: The reasons for lowering of water table are stated to be 
iDter-alia inadequate rainfall, depletioD of ground water due to shortfall 
in its ncharge, ovu exploitatioa of grouad water, large-scale defore. 
statioD and allsence of appropriate water management shed etc. At prese_, 
tbere is no regulatory measures on exploitatioD of ground water by various 
agencies. Tbe Secretary, Rural DevelopmeDt conceded duriDg evidence that 
thlDls wiU become much more difficult iD tbe Dext five years because of 
deforestatioD. UlldergrouDd water would Dot lie recharged aDd water table 
will recede further. 

83. Ecoloiical degradatioD leadiDg to depletioD of the water resources 
should be stemmed so that water sbortage problem is not further aggr .... ated. 
Siilce this problem is heiDg dealt with by a difFereDt department the Commi-
ttee would urge tbe Government to take steps to coordinate the activities of 
t'he two departments and to taU steps to stop the ecological deterioration. It 
Is observed from Audit review on Land Mauagement lIy the C &: AG of India 
tn bls Audit Report- Railways 1982-83 that by proper aforestatfon of surplus 
railways lands, income of Rs. III croru pu annum could be gtnn,ated. This 
\'Bst economic potentfallty remains un-exploited. The Government of India 
abould formulate schemes iii consultation with the State Governments to take 
aforestatioD on a wider scale aDd ploulh back the rnourees so generated in, l 
water managemeDt schemes. 

84. The ecoDomy caD hardly afFord costly solutioD of piped water supply 
wblch ID some difficult areas cost upto Rs. 2200 per capita. The supply of 
"attr throogh tenkus is also a costly al'air tbougb it bas to be resorted to as 
atompulsh'e measure during drougbts. ID tbfs context, the Committee' appre-
"ciate tbe cunnt thinking of conserving ratD water in catchmeDt areas 
throuih tonstructioD of law cost bunds e,tc. on season'al streams and riwlets 
and to percolate it iDto soil. These musurfS are, bowever, being taken up in 
a few selected areas. Tbe Committee would like them to be taken up on a 

. wi'drr stile. UDless this problem is tackled urgently and OD a wider scale, the 
lIIassin Inyestmeot .ade ID installation of lIorewells and tUMwells etc. woald 
become-fatlJe as they would not be capable of ,u.,iDI out underground .... ter 
due to lowering of water • 

. 85. The Programme of Supply of Drinklna Water to Problem VmaSf'\l 
; 'al . ~  high pri01ity to the needs of Scbeduled castes and Scheduled 
trltles. In 1981, tht' Cuttal Go\'crnmc:nt lad adrised tbe States tbat as far as 

"pOIslble nery new loarce of drlllking wlter ia a villige shOald be located In a 
,sthed.lrd caste hbitatfon and •• ould be optn to all .~ . In maDY 
. dltS .hut infractions han Dot beeD adJaend to. The Secretary, Rural 
. ~ .  also Itateil during ,\'iduce that ~  to their InstrKtio .. 



ne_ lourees of drlnkiDI water haye beeD let a, In ... ,. c.... at ... 
Which are not accelsible to sehe4ule. cutes/teWale. tr'be&. Tile ... ... 
have been uked to e.r •• rk • put .f Ceutr.l· ....... cear..... ... .... 
under ARP Icheme exclusively for scheRI". cutes .......... .. 
tribes fqubaleDt to the perceDta.e beiDI .1Ied,e. II, tile.. nder ... MNP 
ror the special compoDent pl.n for the SIC an' Srr • .., .. pI... 0. .... tile 
Sixth PI aD period the perceDtage of SC/ST populatioDcoYered under drlnklnl' 
water supply sebeme nre 16.07 a •• 9.07 of the t.tal ...... tie. c.ftre,. 
COlTsequeDt to the issue of thcle instruction. the t.rp •• for ·con,... .f 
SC/ST would get .egregated .nd wo." 'e ... itored .,.ntel,. T .. :£ ... 
mittee would like .the ~.  ~.  ne,...t.ent to kee, • .trkt ..... 
on thil aspect 10 .th.t tile we.ker .ed ..... f tbe IOeI.ty .re e .... d ........ 
supply of drtnking w.ter. 

86. Fundi to the extent of Rs. 575.19 I.kh. _t of CeRtr.1 '.Ita.," 
wer:e diverted by some States. D •• elr, Puuja." Orilll, .h.r. T •• U Na'., 
Uttar Pradesh aDd Melbal.ya etc. for 0 ..... ,u'o.. luch.s o'''r.t .... 1Id 
maiDtEDlDce of sch(mes, Jiurehase of Ituildi.., ... ted .... ,...Uure, ,'atielterJ, 

. rotary portable CCl8lprersors, Jee,., ..... s .... r can, .uni·'nck., ...... ee 
of staff, supply of water tbrooab .a.kn. ~ oth"r lIed".le. Dot .......... e 
under the Dorm. for If ... t of Ceu'r.1 ...... lICe. At die Au'" .... are 
.based oDly OD . ~.  the Co •• itte •• N JIlCUled t ...... e .~  
dherlion of Centr.1 •• sI.t.uee eollld Jaay. "e. _... ..... • ... , ~  

tb.D reported by Audit. The ~  Rar.1 Deftlepme.t ......... .. 
durilll e"idence ahat they., ... t neel,... ., ," ... et I ... Ihe It ... . 
Tbe Committee "ould like tile· ,rece'ar. to" .tre ........ Ia' .... " ..... . 
cbeck recurrence of sueb diver.i ... 11.ada·alu_e. 'I1ae, woa" .... "'e 
tbe Dep.rtment of Rur.1 Devdopment to ex.mlne po •• ibillty of deductlll tile 
amount equal to lund. dinrted by .he coaeerned State. fro. dlei, .r •• f 
Central alli.t.nce earmarked lor aellt ,ear witll • ,Jew t. ...... ... 
teadeney on· tbe ,.rt of tile. St.t.B to ..... ill.. f ..... ~ ....... . 
purpose. 

~ It i. al.o dJaquieti.1 to note dlat u upead't ... of... 5Il.2I ..... 
became uafrllitful due to ..... repair of lie ....... WHI of,...... .."." __ 
remo"al of c.sinl ,i,es from f.Ued weU., ...... '1 ...... f ..... .... ... 
di.tribadoD sy.tem .Dd DO.aaIYqja. of 'ried ... ..., I. a· __ of 
St.tes. In Bib.r, 31 selle ... com,leted .f • c_ of .... 111.26 ..... d .... 
1981-82 and 1983-84 could not be oper.t.d dft to no .... er.I •• tl •• Ey •• II 
M.y 1984, tbe c.sea were belDI pallllC' wi.h die St... Elect.'.'.' •• r'. 
). Karnataka, 37 Icheme. c •• I. DOt be .......... .... w.t of,....r 
aupply. Sura of these 5chem .. were takeD., .. YIIIa,ft w.llell .... electri-
city. ne Sta.e ta.d .Iao Dot naG,..d tile c:uiq..... ........... ,,., f." 

~  dnriD, 191WI to Iflw.c. .. 4 ..... of MI",. Pr ..... 
,iped w.ter ID,pI, 1dIe •• a co ......... Marc. 1JI2 ........ -.-



.~ 

.... till .... y 1914 for w." of electrlclt, co •• ectioR Ind HIM •• pledon 
of. .... k fIl I.yia. pipellae.. As ... Audit aa.ings .r. b.sed on ~  
~ _uN ..... y BU'e c.s. of sucb ufnitful expenditure. The Committee 
......... tlUl .Dd WIll. like tile Departmeat. of Ru.1 Develo,ment to eBlure 
.b •• 801M ... am,letH .re ea..ls.ioned.t once 10 tb.t their benefits .re 
•• de .,.n.bIe to peo,le • 

• 8. lbe ••• ,.bJeaive .f the Ceetr.lly sponsored Aceeler.ted Rar.1 
WMl'I".SupP.' SCM.' is to provi.e safe driDking water to identified problem 

.. via .... thr.""'1It tile c ...... y witb It k.st one source of s.fe pot.ble w.ter 
....... tbro ..... t tbe JeU. HoWHer, the Committee Dote th.t in • 
• ....- of ".f. In AllAr. PntdeaII, A...... Bihar, Him.eh.. Pr.desh, 
RaJlstb.D, Tamil Nadu. Utt.r Pradesh and West Bengl. ~  wlter WIS 
sa"lffd to ,mlges covered UDder the scheme defeating the main objective of 
tile ,.. •• r ....... ID .. ,illag •• of Rln,.eddy .Dd GUDtur distriets of Andhr. 
1'6 •• elll _pie. of piped water indJeated ft.orides in excess of the permissi-
We u.tt& Howe,er. it •• s eoati •• ,d to besuppUed iD 3 vill.ges. ID .nother 
.. villa,ta. untre.t.d water w.. bei.. SUpplied from c.n.ls .Dd rinrs "hieh 
were ..... ct to .u.oa.1 pellutienL In·Hi •• chal Pradesh, 835 'ViII.gl!s with 
po,...i .. of 1.60 I •• h were •• "lied raw/unfiltered w.ter from. khud or 
.. UU •• ....i.g .... ie. were DOt free from poIlllflon. II other schemes . ..,..1 ... riDld., w.ter .... taJn .. ' s ...... lul impurities, .eidie element •• nd 
tubitiQ .n •••• laaeteriolopeally .ot 8t for ...... D ·eon.u.ptioD. OIemlell 
••• .J.acterieloJicaI •• I'ai •• f water at .ource w.s noteonduded in case of 
.... tIIer lSI wat ... · ... ,Iy sellemtl exeellte. ....a. 1'80 to I"" under the 
PNPa-. ... JIWuIta" district'" WHt Bengal, •• UDe ".ter with hlgb 
,... ...... -of c ...... e WIllI • ."ale. to ,eo,le. 

•• 8_11 • ." .... taW ••• t.r wa •• upplled in some .·reas of R.Jastban, 
AI_, allaar ••• Utt.r Pradesh. The reasoa. are st. ted to be delay in 
.. _I ..... of .. ter tre._1It pl.nts .nd fnldequuy of w.tfr testing 
f.ellitie •• It " ••• 1.0 Doticed during evidence th.t drinking water is' cont.ml-
nlted by iron ore or is uDsafe otberwise. It •• s brought to tbe notice of the 
o.. .. tt •• t ... ill H...,. ..... ople NeGate m bee.use of cODtiauous exposure 
......... -. ...... a.d tltat III eert .... re.. where cle.D ".ter Is not 

.• ,.IIMIe; It..... wor ... TIle CoaIatttc. .a tbls eon_ctJoa .ould like to 
r.fer •• be .tat .... t .... ., tIte Mi.ist. of State iD ~ MIDistry of 
Apk:aIt •• I ... Lek Sa ... o. '.3.17 ",be reported as uDder: . 

'0. HI ..... COlIC .......... 0' nftr.tn •• .e beea observed in "ater from 
......... llllo .. lI.d., ..... tie eoUDtry. TIle tolerable limit for nitrates in 
w.tH .... -.utle ....... w.,titr •• LflDlt,d ftrld iDYestig.tloas 'aDdrr-
.... , • ., e ....... GNu.· W_ ... nI ... 8thr organisations b."e indic.ted 
tile ........ ." ll ....... .., ... telera"le limits ill ~  loc.lized .rea. ia 

............ t ..... 1JIiIg.1lewI....,. Coat ...... 'of wat.r h •• 18& attrates 



tODCutratloa of 45 ra./Utres or hlaller •• , rtRIC .. hi.. ..., ...... 
etreets on central. Dervoas systea, Calleer ad .treet 011 card ........ 
• y.te ... 

91. Tbe Committee also deplore tbat a I.rg ••• Dlber "',.aps line .... 
'installed particularly in R.jastban, Andhra Pradesh, Bihar, Gujarat, 

.Haryana, Himachal Pr.desb, J. X, Madbya Pradesh, Or'ssa, PUDJab, Tam .. r 
Nadu, Uttar Prldesb, West BeDgal alNl Uaion Territory of Deihl after 
dining aC:fluaren though the ",at.r ",as bracklslt and Dot pota.,le at an. TIle 
DepartrarDt of Rural DnelopDlaat sboald inftlatt appro,riate .te,. In " .. 
regard. People .bould be provfded wltb po'able wat.r Ir •• from III .trects an 
"a'er wbieb can (Bd'anger health of the population sllo.,ld In DO eue .. 
sapplied for drinkinl purposes. Tbe Com.'ttee c ..... t InIt t... a very 
~  dew of tllis highly unsatisfactory. Mate of .traln indlcatl., t.at 
"'ater supplied to human belDg should haYe serfou. health bazards .nd ",.aId 
urge tbe GOYeroDlfnt fo give ~ ... conllideration to fhill pro.,lem, 10 t •• t 
tbtre is no sickness and deatb from wa.er borne d'.rase. The GOM,.meDt 
should issue instructions c.lling for .trict actlen aga'Blt .lBefal. foulld .,"1. 
gnt and gUilty. The ComlDiUee would IJke to be .pprlsed of the fta.,I'al 
steps t.ken by tbe Government in this reg.rd. 

91. In view of tbe serious thortage of water teltf., labor.torf •• ,lII'd. 
cularly in rur.1 an a. the DepartIHnf of Raral Denl.".'Dt ha. be •• toyiq 

.- witlt tit. idea of providing w.tu festi... kill.o sam. cdllcat'onal fDstit •• I ... 
i. rural .re •• which are (qui'IKd wfth cheml.try la"orator'u 10 ,'.t Wtlter 
s •• ples drawn froDi nH.'by .reas conld be tnted tIIeft. The COIUIfttee , 
appreciate tit ••• pproacb.nd woald Uke to be lafer.-e" " ""ther ,r .. re • 
•• 'e in tJU. regard. 

93. In some ... eas .. an.ble w.ter fs t:oataDllaa.ed by frOD ore wbUe I • 
• ome otbers It coot.in ftuorlde. Stili In some other .rea. w.ter eoat .... 
"or •• To counter this menace, In some dlflkult are.. drlaldol .ater ... 
to be carlied o"r a 1001 distaace hi IOI11e t:.se. upto 100 i ••. tbro .... 
pl,ellne •• Layina aad malaten.ace of p.,.lJne. over 10D, dl.taaCeI .ata'" 
beavy co.t. The Centr.1 Gov.rn.eat, tot .~ prob'e.. of .ueb d' •• 1t 
an •• , of late, have been tbinking ia ter .. of teclinololY ..... ODl to •• k. 
COIIt •• ra.ted aad bracki'" .ater pot.ble in ...... are.. wllere dri .. .., .ater 
I8IIrCel .re not av.ilable in tile viclDity. It I. ,atao lor ... t.. lOme odIer 

.. .Itera.tive pia •• like .tori., of r.1n water ia dl .... area •• TIle eo..duee 
, woald urge the GoveralUnt to .t:eeler.te i.'le ..... doa of ... , ........... 

b, e.,loyio& the n.iI.ble ttcll.o'ol1 to .... a,,"aWe 'rlakl •••• er t. 
"o,le who needed it .1Ie mosL 10 ,.0 COIIaeed •• die C ... lnN ... ., ftrer 
to the If.teacnt .. ade by tJle M.all&er f.r W.t •• ....-eeI.. LM Sa ..... 
1'.3.17 in wllia. It ••• I •• ted .lIat AllAr. P.......... T_. Nab, &ana ..... 
Maltara •• .,a, G..,arat, RaJ ..... a .ad Uttar .,.... .. , ..... -., .... 



.. ,.,.... of lleDiete "Seitshtt AgeKY to atlJile the lurve)'i oR locations of ~  
reHrft for drinking watet/lrrigati.. sehemes as conducted by Remote 
Sealiag SateUite Agency tnm. Tbe Committee would like tbe Government of 
Iadia to urge other States also to take advantage of}bis specialised agcncy 
,with a view t. achieve beUer results. 

94. It.is disquieting to Jlote that maintenance of drinking water supply 
~  bad aot been satisfacto,ry. It is unfortunate that maintenance of tbe 
a.suts er('ated lIa. not reeeind ... y aUeatio,. at the time of creatiOll of 
'."ets, witlt thu:elult.'ibat many water: sources have become defuuct for waat of mainteuDee. ~.  'or mabltenanee of the assets is a prime need 
for continued eJl'ecti,e impleaaeata.ion of the scheme. Appropriate proced.res 
a.d ., •• ~ should be iastitoted in this regard. Tbe cost of operation and 
.aintenance are met normally out of the 'Non-Plan' budget. The responsibi-
lity ~ tbe maintenance of co..-plet,ed water supply scheme,S 'gmerally rests 
wit .. gram pancbayats and they bad not been, able to maintain them properly. 
As a ~  many icb,mes became defunct and additional expeDdlture had to 
.,. incurnd 8D their revival. ID Karnataka about 1,000 pumps'in eacb taluk 
are reported to bave remained out of order for a week or so due to mech •• ieal 
defects. In tbe case of deep-wells, interruptions were reported to be 6-7 per 
cent. In Madbya Pradesb. .~ of more than one lakb pumpsets installed, 
18000 are 'Mahas ..... • pumps which go out of order frequently. Tbe position 
ii,not satiafae.orl in other States also. la this context. tbe Committee • 
a,preeiate tbe "ovilio" made iD tile Seventh ,Plaa donment to permit as a 

~ ~  ~. .  of ten per cent of Plan fua. under the Minimam 
~~ ~. . ~ for: ~ .  ~  ~ .  Ho"eve" "popular involve-
me lit of tbe community using tbeir own knowledge .nd _km to maia.ain 
tbeir own water supply is sfnquo·no1t. In Rajasthan. training bas been impar-
tinl to rural youtbs under TRYSEM to train them as village levelmecbanies. 
Tblsscheme should be extended to otber States as well. Tbe Committee bope 
tbat with tbe introduction of concurreot evall:lation on the status of a,ailabi-
IIty of drialdol watc:r in rural areas tbe Department of Rural DenlopmeDt 
would be able to monJior more effectively maiateD;lnces of drinkinl water 
supply sehemes to rural areas. 

95.' It is dlstrns .. to note tbat lub-standard material bad been ,ro-
nred ia • aa ... r oreaHs'ia Andhra Prade" and Tamil Nadu. The Audit 
has a"o Teported sbortlge" of material wortb Rs. 93.15 laths in Himadlal.: 
PratteN, Me.ipnr. Pu.jab, Aranub.1 Pradesh. Mizoram and Meglaalaya. 
In s •• e .01 tile ca.eI· acti.n h. lIeen initiated to lItalee good the short •• es. 
~ C .... lttee would like to know tile actio. t.ken against tile errlag 

.1Ie1ah .... derelietiH 0'· .aty. TIley woald allO like to kao" if tben had 

.... _y otller c ........ 't .... epolated oat lIy Au.it of ,Breb.1e .f s.b-
at ...... _ialud ....... " 



'6. The Committee deprecate that 110 ::nal ...... of 'Sapply.f ........ 
"ater to problem villages' h .. bee. eondueted 'y tile St.t.. .. ft..... N 
timely execution of the schemes under tbe progr.mme. O. .ai'I ........ t ... 
, of the Programme, the .National Environmental EagiDeeriD, lDstitute, N.,-

.par ... d eonducted evaluation stud'es In II St.tes fa 1982. Ih 18"11 8nd'n •• 
were inter-alia to tre.t water supply sector ••• core seetlon .n' .noc.-
tions to it should matcb the magnitude of tbe problelll; .,atet supply .a' 
sanitation should ~ • part of Idtegr.ted rural 'enl.pment progra •• e 
.ad be eoorelinated with related. sedors like he.lth, lMi •• tlon, edDeatlon 
ete., to have norms indieated for d.ssi8eatioD of ,m.ges and anoeatloD of 
f ...... t the nation.1 level; water supply scbemes should be eDtra.ted to 
Publie Health Engineering Departments for operatIon itDd lIIaJatenaaee' to . , 
bring imponement in tbe monitoring and ev.lu.tloa wysteM; to stTeD,.lItn 

. training arrangements for operations of rural "ater suypl, sellemet .n' to 
ensure community ·partieipation and e.ectln he.ltll edaeatloa. The Commi-
ttee would like to know the action tliken on these recommend.tioDI' to ""DI 
the much 'esind impronments on the implelllentation of tbe programine. 

!t7. The Committee 8nd it disquieting th.t so f.r· no drortl bHe ben 
made to adequately involve voluntary agenefes ia JmplementatloD of· tile 
rural water supply scbemes. DariDg Seftntb PIn Year PI.. period, lI'e.t!'r 

.. iDvGinment of coinmunity and voluntary organisatIon in pl.aniag, neeutloa 
and maintenance of rural w.ter supply schemes I. eDvis.ged. This asped 
was allo considered at the Conference of the State Mfniitn.. Seeretarle. aa' 
Chief Engineers in-cbarge of Runl Water Suppl, aDd ·S.nltatioD lIeld In 
February, 1986. Tbe Conference w.s of the ,lew that there was argeDt need 
for integrating .rinking w.ter supply programme witll healtb educatIon Ind 
promotion of btalth consciousness .mODg tbe rural popul.tfoa. Health Hllel-
tion pert'iaing to drinking water s.."ly and sanitatloa sbouhl be made .n 
integral part of formulating primary education fOr cld'dren and. ia all Anlt 
Education Programmn. Tbe Conference also Itressed the importlnee of 
jnyolvialwomen in the selection of sites of water sourees. Since the women 
.re tile prineip.1 benefielar'es of the drjaklng water suppty prolramme,· t.ir 
iDyolvement fn site sel(ction would renlt In fall utllls.tloa of the crelte' 
lources. In view of the importance of malntenanee, It WIlS felt that' the 
Involvement of community u.iag tbelr own knowledae, stili for .alntaln'nl 

l their own water suppfy Is both ck"slrable aad cruda'. Po,ullrpartle'patfoa 
, and involvemeDt of the community in tile maiDtenaDce endeIYoar coald be of 

critical importanee MCluse wifhout ~  'lIpport .. usen of water' iappl, 
and tbeir Icti"e cooperation, ft will be d.,lIeal, to aehfeve Ifteen. 

98. Tralnlng of vfll.ge leYel mechanics for .alnteaance •• lIIer TRYSEM. 
as beiDg ImplemeDted in RaJasthl., ba. beea reeo •• e_H. V • ..,ta.., 
aleaeics e .. aged ia Rural Water Supply Sellelllel .re all. en ...... g cal .. 
aff7 ;'rtieipatloa at .... rio .. stagel. Tile (;eyefUlea' "0114 tlke'ft CHiJ-



......... of t ...... n ~ .  and woald takelt.pl to implemtnt 
tile. expedltio_,. The Co.mlttee woald like to be apprised of fartller 
,.. •• n. i. this reprtl. 

". The Committee Dote tllat UDder the Accelerated Rural Water S.p"y ~ 
Prolramme, tile State G.vernmentl formulate tbe ~  and submit the 
.... e to the Centre for scrutiny anti appro,.1 before they are taken up f.r 
execution. Under tile Minimum Needs Programme tbe scbemes for pro,idmg 
.... i_lnl water in rural .rea, ue formulated and implemented by the respec-
tlYe Statel. Tile Centle hal fuded setting up of Monitoring and InvestigatioD 
Unit, iD States aad UDiOil Territories for ensuring better implemeotation 
ud IDODItorilll of the schemes taken up for i.plemeatation. However, the 
facts latbered b)' the Committee and tbe points made by Audit amply bring 
out th.t monitoring s),stem has not been functioning satisfactorily. The 
Secr.etar)" Rural DnelopmeDt during nidence ... mitted that "most of the 
CODl,Iaints that are comiDg from yarioul sources iDcluding audit by way of 
test check could baye been found out much earlier by us. In ract tbis is the I 

duty, of tbe executing .Iency to find tbis out. We did not go into tbe volunt-
ary aspect of these thiegs. The point is correct that we have not pursued It 
,ery viloroulllly after we have given mODey to tbe State Goveraments". Tbe 
Committee dlsa"rove dais casual a,proach aad are of the view that success-
fal implementation of such a ligaatic prolramme, e"ctiYe mODitoring 
mechanism must be e,oIved both at tbe Ctntral and grass-root leyels. Tile 
ComDlittee urle tbe Goyeroment to baye separate agencies to deal with tbe 
problem, to monitOl' and i .. plement the prolramme botb at State leYeI and 
at the Central Inel. The Committee would Ii"e to reiterate tbe earlier 
~  of the Estimates Committee contained in paragraph l.llA 
or tbeir Forty-Eilhth Report (7tlt LOk Sabha) that there should be a system 
cif reauIar inspections and test cMk by a Joint team of the otlicers of the 
MlDistry of Works and Housiq and of the State GoyerameDt to see whether 
tile people in tbe problem ,Ulales reported to baye been covered are' ~  
receIYIDI tbe .riakinl water aDd asses. tbe problem. Since tbe GoverDment 
baa decided to pro,lde ,all tbe ,maaes in tbe country witlt safe .... inkiag 
water by tbe end of tile Sneatb PI .. tlte Co-ittee feel it i. all the more 
tleslrable to nobe a suitable moDitorial system to ensure the successful 
ImplemeDtatiOll of tle sc .... e by mea.. of a.ntable cODtrol device 10 tut 
tllere II DO abnoraal dt-lay in tile eompletJ .. of tile scltemel. 

" , 
100. Tlae JIIIIeI relat •• to .... iUiaa water .... ot"r alUM matter. we •. 

dlstusse. la tile COilferellCe of Mlai.ten IRelaarae of Rural Water leld OR 
12 Febr.ary 1'17 and it .a. decided to abopt Technology Misslo. i. a 
_'er of arra. to III tile reaoucts ud tecboloay la,. Tile C08-
fenaee .a. allO decide. to ,lYe spedal e."'a.i. to co_enatloa of w.ter 
redlaqjal of ac,.ller .. d ,uUlcatJOD of water with tle iayohe.eat of 
co_aait1 aDd ,01_tal1 .. eades. 11Ie C;:ollQllittee bore tut tIae (joYe ....... ~ 
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of ladl. woald saltably mo.ltor tile Jm"e .. ntado. of die. deelsloa. 10 t ... 
the t.rget. prol'lded in the Se.enth Plla .re f.lly achlned. 

101. W.ter Ded m .... ge.fDt... co_enatlon sch.e. aader the 
! Droaght Proae Are, Progr.mme .a. tbe scbe ... for 1 • .,ly of drlaklal w.ter .to problem .iII.gel shoald lie coordla.ted Mid latelr.ted rllllt from tile lor-
mulatioa Ita.e to It. mainteDance to CoDsene relouree" .IUI to make t. 
scbeme deetln ud p.rposive. 

NEW DELHI; 
Ap,1120, 1987 
Chaitra 3D, 1909 (Saka) 

E. AYYAPU REDDY. 
ChIIIl'ffItIII, 

!,ubllc Ace.,,', COIMfl" •. 
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APPENDIX II 
" j 

, pOIIIf"" 'II r .. ,.c' o/llI6tllMa pol.,. DIll b, ..4ru111 III S",,·P.,. • . J9.3.JA.1 

The State Govt. has Itated that an amount of Rs. 4S9.7S latbs was 
actually diverted from Plan side to non-plan side during tbe Irst four 
yean of the 6th Plan since essential ell:penctjture on operation and mainte-
nance oJ rural water .upply schemes was necessary in order to avoid public 
inconvenience. Steps are now being talcen to regularise ~ ell:CCSI expendi-
ture incurred over tlie non-plan allocation on operation and main-
tenance. 

Vittii' Prall .. " 

The State Govt. has stated that the ell:penditure incurred on purcbase 
of vehicles was essential to provide adequate mobility to the leld staft' 
and transportation of material so as to ensure speedy ell:ecution of schemes 

_that are nermally scattered. Due approval was obtained prior to purchase 
'for the vehicle. 

AI,,".)'Q 
The ~ Oovt. bas stated that the purcbue ofthe jeep wal essential 

for carrying material as well as for ensuring eft'ective supervilion of lein-
duly Water Supply Scheme as well II other such IChemes. The provision 
for jeep was includ.ed in the Seinduly water supply acheme wbich was Jot 
technically cleared perior to its execution. 

The State Government hal Itated' lbat there was no diversion o( fund. 
in Dharmapuri. Madurai and Krishnagiri clivilioM a. pointed out by audit. 
In Dharmapuri division the ell:pen'iture of Rs. 4.J3lakbJ has actualJy been 
booked under Droupt ~  works and ITDP programme and not ander 
.ral water supply. In the case of Madurai division the e.timates for 86 
'bemes talcen up under drougbt relief works were onlitted to be lanc-
tioned during 1976-77 and were approved in .980-81. But no amount of 
elpenditure on works .anctioned in 1976-77 wal transferred to ARP 
during 1980-81. In Krilhnagiri division tbe ell:penditure of Rs.8.28 lakllt 
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representing the cost of 190 pumps and other materials and debited 
to unrelated items of works was only a case of misclassi6cation. 
This has since rectified. However the expenditure were not charged 
to An. 

,..\,,' '. }" .' I • " • • .... ~~. ~  " t:.'" -', 

Comments from the State 0( Bipr ~  still awaited and will be .~ 
shed as soon as they are received. 



APPENDIX III 
~ ! ' • 

, 

• I ~ ~  '29 0/ the Report 0/ the C &I ~  0/ lrt4ia lor IU "., 
~ ~  (CI,'/) regardi", Supply 0/ D, inle'", "'atV to ' 

. Problem :Yitlag" ' . , 

29.1 l"trodllC'tio".-Upto the 3id Five Year Plan' (1961.66) ~  
water supply in tbe,rural areas was a competent of the amellit;esaerues 
of the COIr.nlunity Development Programme. It was estimated· that by the 
end of 1968-69 about· 1.2 million sanitary'weUs and hand pumps had been 
constructed and piped water supply provided to some 17,000 villales. In 
ther'IV Plan (I ~  the bul k of the provision for' rural water scarcity , 
and allo'cated to the areas or acute water scarcity and areas endemic 'to 
WJlter-borne diseases. A Centrally SpOnsored Scheme was launched in 
1972-13 to accelerate the efforts of the State Government in meetin, the 
needs of such areas. The Central Scheme was, however; disconthlued 
frem- 1914-'5 on the introduction of the Minimum Nftds PrOlr_atlle 
(M:NP) ift the Fifth Plan. The Central sector ~  of Accelerated 
Rural Water Supply (ARP) waa reintroduced' durins 1971-18 aimiDB 
at supplementing the rosources, ,fit the State Governments in providiD, 
safe drinking water facilities, to the identified problem villasea .iviDJ 
priority to the needs of Scheduled Castel (SC) and Scbeduled'Tribes 
(ST). The programme wal given high priority daring 6th Pive Y .. r 
Plan (! 980.-85) and was also il).cluded as one cf the items in tbe "20 Poiat 
Prosramme". The Programme is administered Centrally throuJh the 
Ministry of Work and ~ . 

29.2 Probl,m ,lIIagel-'de;'r/jicatlo".-Wieh a view to identilJin. pro-
blem viJJaaes from the point or view of quality 'and accelsibility to drldia. 
l'water, the foHowinl criteria were adopt.d : 

(a) those which do not have an assured source or 6riDbaa water 
, ltithin. reasonable distance of say 1.6 km. or within a depth 
of 15 metres; 

.,-'1. 
(b) those where the available water has excessive salinity, iron luorl-

des or other toxic elements; and I , ,: ;'f. 

(c) tbOse which are endemic to d isealcs like cholera. pinea ~  
etc· 
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The 6rst category was defined as ~  and difBcutt vitlaSe's and 
other two as health problem villaSes. 

Accordins to a survey conducted upto 1971-72, a total of abq.ut 1.52 
lath .~ in the country were identified as ~  without safe and .~ . 

~  of ~  water. The latest data received from the ~  Govern-t 
ments/Unio.n Territories showed that as on 1st April 1980 there were about 
2.31 lakh villasea in the country which needed provision of water supply 
facilities on a prio'rity basis. 

, . I 

Durinl ·tat-check in audit (1984) it was noticed that even the number 
of2.31Iak1a problem viltalesas on 1st April 1980 was not final aDd more 

. willa ... Weft< lublequently added to the list by the States. 

, 29.3 nlumclaJ Outl.y.-Orants released under the ARP to the State 
~  cxpen4iture agajnst the srarnts and also the expendjture under the 
;MNP orthe various State Governments during the years 1977-78 te; 1979-80 

. ~ as under: 

YHr Grants released 
under ARP 

E, , I 

. 1977-78 . 38.20 

·1978-1' st.98 

"979-8,0. 58.99 • 

Expenditure of 
Central graDts 

( Rupees in crores) 

39.35 

59.24 

59.04 

BxpenQit1lR 
unckr MNP 

88.50 

133.07 

187.40 

Durins the Sixth Plan. the outlay in the State sector MNP was Rs. 
. 1407.11 crores, subsequently iru:reased. to Rs. 1444.11 crores. The proviaion 

ubd'ei ~ Central sector AIlP was Rs. 600 cr\)res . 
.... • 1' 

Grants released by the Central Gowernmcnt from ~  onwuda 
and the actual expenditure by the State Governments out of these Irants 

, ': !4r.o as uo4er : 

(R.'. in croret) 

Year Central released Actual expenditure ., 
(, ~ 

1980·81 84.24 87.22 
JJIJ-i2 109.94 121.70 

1982-83 151.45 180.3-1 

1983-14 198.54 N.A. 



.. Du.rip,8 ~  ~  ~  ~ ~ ~ ~. U"roreC 
.uadet: ~ ~  Centrally ~ ~  ~~  Suppl,y Proatamlllcbascd 
QD ~~ . 1JndcJ;' ~  schc:me. State/tlpiOD Terrijories, ~~  perfor-

~. i'weU ~  ~~ . were ,Ii- ad4\tioQAl f"nds .t.,o"arranle water 
ply to specific villases. schemes for whicb ~  tecb"icany cleared by 

f e Government of India. . 
'r' : ; • , 

29.l.J p •• ,.,."!Ii C."tMlIIIII"f/IIC,.-Durina A\ipst 1979, It was decid-
ed by pjuaif!C COBBi._ tIla' i$ Per cent of J,a' funck abo,dd be distri-
buted·&o tlIIe Stales 011 ahe b ... · of the number of priOl'iq villa .. identified 
in 191J-121W'vey,8Dd tlleir pep.vlation whicb ~.  to be covered on 
1st April J 978 giving SO per cent weigbtage for growtb. Tbe balance was to 
be utilised to meet any special problems.of States (i.e'. rOlOU .. ,*, PP}. 

In the' !Int two yean of VI Plan. i.e: 1980-11 aDd '1911-12 ~ same 
formul.· bad been applied and fUndswerereJeaiecll to the Itates on tbat 

. basis. In Mareh t982. revised formulate for roJease of gra.a to State 
GO\'ernment wereappraved to be eft'ective from ht April 1980. The grants 
reJeased\ prior to that date were to be adjusted· apillst tlae ove#-all provi-
sion dUriDI the VI 'Ian period. TherovisedformuJate for alJocation of 
funds :tor Omtral sector ARP envisase4that from tile oudaY; of Rs. 600 'Iores a sum of Rs. t5 crores was to be deducted ill l'CIpeGt .f tbe ri,s 

reaely purcbased. as. 10 crores to be reserved for the lIIonitblinl staff in 
the State and at tbe Centre and as. 25 crores t,o' be kept un-allocated to 
meet'the resources ~  special Cateaol')' orStates to the extent pollible. . . ,. 

Tbe release of srants uneler tbe Central sector ARPwa.· sabject to the 
followjlll conditiolll: 

. (a) The ,AU allocation was lubject to State aoyerlfllleats .. utililin, in 
full tbe UNP qutlays d\lriol tbe Plan period. 

(b) Non-problem villa .. were not to be covered fronUbe fundi. 

(c)' Actual rele .. e of funds to State/Union Territories Wa. to ~ made 
~  ~  m:elpt of utiHsadon certibtet for tile prmous yean. 

Deleieacie. aoticed·m the obscrvaDIC 'of tile U».. three coaditionl arc 
~ in the .... dios panir...... , 

19.Jil A-I IINP f-. IUIIfflll, ",Ii,.,,,,.,. ,.po""'" 1I/,lx,..I"',,' 
-,..,W.wt. 

It was noticed that durio, the first .. years of tbe Sixth "&0 period I 

(a) MN,'fuods -were DOl filii, IIIi1iHd ia Andltra ~ .~. ',Bibar. 
0 ........ Kanlatab ad Pujabi 



(b) 

(e) 

~  to tbe extent of Its. 2869.69 lakbs ~  ~ ~ ~  
elccn of the expenditqre actually incurred in t'be Stitei "of Andhfa 
Pradcsh'(lls. 1222.10 laths). Allam (Ils. 316.83 ~~  ~  
Nadu (Rs. 823.30. lalbs), Madhya ~  (Its; . ~  
add Baryana (Rs. 31.811akhs); and'''' 

unspent balan::es amounting to lb. 6319.60 laths out of Central 
assistance released were bPt lyinS aw'on 31st Mlrch 1984 with 
tbe Statcs of +t'Uar Pradesh, (oils. 5286.63 lakhs )', Kama.Ita' ( .... 
147.22 .. ths). 'Punjlllf, (Ra. 112.65 'a'kht). WeltJien,.t -(RI. 
797.391akhs) and Arunachal Prad.' (lb.3.s.71Iakhs). 

· ,; 

(1) III Andhra Prad .... during first four years of Si&th PI. the 
expenditure UDder MNP w .. lb. 5765.66lakhs a,ainst,the b-.dMt 
allotmmt of Rs. 6961.53 laths. The ~  lI\*s reported 
by dte State Goyer.meat represenaeci the . ~  given &0 
Pachayati Raj Bodies and not actqaJ expcmditvre iDcur,r.d on'tbe 
achcmes. Aeconti.., to the ~  ~ by the 'Chicf 
BqiDeer at tae end ,of ,IP83-84. the,Pancbayati Raj Bodies .~  

'laaYiltl un1ltililed balances amountiDI to Rs. 1222.70Jakhs out of 
NMPfandil. ,,\. 
, UnutililCd balaaces witb the Pancbayati R.aj Bodies welenot 
taken into ~  by ~ State GO'vernment While sancdoning 
fprtbel: pants-in-aid 

(ii) In Assam. Rs. 376.83 lakhs were shown to have beeft spent ill ·10 
divisi4)l1S ~  141 schemes during ~ t,y contra credit to 
Assam Government Constniction Corporation as deposit although 
in nODe" of tbese scbemcs tbe work bad beeD anotted to the corpo-
ratioll. 

(iii) In Bihar, MNP fucla were Dot full, ptiliae4. Durinl the first 4 " 
yean 0( Sixth PlaD period .. mat tbe allotment of 1\1. 5537 lakbs 
the actual expenditure under MNP was Rs. 4625.58 lakhs. How-
eYer, vnder CeIItral sector AR·', fundi in fSCleU of t-healJocaiion 
were spent to the extent of'" 326.97Iak_ (allocation al. 3261.16 
laths. expenditure Rs. 3595.13 lakhs). DurioI1977-78 no F',,:\:me 
Wilt tahn apu.der ARP' oel ~ to tile eXtettt of RI.' 'iacJO.OO 
lakhs out of Central assistance of Rs. 240.00 laltM were di..,rtId 
to MNP in the Stale ~  for completion or 70. ~  
schemel. . 1 

"(i'f) In Oujarat. durin; the Irst 4 yean of Sim Plan'poriOd the 
oxpenditure un\ter MNP ... lb. 4OJ1.4i4 laUs ........ tbe provi-



lion or Rs. 4669 •• laths whereas under ARP the expeaditure wal 
Rs. 1835.61 laths a,ainat release Of RI; 1468 •• lakh •• , 

(v) In Uttar Pradesh, out of Central assistance of Rs. 10101.95 lakhl 
released durina the period 1977-11 to 1983-84. the actual· expen-
ditute upto February 1984 was ~  Its. 4821.32 lath. leavin, an 

~  balance of Rs. 5216.63 lakhs. 
'; 

(vi) In It..rnatab. durin, the Irst 4 Years of' SiJth Plan the actual 
expenditure under MNP was Its. S083.311alths aiainst the provi-
sion or Rs. 5446.50 lakhs and under Centrl,l sector ARP the 
actual ~  was Rs. 2242.78 lakhs a,a.inst release ot Rs. 
2390lakhs.The provision made in annual bud,et ror 1981-82 to 
1933-84 uneler MNP was not fuHy utiiised and also onder AItP 
the shoJ'tfaJl was 26.2 per cent of the provisions made in aDnual 
budsets durin, this period. The shortfall was attributed mainly to 
Ions delay in InaJisation of plans and settins Central Oovern-
ment's approval for the scheme, non-finillisaiion of dependable 
source of water and delay in execution of civil worlts. 

(vii) 

. (viii) 

In PUDjab. durins the Irst 4 y8rs or Sixth PJan period apinlt the 
bud,et provision of Rs. 2150 laths (MNP and ~  thc actual 
expenditurc was only Rs. 1791.97 lakhi. The total outlay for the 
Sixth Plan period (MNP) was Rs· 6800 'aths. Aft expenditure of 
Rs. 563.47 Jakhs was incurred durinl thc fitst four years of tbe 
Sixth PJan UDder ARP out o(total releases of Its. 676·12Iakhl • 

The Central assistancc of Rs. 1932·00 la khs was released to the 
Governmcnt of Tamil Nadu durinB thc period 1980-81 ·to 1982-83 
alainit which actual ~  of Rs. 990.22 lakhs W8I incurred 
as per accounts of Tamil Nadu Water' Supply and Drainalc Board. 
Thc Board/Statc Government. however. furnished utililltion 
ccrtitlcatcs for Rs. ISI3.42Iakhs. 

(is) In Madhya Pradesh. irrelular debits of Ib.215 lakhs were afForded 
. to thc Central sector ARP in March 1918 (as. 65 lakhs) and 

March 1983 (Rs. 1 SO lakhs). The records sho.wed that no such 
expenditurc was incurred (July 1984). 

(x) In Mandi P. H. Division of Oaryana, storcs worth Rs. 0.98 lakh 
wcrc. illued to a work (Decembcr 1983) for which tenders bad: 
bot becn invited. Further stores worth Rs. 30.89 lakhs were ~  ' 
in the .tock aceo.nt of the P.H. ~ . Naraiftluh u iMued 
to works whereas the material wu ItiU lyiDI in CeDlraJ .torea of 
... diyi.ion. Thu., iDftatcd . ~  of espeaditure Were reported. 



~  Ia· Aruaacll8 Pradesh, the: actual ~  "q,:lts. 162.49 
lakha aiaiDIt the Cattral relqse of R.s. 198.20 J.¥hs u,to March· 
19841eavinl an unspent balance of Rs. 35.71 lakhs. -

(xii) 
~ .. ,:" 

In Mallarashtra popular contribution of Rs. 24.44' ~  ' received ) 
by tbe diviliolls ot: MaharaslUra Water Supply and ~ ~  Board· 
in three districts for execution of 147 piped ~  IIUppJ.y schemes 
under ARP was credited. to deposit account of the Board instead of 
creditin. to Gover.DlDent of India or adjustina it by ~ . 

~  .of Central &lSis.nce.. ' 

(Iiii) 1n West len,al. out of Central assistancc, of Rs. '5225.44 lakhs 
~ durin. the period 1977-78 to 1983-84. the ~ expendi-

ture upto 1983-84 was only Rs. 4428.051akhs. leavlIII. an unspent 
balance of Rs.797.39 lakhs. 

29.3.2A.2 DI""loli of /""d,.-A t.est-check in audit reveaJed that funds 
to «he extent of Jib. S75.191akhs out of Central assistance were diverted 
for other purposes in the States as detailed below: 

,(i) In Punjab an amount oflb. 485.21 lakhs (MNP) was <\iverted for 
Cllpcnditure on operations and maintenance durin. ~  period 
April 1980 to March 1984, as adequate provision was' not breiq 
made b)' the 8&8to Govornment. . -

(iii) In Orissa. funds to the ~  of Rs: 43.96'lakh.s ,CARP: Rs. 32.97 
lakhs and MNP : Rs. 10.991akhs) were utilised for purposes not 
conncctc<i with the scheme such as water supply through tankers, 
repairs and restoration of water supply schemes, augmentation 
of urban water supply schemes, construction of office compound 
walls, purchase of buildin, materials, furniture, stationery, 
payment of telephone and electricity biJJs, ~ of maintenance 
staft' purchase of rotary portable compressors and sinking of 
tube-wens in urban, areas. Further grants during 1979-80 to 
198()o81 amountinl to Ils.4.44 lakhs ~ to Pallc;hayat Samitis 
for constructions of suitary weJJs were diverted to other wortsl 

~ . 

(iii ) In Bihar. Ils' 42,29 lakhs (Central sector AftP fundS: Rs. 32.91 
lakhs and State sector MNP : Ils 9 38 lakhs) were not ,utilised on 
piped water supply schemes in villqes, but were difttted'toworks 
in 3 developed towns/semi-towns upto March 1984. 

(iv) In Dharampuri Division of Tamil Nacfu, an expenditure of Ill. 
4.1'3 lakh. iacu-rred. on 22 scheD'les undcrotber prosrammes 
waa included ill tbe upeaditure on naral water' sapply scheme. 



.Jlo:Mad1lrai Drfisioil, an ellpend.iture of Rs .. ~. ~ lalehs incurred 
' .. ' ~  onl l6 .. orb 1IDder Oroqht Relief Pro,ramme 
:W. ~  AItP in It8HI .. Jn K.risllanaiii Division, an 
apenclltuf'o of Re· 1.28 ~  ,rcpresentiDl t.st of 110 hand 
.,umps alid other materi.a.s not ~  to ~ scheJr.e ~  procured 
for other sdlcme was Included m the toilal elpendltnrc of the 
'Scheme.'" 

(,,) 'In Uttar 'Pradesh, ,; divisions fit U.P. ,.-1 Nigam spent Rs. 6.87 
lat .. tietweea ADJUst 1982 aDd March 1'84 for purdwe of 
Ambassador cars,. diesel jeeps, mini tractor, mini .trucb and 
motor-cycles out ~  funds ~  under ,AlP' and MNP for 
providin, drinkiDg water to ~  villages without sanction of 

~  authority.' ",' 

(vi) In Me,halaya, a jeep was purchased at a cost of Rs. 0.71 lath 
out of funds provided ~  ARP. ~ 

29.3.2.A-3 U",,,,,,,ulexpendilure. During test check in Audit, it wu 
noticed that aD expenditure of Rs. 583.28 lakhs becaine unfruitful due 
~ llOo-repair·of dcfc,cts, for want.of p,>wer supply, ~  of cutin • 

. • pipes from failed wclls. non-completion of risins mains. aDd distribation 
f system and non-salva,iol of buried assembly. etc., Details arc di.cuaed 

below: ' . 
, ~. 

i • '.; 

,(i) 

(ii) 

I. Biber, 31 achemcs complete-' at a COlt of'R.· 218.26 tuhs 
duriac 1981-82 and 1983·84 could not be ~  ~  to nOD-
'Derli .. ~. Tile Chief liDamecr ~  (May 1984) that the 

. CUOi. were beiD, purued w;.th ~ Blec,.icit)' Board. 

In Uttar Pradesh, 27 hand pumps (23 in Ibansi district aDd .. i. 
LaJitpur district) colting Rs. 4.0S laths were reported fo be 
defcetiWe dae to fiJlin, bor.c and rupture of aucmbly. The buried 
UJClDbl, wuld Dot be .alva,ed despite dl'orts made by the 
IhaDli Division. Furtbcr, for proyjdin, drinkiD, water to SI 
YiUaps of .Mizapur district, tJac schemes aanctioaed, durin. 
·1913-74 and 1914-75 at a coat of a •.. 11.21 lakha remained 
iDcomple&c ~ after incIlrrin. .. expeDdif:,Ure ot Rs. 213.4t 
Iakhl (Iune 1984), due to non ... iJabiJity of potrer. Don-co .... 
pietiOD of rili .. mai.,. aDd distributioD system. 

I 

(iii) In Karnataka, 31ac:hemes (eost: ... 1'.'$ lakbJ under ARP 
and as. 26.26 lath. UDder MNP) could Dot be collUDiuioned 
fIor .... 1It ciI power suppJ,. Seun ~ ~ -we tabD up 

''11& YIIIi,.. ..... ·bad DO,.lftUiciq. 



, I.' 

Purthef. DO action was tattn by tM' depattDlnt· :to remove 
the cuiq pipea inserted in 6981 faiJed boreweU. dariag 198CHI 
to 1983-84. Tile cost ." ~  'pipe (14.188 11IBniDimetres) in 
respect of'lll77 failed wells worked out to Ill. If.72·lakhs. 

(iv) In Andhra Pradesh, six schemes (cost: as. i 5.01 la.khs) com"" 
pleted during 1980-83 continued to be with the department 
for removing the detects pointed out ~ gram panchayats. The 
delay in uDdertakiqg repairs in respect of otherwise; completed 
works was,found to range from 10 mORths to 3, ~  

In Manipul', a water lupply scheme completed during 1979-80 at 
a cost of Rs. 7.70lakhs out of ARP funds to provide water 
supply to a town was abandoned due to inadequacy of water at 
source and other local disturbances. ' 

(vi) In 4 districts of Madhya Pradesh, piped water supply schemes 
completed upto March 1982 (cost: Rs. 7.33 lakhs could not be 

, commissioned (July 1984) for want of, electric connections and 
Don-completion of wO,rk of laying pipe-lines, 

(Vii) In Oujarat, a scheme completed in May 1980 (cost: 2.13 laths) 
could not be put to use due to paucity of funds with vill&le 
panchayat (July 1984). ' '., , " 

(viii ) In 80 villaacs of 3 di..,tricts of Orissa, 104 sanitary wells were 
constructed during Im-76'to 1982-13 (cost: as. 4.60 laths) of 
which S ~  collapsed and 99 wen, completely dried up render-
ing the entire expenditure infructuoUi. The 4epanment attributed 
(May 1984) the collapse and ck'yness to defective construction, 
non-observancc of required specifications for want of funds and 
bad soil. 

(ix) In Pondicherry, ODe scheme completed in October '1913 at a cost 
or RI. 1.46 laths could not be commissioned for w.at of supply 
of power (Pebruary 1984). Another scheme completed in May 
1983 at a cost of I.s. 2.27 laths «*ld not be put to use for 
want or permilsion of Railway authorities to lay' distribution 
system acrota a railway line (April 1914). A third scheme com-
pleted in October 1982 at a oost or lta. 2.01 laths could DOt be; 
commissioned as bote-well sunt in June 1981 *ied up and 
apin two bore-wells sunt in Pebnary 1983 had to be liven up 
,due to sinti .. of bedrock.' 

r, 
(x) In Jammu A KMbmir, • ICh ... ,for 18m of wa. to a relef-

voir for diltribntie.of water to 9 ~ was GOlDplotcd in 



.4t13-84 ,at a COlt of ;IU. 30.04 laths. HoftY_. in Oceeber 1983 
anotller. sdDme,{o.- JMl8IIICn*ilJ, ,water IUPpl,Cor tlte .. rvoir by 
tapping an eXisting duS well had to be taten up at an estimated 
_It. of a. •. 4.20 laklla because due t. Iood ill"." Qeilab. 

·fhor.&ase OipoWC6 and Dumber of lift. iavolqd. water could not 
., reub, t,be ~ . As the supply tiom tbe d .. w.ell WI. su.ient, 

the multi-lift supply Jine was unnecessary. In another scheme, 
! ,iI die; ~  jCOUltl'tlCtion of an overJaead tok (estlraatect ClOlt : 
i .•• as. l.lS,Jathl) awarded to a OCW'bWaceor'. October 1910 wu 

':hi! sUlpeadcd (JaDuary 1913) after iDCUrrilll expendltare of It,; 
'. 4.43 laths as tbe land had not been acquired. Another improve-

J • ~ • 

.• ent wol'k on a tCheme .. tartecl in Marcia 1910 at an estimated 
cost of Rs. 2.94 lalths was a"ndooed (April 191-1) aner incur-
ring expenditure of Rs. 0.39 lakhs due to objections from the 
Yillagen. 

(Ii) In Arunachal Pradesh, 16 YiU.,es; iD respeet of whieh elpendl-
ture of Ra. 3.45 lakbs was incurred for providin, drinkin, water, 
'Were shifted to other places. Purther; 4 water lupply tcheme. 
were abandoned after incurrin, ~  or Ill. 0.69 lath. 

o • • i 

('Iii) In ...... r .. htra, work on aeYell piped water IUpply tchemes in 
four diltriets'waa not started even afterincarrin. an -expenditure 
,of' •• 4.10 l"hI OD parchue of mateI'M I due 'to DOM1'eceipt of 
pop.r contribution and non-acceptance of teIpODlfbility for 
the ~ of the schemel on their completion by tbe 
village Pancha,.ats. 

Furth.r, in Satara district a piped water IUPply ac:bome 
compIetocl in 191213 at a cost of Ib.O.26 lath remained in-
operative for want of electricity CODDection. 

129.3.2 B. Coverage of' Non-problem viUalel-ln II$tatea and 2 
VIItib Tcrritorie., 10190 Dono.probfem vilJaiel were al.o covered und.r 
the programme upto March 1984 at an expedditare of RI. "".221atb. 

~.  on 8105 villa, .. Dot bein, availab.le) • 
. " ,,-r' • ' 

~ .  below t! 

(i) Ia Andbra Pradesh, dUriD, 19,0-81 and 19'1-12, fund. were 
utili_to cover ~ non-proiMom ,"i ..... (ape6di'1Ift not 
fllllDilbed: lUBe I") alt ..... 4225 probl,m t'iUaps were It ill 
to be covered. ' 

, {ii) . Gut .f U U villlles covered in NOWlOn, clfstrict 01 Alllm upto 
, ",', ..... of ...... I"', emy 556 ~ were pnJIbl. villa .. 



!,(til) 

• ;1 

; ... the rem.minB 55'" were nOO'problea, Yil181e1,OO\'ered on 
,.bliq' domad,al reperted by _:NowaoDlclmsioa. 

la Himachal", Pradesh, 'llN non·problem villalel .... covered 
duri."tbe 8rat 4' years of tbe Sixth Plaaperiod (COlt : Rs· 99.89 
laths) whU.3l'19 problem 'Yitlaps bad been left to" covered. ~ 

(iv) In 19 districts of KKnataka. 2_ ilOII"pl'Oblem villales were 
cov.recf un.r the UNP during 1983-1. (COlt not known) while 
4937 probJom viDa,es were .• till to. be tOvCHd. la Bellaum 
diviuOJl alone. 375 DOn-problem villasea were prcwided with 
protected, watcJ aappl)' .pto Maroh 1984 at a total COlt oI11s. 
253 laldta .. 

(v) In Manipur, 37 non-problem villages were ~  during the 
8rst four years of Sixth Plan period although 595 problem 
viUasea in u.e State were Itill to be covered • 

. '(vi) In, Orissa •. 448 tube-weill ~ set ~  durini 1979-80 &0 1981-82 
in ~  VW&P.s o( liix, . ~  (expcndituco ;: .. lls. 71.68 
lakhs), Further 65 tube-wells were set up in two districts during 

~  in ~  vil.a iqvobinl an cKpca4iture: 01 Ra. 
8.801akha. Si¥1ilarl" 406 sanitary wells ~  ·aot knawn} were 
;cq-..truc:ted duriD11981-82 to U12-13 in _ aon-pl'Oblem villalea 
of 4 diatrids. ~  6759 problem vitlaJe' wore.without any 
source- of water supply at the eDd of March 1984. 

. , 
(vii) An expenditure of Rs. 1404 lakhs waa inc:urredon three water 

suppl)' ~  jp 5 nOD·problcm villalel in Punjab upto 
~  19I3 • ..-though 1395 problemviJIqes Wile. still to be 

covered. . 

(viii) III Rajasthan. 1769, ~ villages were ~  of 
, MNP/A1\P funds, upto Feb,ruary 1984 thou", 713 P .... 

~ wcre IItU. to be covered. . 

(ix) In Uttar Pradesh, 11 water supply schemel coveriDI 306 "lUa,eI 
(estimatcd. c:oat: Rs. 512.72 laths) ~  1,81 ~ ~  
villagel, although 9550 problem villages were still to be CQvered. 

(&) 1 •. Goa. .~  & Di.: 3 QGn-problemvil .... 'were covered 
, (cxpeq4iturc: lb. 5SO 1akJu) out,oIe-akal usi ...... , altbouah 

14 problem villages were still to be covered. 

(si) I. ~  .... _ount of Ra. 3.'. lath .. , .. tilised for 
prC»'idiD •. water .a,ply to .' DOD1II'ob"; wu.pa at or Aar 



Muds ·chrtinr' ~ . 1980 to Ju., 1983 w1rile 16 problem " ,,,ilk,. were yet to be coyered: . 
..... , . 

. ' (:xii.) ·1a.Mep.aiaya.,71' .Doa-problem viDaaes were QOvered . (COlt Dot 
knoWD) during' 1981-82 and 1982-83 although 616 problem 
viJIages remained to be covered upto the end of March 1984 
(tatlet: 1130·coveted: 514). 

(xiii) 

", 

In West Bengal, expenditure of Rs. 4428.05 lakhs wu iUC1lfted 
daring 1977-78 to 1983-84 to cover 316 villages, which included 
226 non.problent \liJlagea, altbou .... 111 problem vill ... ; in the 
Stite wbe still to be covered. '. 

29.4 Objecti.ves of the Programme-The main objective of die scheme 
(,Aap.) it .to provi4e safe· drinkinl water 10 i_tiled problem villages 

. tMouth-t tho OOIlatry witb at least ODelOuroc of safe potable water 
available throuJhout the year. 

'29.4.1 Non .. tuiliment of the objcctiva-Apply or DDufe water-
~ tettchcck in audit it was Dotked that in varioul States unufe 

water was being supplied to ,iJlages covered under the ,Cheal. II detailed 
below, defeating the main objective of the programme: 
II. j! " ,'. 

(i). In" V!iUqea of. Raolareddy and GUDtur di.tricII of Andhra 
·,Pr.ade.h. piped water samples on aD&lysis iadica&cd luorides in 
.-·of the permissible limits. However. it wal coatinued to be 
supplied in 3 of these 4 villalel. In 4 other villa,es. un-treated 
'wa_ was' bieiol supplied' trom canals aDd rivera which were 
subject to, 'Ieasonal pOllutions. 

(ii) In Nowgoog ~  of Alsam, out of 17 scheme.. 14.schemes 
. (cost I:' Rs. :112,8': lath., . COJIIlni.iollOd d1lrin, tb. Ira, three 

.,' ·,ears of the Sixth Plan were ... pplyi., ODly raw water al the 
water treatment plants could not be put to usc ... to Doo-avaiJa-
bili'y of pumping sets (MarCh 1984). 

'i " i".: :' 

• ,(iii. In Itbu, sampl_ of·, wator I.pplied to "iI ..... were Dot ,ot 
; • ,I .' . u.tcd bJ 1M Pgblic IleaJth Research Unit &0 .. ~  that water 
, J<,: . " ... life .&Gd Ii for ctrinJdil,. 

(iv) In 8 division. of Himachal Pradelh, 112 water ,upply "hemea 
" . 4etilAe<i to' provide ""iDling waaer to 835 "il.... UYiD, a 

f'OpmatioR ~  .~ laths were commiuioood upIO March 1984 
(ftpenditure : Rs.671.74 lat.-Stale Sector: a •. 394.21 laths 

~ .!  .. ' and Ceolral sector RI. 213.53 Iat ... ) .ftheMlt eoasUuc:aJon or 
ftatlaent worb. Tbe source of water beill, a idHId,· aUa" or a 
aprina, raw ~  water wat beiDI, .."... .. W ¥UIq •• 



18 2 divisiCQUl, 11 achemes costinSlls. 33.69 laths lIIere C\OmmissioDed 
between 1962 and February 1984. Test of water supplied uoder these 
schemes revealed that the water contained suspended impurities, aoidic 
"emlats and turbidity and was bacteriolosicalJy not ftt ·for human oonsu-
mption. ! 

.-./ 

In 5 divisions, chemical and bacteriological analysi. of ~ at source .~ 
was not conducted for 258 schemes taken up for execution during 1980-81 
to ~  

• 
(v) In 1 divisions of Rajasthan. water obtained through bore boles by 

means of 1278 hand pumps, of whic:h .chemical. .analy.is report. 
were made available to Audit, out of 13692 installed durinl the 
period 198N'l to September 1983, was chemically examined and 
in 675 caSel it was found unsuitable for drinkinl ~ In 
Udaipur dldriot, the chemical analysis was carried oM oaly iD -. 
doubtful cases. . 

( vi) 1n Ramanathapuram district of Tamil Nadu, water obtained 
through 27 hand pumps became unit for driDkinl purpoSOJ MiD, 
brackilh. 

(vii) Out of 931 hand pum ps constructed in Jaunpur district or Uttar 
. Pradtsh at a cost of RI. 7S.28 lakhs. chemical'" bacterioloJical 

Sests were conducttd outy in 60 easel. III 25 per cent ot the tested 
cases. the water was fotnd not safe for human conMllllption. 

In rospect of 771 hand pumps installed duriq 1981 to 1983-84 in 
Mirzapur district at a cost of Ils. 143.70 lakhs, the quality of water was 
not tested even in a single case. 

(viii) ID Karaikal reaion of Pondicherry, tbere was no ananaement 
for chemical tOitilll- of samples of water made available for 
distribetion. 

(ix) 

(x) 

In Mizoram, a wakr testing -laboratory was set up at' Aizwal in 
IUlua" 1 97' on wMdt npenditure Of Ib. 1.30 IatM oa ........ 
of equipment and chemica .. an4". 1.61 lakbaoD .aabliahment 
(February 1979 to April 1 tM) was inC8lTocl. HoWfter not • 
sinl1c testing of potability of water supplied was done. 

III Miclnaporc district of W.t Bcnp1, the tube weUI oommiuio-
ned in Zone II in November 1980 (expenditure: 30.84 ~  out 
of ARP funds) were discbaraina saline water with hiP PereeDt. 
of c.hloride. The department was supplyiDI this aline water to the 
consumers ill vicw of acute scardty of water ill ... area till . 

~~~ of. ~  wort fovnd 011&, : 
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'29.5 Non-observance or priority/raulty planning/wrong selectioa of 
sites etc.-High priority was to be given to the needs of the sea and 
STs particularly where it was logistically and ~  nor' impossible to 
do. Every new source of srinking water in a village was to be located in a 
scheduled caste habitation open to all communities. In the case of piped 
wiater supply a fair proportion of water stands and hand pumps were to 
• located in scheduled caste habitations. 
t 

The piped water supply was not to exceed 40 litres per capita per day 
and the State Governments were in(ormc;d' that home service connections 
should be ,avoided for the time being and that distribution or. water 
should only be through public stand posts. 'In the case of bortwolls with' 
handpumps, the number of wells was to be limited to one (or every 250 to 
300 persons. 

29.5.1 Coverage of SCJST villages-The schcmc providcd (or givinl 
high priority to the needs of SC/ST population. A test check in audit 
revealed that in the States of Assam, Bihar. Gujarat and West Benpl 
proper coverage was not given to villages dominantly inhabited by SC/ST 
as discussed below: 

(i) In Assam. during the firtt three yeats of the Sixth Plan the 
coverage of SC/ST areas was only, 10 per cent and 8 per cent 
respectively. 

(ii) In Giridih district of Bihar, which is predominantly a tribal 
district, no water source was provided in SC/ST vi.Jlages durinl 
1981-82 and 1982-83. Detatls (or 1980-81 and 1983-84 were not 
available. 

(iii) In Gujarat. during first 4 years or the Sixth Plan. only J 13 SC/ST 
villages were covered against thc tarlct of 281 villages (expendi-
ture: Rs. 128.21 lakhs and outlay: Rs. 391.00 lakhs). 

(iv) In West Bcngal, during the first (our years of Sixth PJan period, 
.. the coverage of SC and ST population out o( ARP funds w .. 

0.36 lakh and 0.05 lakh respectively. ; 

,. 29.5.2 Faulty Planning-During ~ ~ in ~  it was ~  
that in II States, 2096 water supply schcmes lDvolvlDg an expenditure of 
RI. 838.06 lakhs failed ~ provide the intended benefits to the problem 

'villages due to inadequatc source of water, low yield, DOn-InaliBation of 
depcndable source of water, non-construction of weill upto the prescribecl 
depth Of disputes over the water toUf"'. 



, 
An expenditure of Rs. 2748.99 lakhs incurred in 6 States was rendered 

infructuous as the schemes failed due to wrong selection of sites. Details 
are: given below : 

29.5.2.(a) Inadequate source of water/non-1inalisation of source of 
water : 

,. 
(i) In Andbra Pradesh 7 village schemes were completed at a cO.st 

of Rs. 13.80 lakbs with inadequate source of water with the 
result that two schemes became ~ within 5 to 6 years of 

~ . While in 4 schemes' estimates of Rs. 3.50 -lakhs had 
been sanctioned for. augmentation of water sourccs; one case 
was yet to be sanctioned. 

(il) 

( iii) 

(iv) 

(v) 

In Assam, the villages shown as covered under the programme 
were provided with only a single point of supp]y irrespective: of 
tota] popu]ation. Standard norm of 40 Iitres per day (lpd,) was 
not maintained in most of the villages. 

In Himachal Pradesh, 8 schemes taken up to provide drinking 
water to 14 villages between October 1981 to March 1984 were 
held up due to -disputes over their source of water (expenditure 
uptq' March 1984 Rs. 3.49 lakhs). Further, 10 schemes covering 
177 villages commissioned upto' 1983 at a cost of Rs. 126·71 lakhs 
were not functioning properly due to decrease in the discharge 0'1 
water at source. Another 5 schemes covering 107 villages com-
mission between March 1978 and March 1982 at a cost of Rs. 
104.95 lakhs were also not functioning properly due to low 
power voltage, failure of tube-wells and non-lifting of water by 
pumps. 

In Karnataka, 73 works on which Rs. 106.61 lakhs had been 
spent upto March 1984 (Central sector ARP Rs. 62.79 laths and 
State sector MNP Rs. 43.82 laths) on laying rising mains, distri-
bution lines, service reserviors, etc. still remained incomplete 
for period ranging from 1 to I S years due to non,finalisation of 
ctependable source of water. • 
In Cuttack district of Orissa, 50 tube wells set up between 1980-81 

.~~ 1983-84 failed (cost: Rs. 2.00 1akhs) due to presence of 
excessive chloride·contents. The failure was attributed to ab""'\Ce - \ of water-logging ~  and trained geophysists to ide:uiitY 
fresh water hearings sand horizons, although geophysical equip-
ment supplied by UNICEF (March ] 982) were avai'able with the 
department. Further, out of ]850 sanitary wells constructed in 29 
blQcks of Koraput district of Orissa, 884 wells (48 per cent) 



(vi) 

(vii) 

dried up in IUmmer of each yearby March 1982. Similarly, in 2 
blocks of Mayrbhank district, aU the 86 sanitary wells construC'ted 
in 68 viHages had less than 6 feet of water ~  summer, the 
drying up of wells and insufficient water were attributed (June 
1984) by the BOO to no construction of wells to the: prescribed 
depth of 10.5 metres, dearth of skilled labour and hilly areu 
unsuitable for sanitary wells. 

In Punjab, 8 water supply .schemes (estimated cost: Rs. 58.80 
]akhs) were suspended after incurring an elpenditure of Rs. 7;80 
lakhs upto March 1984 due to non-finalisation of suitable site 
for water wO'rks, change in lay-out plan of pipe Jines and non-
finaJisation of source of water. 

In Madurai district of Tamil Nadu, power pumps installed in 13 
cases (cost: Rs. 16.13 lakhs) had yield varying from 0.5 to , 
gaJJons per minute (gpm) against the minimum required yield of 
]0 Ipm. Further, in five districts of Tanlil Nadu as on March 
]984,799 hand pumps (cost: Rs. 160.00 laths) and 137 power 
pumps (cost not known) had' either dried or silted. Alternate 
source of supply had not been provided in majority of the cales. 

(viii) In Uttar Pradesh, a scheme of water supply to cover 1SS viJIaacs 
was sanctioned in December 1980 at an estimated cost of RI. 
214.34 lakhs and expenditure o'f .Rs. 74.70 lakhs was incurred 
wifihout finalisation of proper source of water. The scheme was 
held up for want of Government decision (May 1984). Similarly a 
water supply scheme to cover III villages of Almora district com-
pleted in 1977-78 at a cost of Rs. 87.12 lakhs was found insuffi-
cient to meet the requirement or water. Another, schMJle with 
estimated cost of Rs. 111.98 lakhs was prepared in September 
1981 to supplement deficiencies of original scheme. The estimate 
has not yet been sanctioned, although an expenditure of Rs. 4.80 
lakhs had been incurred (March 1984). Further, a water suppry 
scheme in Pauri district of Uttar Pradesh was completed in 
March 1984 at a cost of Rs. 4.80 lalths when the source of water 
on which the schome was ba.sed bad dried up and no water w •• 
available. 

\ t (il) In four districts of Maharashtra, 4 piped water supply ICheme 
taken up for execution at an estimated cost of Rs. 48.96 lakhs 
were either not 'started or kept suspended after incurring an expen-
diture of Rs. 70.30 lalths due '0 non-finalisation of the ~  non-
acquisiliQn! of land and submergence of percolation well and 

~  house, Another ;six scbemes taken up in four distriq. 



(x) 

(xi) 

(expenditure Rs. 24.39 lakhs) could not be completed due to 
non-finalisation of source of water. 

In Meghalaya, a water supply scheme on which Rs. 1.73 ·Iakhs had 
been spent upto March 1984 could not be complete due to a 
dispute about the site between two departments of the state 
Government. " 

In MiGnapore district of West ~  a scheme to cover 8 problem 
villages (estimated cost: Rs. 42.36Iakhs) sanctioned in 1979 was 
suspended afteSr incurring an expenditure of Rs. 28.73 laths' upto 
March 1984 due to non-availability of land for head, work site. 
The work of distribution system was started even before acquiai-

, tion of land. . 

29.5.2 (b) Wrong selection of Site/failed Schemes : 

(i) In Rajasthan, out of 16495 bore-holes drilled during 1980-81 to 
1982-83, as many as 2815 bore-holes (17 per cent) failed due to 
non-availability of water, mechanical break-up in the process of 
drilling, strata not suitable for DTH rigs and quality of water 
found nonpotable resulting in finfructuous expenditure of Ra. 
197.05Iakha. Further, in Udaipur district, a scheme to provide 
drinking water to 3 villages was sanctioned in January 1980 
(cost: Rs. 7 lakbs) on the basis of chemical analysis report or, 
the water of Kaladwas village. The wells were, however, clug at a 
distance of more than 1 km. ,near river Ayod, the water of which 
was polluted due to Bowing of waste water from Udaipur distillery. 
The chemical analysis report obtained in April 1983 revelaed that 
the water from the wells was nonpotable. Selection of site on the 

, tlallk of polluted river resulted in wasteful expenditure of Rs. 1.50 
lakhs. 

(ii) In 329 villages of 10 districts of Karnataka, provision of potable 
water was considered laot feasible as all the bore-wells drilled in 
most of these villages failed due to either dry bores or non-pota-
ble brackish water. In 85 villages of Dharwar and Gulbarga 
districts, all the 230 bore-wells, drilled (cost: Rs. 34.50 lakbs) 
failed due to water being saline. Detailed examination of the 
availability of adequate quantity and potability of water by 
geophYllical methods in consultation with Geological Department 
was not conducted before taking up drilling work in these 
villages r'ocated in brackish/endemic zone. 

(iii) In Madhya Pradesh, 7450 (14 per cent) out of 53306 bores drilled 
by tbe department duriDg J 980-84 were unsuccessful' as approval 



of sites by the Hydroseolosists was not obtained. Purther. out of 
24319 bores drilled by the f-asl drmins rigs of the department 
durins 198()'84.5l33 bores (22 per cent) were unsuccessful due to 
non-conducting of surveys and non-determination of types of rils 
to be used. Further. IS piped water supply scbemes completed in 8 
districts at a cost of Rs. 17.35 lalths (upto 1982·83) were not 
providing any benefit to the population as the water sources had 
dried up. . 

(iv) In Ourgaon district of Haryana, an expenditure of Rs. 11.38 latha 
was incurred for installation of tube-well for providing drinkin, 
water to 3 villages (November 1980). Tbe water samples tested 
(June 1981) revealed that water was extremely hard. Construction 
of a Dew tube-well at aD estimated cost of Rs. 8.29 lalths was sanc-
tioned by the State Government in February 1983 .. The wort has. 
however. not been started so far (March 1984). 

h) In 33 villales of Orissa. 33 sanitary wells constructed durins 1975-
76 to 1982-83 (cost: Rs. 0.87 lakhs) were abandoned due to 
appearance of sbet Iranite roct 'in excavation or non-striltin, of 
w.ter. 

t" (vi) In Mabarashtra. oat of 44.920 bore-wells and 19 tube wells drilled 
durins the fint four years of the Sixth Plan period (expenditure: 
Rs. 8646.00 laltha), 12,571 bore-wells and 1 tube well (expenditure: 
Rs. 2463.30 lakhs) were unsuccessful. In ten districts. 1498 bore-
weUs were beyond repaiD and 2651 bore-wells had become dry. 

Further in Satara district, the source of water in ~ piped 
water supply scbemes completed at a cost of Rs. 2.'72 lath. was 
found dry while in respect of 11 schemes in seven districts on which 
expenditure of Rs. 11.51 lakhs was incurred, the lource of water 
lupply failed. Similarly, two piped water lupply schemes (apeDdi-
ture: ~ 20.37 lathl) remained inoperatiyo al tbe water was 
brackisb. Alternate source of water supply was under inveatjption 

. . 
(Iune 1984). 

29.S.3 Incorrect projection of population 

t ACcording to the instructionl contaioed in tbe Manual of Water Supply 
and Treatment (publisbed by tbe Government of India) protected water 

• IUpPIy achemes were to be designed to meet tile requirements of popcllation 
expected. after 30 yea .... 

In Andhra Pradesb. the Chief Engineer coucemed evolved and adopted 
yaryin. formulate for tbe purpose of .'imatiD, tbe populacion arter 30 

~ AI a _it of incorrect formulae aDd arithmetical errora. populatioa. 
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\Vas excessively projected in respect of 30 schemes; consequently,worb at 
bigber magnitude than justified were undertaken involving an extra expendi-
ture of Rs. 29.41 lakhs. Further, over-bead serive reservoirs of bigher 
capacity were provided due to adoption of excessive requirements or bigbef 
per capital rate of water supply tban tbat suggested in the guidelines resul-
ting in extra expenditure of Rs. 3.68 lakhs. 

29.5.4 Schemes outside the purview of the programme-It was noticed 
tbat in four States and one Union Territory, extra expenditure of Rs. 323.66 
lakbs was incurred dUring 1980-81 to 1983-84 in 855 ~  due to provi. 
sion of wells in excess of the prescribed number and provision of piped 
water supply instead of sanitary wells and hand pumps as detailed below : 

(i) 745 villages in 8 districts of Karnataka ~ provided with bore-
wells in excess of the maximum Dumber prescribed as per adequacy 
criteria. As against 1375, wells required to be drilled, 2430 SUCCelS-
ful wells were actually drilled involving extra expenditure of Rs. 
158.25 lakbs. Further. 43 villages in five districts witb population 
ranging from 294 to 982 were provided with piped water supply at 
a cost of Ri 48.08 lakhs. In respect of 16 villages, coyered under 
ARP, provision of bore-wells with band pumps etc. would have 
resulted in a saving of Rs. 10.9S lakbs. 

(if) In Andhra Pradesh, s :hemes with bore-wells or open wells were 
sBnctioned Bt cost of Rs. 87.45 lakhs in 19 villages even thougb 
these villages were already provided with adequate number of 
bore·wells and open wells (one bore-well for population of 250). 
In eight villages with a population of less than 2,000 schemes with 
distribution system involving an extra expenditure of Rs. 4.23 
lakhs were sanctioned instead of single point distribntion as Per 
guidelines issued by the Government of India. 

(iii) At Itarhi village of Bibar (population 6.900). one hiSh yieldiq 
tube·well bavin'g a capacity of 10,000 gallo,ns per hour was provi-
ded .during 1967 at.a cost of Rs. 4 25 lakhs. In SepteiDl;er 1980, a 
fresh scheme for providing a pump bouse was started (estimated 
cost: Rs. 8.36 lakhs, expenditure upto Marcb 1983 : Rs.3.31lakha) 
while the existing tube-well was in working condition and was ~ 

~  to the needs of the village population. 

(iv) In Punjab, a water supply scheme for a Iroup of villapa .:. 
sanctioned in March 1977 (cost: Rs. 4.96 laths) under ARP .bich 
pro\'idtd for construction of overhead service reservoir of 15,000 
lallons capacity on the basis of prescribed desisn of to plloDi 
per head per day. The Chief Eolineer, Public Health, howcver, in 
March 1980 awarded the contract to another firm for CODltl'llCtiOD . 
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or service reservoir of 30.000 gallons capacity after resc:indinl the 
original contract for 15000 gallonl capacity entered in AUlust 
1977 resulting in extra expenditure of Rs. 0.67 lakb. 

(v) In Orissa. in 2091 identified problem Villalel, 3395 tube weill were 
set up in excess of the prescribed norms upto the end of tbe March 
l!l83. 

(vi) In Pondicberry. in 20 cases the rate of per capita water supply wal 
adopted as 70 Ipd. instead of 40 Ipd and the overhead tanb of 
much larser capacity than required. under the scbeme were con-
structed resulting in eltra elpenditure of Rs. 9.72 laths. Further. 
in 3 cases GJ/RCC pipes were used instead of PVC pipes iavolvinl 
extra· expenditure of RI. 0.93 lath. 

29.S.' Delayed Schemes-

During test-check in audit. it was noticed tbat in the States of Himachal 
Pradesh and Karnataka. 13S schemes sanctioned durinl February 1979 to 
March 1983 were not taken up for execution. In Assam, Bihar. OUjarat. 
Kerala. Orissa, Rajasthan, Uttar Pradesb, Pondicherry, ~  and 
West Bengal schemes taken up 3 to 10 years back were still incomplete 

-rrcaultins in escalation of cost. The details are given below: . 

(i) 10 Himachal Pradesh, 16 scbemes approved betweeo February 
1979 and March 1983 to provide drinkinl water to 107 ,ilJa,eI 
(estimated cost: as. 122.16 lakhs) bad not been taken up for 
elecution so far (May 1984). 

(ii) In 8 districts of lCarnataka. 119 scbemes sanctioned by tbe Stlte 
Government in September 1981 under Central lector ARP bad oot 
been taken up for elecution so far (Marcb 1984). 

(iii) In Assam out of 93 piped water luppl, scbelDClsanctioaed duria. 
tbe VI Plan periOd. ooly 17 schemel were completed upto tbe eDd 
of Marcb 1983 aod 238 piptd wlter scbemes sanctioned lince 198(). 
81 were eitber not taken up or were incomplete eveD after incur-
riol an expenditure of RI. 1337.73 lathl due to deJa)C.,in acquili-
tion of land. lack of technically lOund estimates and ~ 
mcnt of material io time. 

(iv) In Bihar, 166 schemes (estimated cost: RI. 1248.10 laths aad 
expenditure upto Marcb 1914 : RI. 1177.78 laths) for piped water 
lupply undertaken duriog V Plao were Iyinl incomplete (March 
1984). The reasoUl for noo-completion were non-acquialtioD or 
land, DOn-CoDstruction of water towen, nOD-installadoD or pampe 
and non-Iyin, or pipet, etc. BDt to IIOII-COmpietioD widain tbe time 
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lChedule. the cost weot up, considerably on account of rise in cost 
of labour and materials. 

(v) A scheme to provide water supply to 38 vmages of Kutch district 
ofGujrat (estimated cost : Rs. 64.18 laths) was approve.d in ~ 
1973 and completed in 1983·84' (cost: Rs. 309.22 laklts) due tOi 
delay in locating successful source of water. 

(vi) In Kerala. out of 277 schemes to cover 291 problem villages appro-
ved by tbe Central Government (estimated cost : Rs. 3730.66 laths) 
durina 1977-78 to 1983-84. only 127 schemes were commissioned 
upto March 1984. 

(vif) In Orilsa, all the sanitary wells constructed upto sUFface level by 
Marcb 1984 were not provided with band pumps and cover. Due 
to deferlDt'nt of sanitary arrangements. supply of water. safe from 
healtb point of view. was not ensured. The State ~  
observed (May 1984) tbat due to escalation in cost of labour and 
materials, sucb sanitary fittings were not installed. 

(viii) In 5 divisions of Rajasthan. 173 schemes were completed after 
delay of 3 to 7 yean. 63 more schemes wbich were taken up 3 to 
7 years ago were still in progress. A scrutiny of 5 schemes in Jodh-
pur district, whicb toot 4 to 6 years for completion, revealed that· 
the expenditure incurred was Rs. 211.62 laths against the estimated 
cost of Rs. 134.15 lakhs due to delay in completion of the schemes 
and also four lube·wells constructed during 1980-81 to September 
1983 at a cost of 0.87 latb were not put to use for want of pump 
sets (June 1984). Besides. 25 ground level reservoirs completed 
during February 1976 to September 1982 at a cost of Rs.4.61 
lakbs were unutilised (May 1984) as pipe Jines bad not been laid 
(24 cases) and 800r was leaking (l case) of Udaipur district. 259 
bore-wells drilled tbrough private contractors and departmental 
rils from April 1980 to November 1983 at a cost of Its. 21.02 laths 
io 3 districts were not covered by iostallation of band pumps 
(February 1984) resulting in blocking up of funds. 

(it) In Uttar Pradesb, 15 water supply schemes (estimated cost: 
R\.371.26Iakbs) were delayed ranging from 9 to 16 years resulting 
in upward revision of tbe cost estimates to Rs. 667.83 lakbs. Furtber, 
17 water supply scbemes in Pauri and Almora districts on whicb 
an expenditure of Rs. 24.67 latbs and been incurred could not be 
completed as tbe lOurce of water of tbese schemes .u under dis-
pute (Marcb 1984) . 

. (ll> 10 Pondicherry, a scheme completed in May 1983 (cost: Rs. 1.18 
lubi) was yet to be commissioned pendinl auessmeot of water 

.. " aad eDersilBtioD of pump (Pebruary 1984). 
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(Ki) In Maharaahtra.out of 1379 piped water supply scheIDel .. DCtfonee! 
in State sector in 16 districts at an estimated coat of Ra. 10417.97 
laths during April 1980 to December 1983. only 208lCbemee were 
completed upto January 1984 (expenditure: Rs. 1169.82 latbl) 
while 957 schemes (estimated cost ~ lb. 7290.68 lakh.) were .till 
to be completed (January '1984) and 214 schemel (estimated co.t: 
RI. 151398 laths) bad 110t been taken up for eJl:ccution. 

(xii) In West Bengal. out of 91 schemes taken up since 1977-18 out of 
ARP funds at an estimated cost of RI.23S3.04 lakhl in IiI diltricts. 
only 8 scbemes (estimated cost: RI. 133.06 lakb.) were completed 
at a cost of Rs. 276.05 lakhs after 4 to 9 years from tbe date of 
tbeir commencement. The remainin, 83 scbemes (eltimated cost : 
Rs. 2119.98 lakhs) were incomplete (March 1984) after incurrin. 
expenditure of Rs. 1410.84 lakhs due to delay acquilitlon of -land. 
inadequate Iurvey and investigation, change 01 gpeciftcation duriq 
execution and delay in procurement of materiall. 

29.6 PhYlical targetl and acbievements. 

Altbougb ARP was re-introduced from 1977-78. no tar,ell were Ixed 
upto 1981-82. The number of viii ales covered undor tho,schemes MNP aDd t· ARP from 1977-78 onwards and tbe taraets fixed from 1982-83 onwards are 
as under :-

, 

Year 

1977-78 

1978-79 

1979-80 

I 98()'81 

1981-82 

1982-83 

1983·84 

Targetl 

Nil 

Nil 

Nil 

Nil 

Nil 

43767 

48924 

Achievemeatl 

'(In number) 
14704 

20920 

2.2822 

25978 

29837 

45844 

49748 

29.6.1 The fiaurel reported to the Ministry of the number of problem 
villalel covered in varioUi States dnrin. 1m four yean of Bblll Pia 
included partially covered villaacs allO. wlticb will bave to continue to be 
c:atCfodsed as problem Ylllalel. 



It was noticrd that in 9 States, tbe actual coverage during first rour 
year. of SjithPJan was onJy42220 viJJages against the Sixth Plan target of 
87102 villages as detailed below :- . 

(i) In Bihar, during the first 4 years of tbe Sixth Plan, ~  villages 
were covered against the Sixth Plan target of 24136 villages. The 
reasons for shortfall were fixing of law annual .targets, non-acquisi-
tion of land, delay in construction of water towers; installation. of 
pumps and pipe tioes, etc. 

(ii) In Gujarat, against the target of 5318 villages to be covered during 
the Sixth Plan, 3120 villages were covered during first 4 years of the 
Plan. However, another 1243 villages categorised as problem 
villages after 1st April 1980 were also covered. Thus, the villales 
identified earlier were oot given priority in selection. Further, in 
Rajkot district, agaiost the target of 73 villages to be covered· 
under simple wells programme during first 4 years of Sixth Plan, 
only one village was conred. According to the District Panchayat 
(executing agency) Don-achievement of the targets was due to non-
.receipt of geologists feasibility report. 

(ii) In Himachal Pradesh, agaiDst the target of 7115 problem villases 
during the Sixth Five Year Plan, only 4196 villages were covered 
upto March 1984. Against the balance of 3619 problem villages 
left to be covered, only SOO of such villales were targeted to be 
covered during 1984-85. The shortfall iD coverage was attributed 
(February 1984) to. paucity of funds due to escalation in cost aod 
low per capita cost kept for hilly terraili. 

(iv) .In Kerala, out of lIS8 pr:oblem villages as 00 1st April 1980, 544 
villages were covered during the first 4 yean of Sixth Plao period. 
The reason given for low coverale was fixation of lower targets. 

(v) In Madhya Pradesh, durinl the first 4 years of Sixth Five Year 
Plan, ]2713 problem villages were covered against the target of 
20950 villages. The shortfall was attributed to constraints in pro-
viding required Onance, poor means of communications and hard 
understrata of granite. 

(vi) 10 Manipur, against the target of 1212 problem villages to be 
covered durina the Sixth Plan period, only 617 villages were 
coverec;l upto March ]984. of which. 107 villages were ~  only 

~ . 

(vii) 10 Ori .... against the tlract of 23616 problem villalCS only 10818 
villaaes were fully covered during the first 4 yeUl of Sixth Five 
Year Plan. 



(viii) InlPunjab, oufof 1767 identified problem villages as on lst April 
1980, only 372 problem villages were covered during the first 4 
year. of Sixth Plan. 

(ix) In Rajasthan, in 383 villages wbichwere reported as covered 
durina April 1980 to February 1984, against 1 SIS sanctioned hand 
pumps for these villages only 869 hand pumps were installed. The 
reasons for non-installation of remaining band pumps of Udaipur 
district were stated to be site dispute by villagers, failure of bore-
holes and site not approachable for rigs. 

(x) In Megbalaya, against the target of 1130 villages to be covered 
during 1980-81 to ]983-84, only S14 viilages were covered upto 
March 1984. Tbe reasons for low coverage were paucity of funds, 
shortage of technical staff, shortage of labour and materials and 
transport difficulties. 

29.7 Maintenance of water supply schemes. 

The responsibility for the maintenance of completed water supply 
schemes rested with the gralll panchayatB once the schemes were handed 
over to them. It was noticed during test-check that the gram panchayats 
were not able to maintain properly the completed water supply schemel 
handed over to them in tbe States of Andhra Pradesh, A'isam, Madbya 
Prade&h, Manipur, Rajasthan, Maharashtra and Megbalaya with the result 
that tbe schemes bad become defunct and additional expenditure bad to be 
incurred on tbeir revival, al detailed below : 

(i) In 27 v ill ales of Andhra Pradesh, tbe gram pancbayat. could not 
maintain the schemes al tbeir net income was lesl tba .. the annual 
maintenance expenditure of tbe scbeme and as a result, many of 
tbem became defuDct. In June 1982, tbe State Government sanctio· 
ned Rs. 170.00 lakbl for revival of 406 defunct scbemel includinl 
210 scbemes in problem villages. The Chief Engineer reported to 
the State Government in April 1983 tbat another 2020 schema 
were also defunct, revival of wbich would cost aDotber Rt. 101.00 
lakbs. Further, due to inadequate maD·power 7928 band pumps 
were in a state of disrepair (February 1984) aad on au average 9 
to 10 per ceat of ~ totallaand pumps were not in workins (:ondi. 
lion. 

10 Assam, durin. the fint three yean of the Siatb Plao, expendi-
ture of RI. 311.69 laths wal incurred on maintcnalJ(O of water 
•• pply 8(:hemes wbicll also in(:luded expenditure aD maiDteaaoce 
o"rban Kbema still to be banded oyer to local bodl.,., .aalto 



.10 to 15 per cent of tube wells remained out of order throu.hout 
the year for lack of proper maintenance. 

(iii) In Madhya Pradesh, 8425 out of 60021 hand pumps installed upto 
March 1984 were not in working order due to ~  of hand- • 
pump mechanics and out of 209S piped water supply schemes, 618 
schemes were not workin. as on March 1984 mainly due to poor 
economic conditions of gram panchayats, non-payment of electricity 

. charges and damages to equipment. 

(iv) In Manipur, an expenditure of Rs. 67.66 lakhs was incurred upto 
1983-84 on the maintenance of 38 schemes completed upto 1979-80 
due to non-handing over of the completed schemes to the pan-
chayats for maintenance. 

(v) In Rajasthan. out of 37852 hand pumps installed in the State, 
13977 (37 per cent) ~  found out of order (February 1984) inspite 
of the fact that payment for maintenance of hand pumps was. made 
to the panchayat samitis and a sum of Rs. 21.71 lakhs was paid as 
Irants in-aid to the samitis during 1983-84 for maintenance. The 
actual maintenaace was being carried, out by PHE Division. Fur-
ther. due to improper maintenance of hand pumps. 294 pumpa 
were abandoned on account of collapsing of bore-wells or falling 
down of assembly etc. and fresh bores would have to. be drilled 
in place of abandoned pumps at an ~  cost of Rs. 30.20 lakhL 

(vi) In respect of 9 schemes in four districts of Maharashtra completed 
between March 1982 and April 1983 (expenditure: RI. 63.87 lakba) 
water supply was stopped due tQ non-payment of maintenanw 
charges by gram panchayats. noo-payment of water charges by 
beneficiaries, reluctance of zila parishad/village panchayall to take 
over the achemes. periodical break down of pumping machinery 
and failure to carry out repain to pumping machinery. . . 

Furtber. 26 schemes in 3 districts were not handed over to zila 
parishad/villalC8 panchayats for operation and maioteaaocc, but 
were being maintained (expenditure: Rs. 52.98 laths) by the 
divisions of Maharasbtra Water Supply aDd Sewerage Board (June 
1984). . 

(vii) In Meahalaya. expenditure of R.s. 230.75 lakhs wlls incurred 
durina 197Y-SO to 1983-84 on the maintenance of completed schemea 
as these were not takeo ovor by the villale/local committees.' 

29.8 Irreaular purchuel 

During test-check It was noticed that 7in 7 States. stor. valued at 
Ila. 368.05 lakhs wero purchuecl durina tho period 1919-80 to 1983-84 wbicb 
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were not actually required'ror use· OD work under the aeme. "idea, aub-
atandard materials/idle machinery or stores had been noticed in various 
St.tea. 

The details are siven in the suc:ceediDS paraaraphs. 

29.8.1 Excessive purchases-(i) Stores valued at Rs. 181.06 laths pur-
~ cbued by 16 diyisions of Himachal Pradesb durins February 1979 to March 

1983 were declared surplus to their ~  (February 1983 to May 
• 1984). 

(ii) l!l Madbya Pradesb, bigh density polythene (HOP) pipes of varioul 
diameter valued at Rs.31.83 lakbs procured durml1979-80 to 
1981·82 in three districtl were declared surplus during 1982.83. 
HOP pipes (value: Rs. 12.12 latbs) and PVC pipes (value: 
Rs. 10.47 laths) procured by other two divisions durins tbe period 
August 1979 to Ausust 1982 were Iyinl uDused so rar (June 1984). 

(iii) In Bihar, the Chief Engineer, PHB purcbased un.conventional 
varieties of pipes (PVC and HOP) durinl J981 at a cost of 
Ra. 42.82 lakhs witbout any requisition from tbe divisiona ~  pro-
vision in the original estimates. Pipes valued at Rs. 33.31 laths 
were lyi11l unutiJised in 4 divisions (February 1983). 

(iv) In 12 divisions of Tamil Nadu, expenditure of Rs. 23.03 latba wal 
incurred during the period September 1979 to March 1984 for tbe 
purchase of ccntering materials, wbicb were hired to tbe contrac-
tors althoush the contract for RCC wort did not provide for any 
such aIIiatance. 

(v) fn lCarnataka, 1649 hand pumps were purchased by Hassan DivI-
sion durins February.March 1984 (cost: Rs. 27 90 laths) a,ainlt 
the actual requirement of 653 pumps for the year 1984·85 both 
under State and Central sector schemes resullin, in blocltin. up of 
funds to the tune of RI. J6.92 laths. 

(vi) 3 Pump sets (cost: Rs. 4.42 lalehs) were procured in May 1982 for 
Sanapat Scheme in Bisbenpur district of Manipur althollah no 
provision for tbese pumps existed io the estimates of the work. 

(vii) In West Bengal, material coiting as. 95.98 laths were procured i. 
Marcb 1979 for 8 water lupply schemes out of ARP funds. Out of 
tbis, materials costin, Rs. 45.38 lakllt were lying unutmlcd (March 
1984) which included materials coltin. Rs. I3.S3 lakhs declared 
surplus in respect of 2 schemes. 

29.8.2 Purchase of sub-standard materiala-(i) (a) HOP pipet coltia, 
aa. 36.80 laths were purcbated duriDS 1980-'1 IIId 198142 18 aoaae of tb, 



districts of Andhra Pradesh by the Panchayati Raj Engineering Department 
for layinB the distribution system. Following failure of these pipes ia some 
divisions, test of the samples' of HOP pipes purchased in districts of East 
Godavari, prakasam aDd Guntur (cost: lb. 2497 lakhs) was coDducted 
which revealed that either the 90 mm or 110 mm pipes or both supplied by 
tbe firms were sub-standard: No action to get the sub-standard pipes replaced 
by the supplier hlld been initiated so far (June 1984). 

(b) HOP pipe worth Rs. 5.26 lakhs were lyiDg unused following .the 
Chief Engineer's instructions. Samples of these pipes were not sent 
for testing. 

(e) In one.village·of Guntur district, the HOP pipes costing Rs. 108 
lakhs purchased in October 1980 were not utilised since AC pipes 
were substituted. . 

Cd) In 15 villages, the entire distribution system with sub-staDdard 
pipr.s was practically completed in 1981-82 (cost: Rs. 20.62 lakhs), 
but commissioned of the water. supply schemes had been held up 
since tben. 

(e) In 10 villages, leaks had developed in distribution system due to 
use of sub standard pipes. 

Information about the total value of HOP pipes purcbased iD the State 
and value ofthe pipes found sub-standard was awaited from the State 
_GovernmeDt lJune 1984). No claims had beeD preferred by the GovernmeDt 
against the firms whi:b supplied tbe sub-standard pipes (June 1984). 

(ii) In tbe districts of South Arcot and Ramanathapuram of Tamil 
Nadu, over-head taDks constructed at a cost of Rs. 1 62 lakhs had 
coJlapsed in May 1981 and June 1982 respectively due to use of 
sub-standard material. 

29.9.3 Idle machinery/stores-(i) in two divisions of Assam, material 
worth Rs. ~ 396 lakhs was booked against various schemes during 1981-83 
without actual requireu;tent aDd was lyiDg uDutilised (March 1984). 

(ii) In Haryana, the Public Health Division, Sirsa, pucbased 5,000 , 
metres of 90 mm dia HOP pipes (cost: Rs. 1.84 lakhs) in July· 
September 1981 aDd 3,000 metres of 100 mm dia pipes (cost: 
Rs. 1.6S ~  in May 1982. The stores were still lyiDI in stock 
(January 1984) as neitber tbe execution of these works for which 
these pipes were purcbased had beeD taken up nor was there aDY 

~  for such pipes iD tbe. detailed estimates. 

Furtber materials worth Rs. 6.07 laths received by P.R. 
PivisiOD,Paocbkul.- in ~ ,982 to Marcb J,83 were ~  u8uaed 
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(February 1984) as the work for wlUch these were purchased had 
not been started. 

(iii) In ~  departmental rigs remained idle for 29771 rig daYI 
durin, the fint four years of the Sixth·Plan which worted out to 
1S8 idle days per rig per year for want of programme, Don-selection 
of site, repairs to compreslors and supporting vebicels, and ~  
material resulting in infructuous expenditure on idle atatr(Rs. 32.75 
laths). 

Further, lar.e quaDtity of S" dia casiDg pipes were purchased 
durin. JUDe.SeptellJber 1980 by several PHB divisions for drilling 
41" dia bore-wells. Subsequently, it was decided Dot to drill bore. 
wells with 41" dia rigs. Consequently 47240 metres. of S" dia 
casing pipes, collars etc., (COlt Rs. 55.S8 latbs) bad been lying idle 
iD 12 divisioDS (JuDe 1984). 

(iv) BbaDjaDagar P.H. Division of Orissa purchased (January to Auguat 
1980) HOP pipes (cost: Rs. 0.99 latbs) which were lying unutilised 
so rar (June 1984). According to the Executive BnliDeer, there was 
no scope for utilisation of tbese pipes in tbe Dear future. Furtber 
RCC rigs (value: Rs. 030 lath) purchased in lanuary 1982 by 
BOO, Tangi Cbowdwar and lanitary BltinlS (cost: Rs. 0.20 lakh) 
purchased inAugust 1977 by tbe BOO, Boudb also remained 
uDutilised so rar (lune 1984). Further 10 departmental rigs and 6 
rigs supplied by UNICEF free of cost remained idle for periods 
varyinl from 1 to .l2 montbs during June 1979 to March 1984. 

(v) In Rajasthan, stores worth Rs. 32.09 laths were Ihown as issued 
to various water supply schemes during tbe period March 197'1 to 
July 1983, which remained -UDutiJiSed upto March 1984. In many 
cases either there was DO provision in the estimates of the works 
tor luch materials aDd were not required for .be schemes or were 
issued in elcess of the requirements resulting in increased expendi-
ture on the schemes: Similarly, polythene pipes purchased by Ajmer 
and Chittorgarb Divisions in May 1980 and June 1980 respectively 
at a cost of RI. 0.49 lakh were Iyin, idle ~  1984). 

(vi) In Coimbatore Division of Tam.il Nadu, seventeen heavy pump 
setl purchased in July 1981 (cost Rs. 1.28 lakbs) remained idle 

~  1984). 

(vii) In Midnapore district of West Benlal, tbe department purcbaled 
(July 1983) four generating sets and four voltaiC statiliaerw at a COlt 
of Rs. 6.88 lakhs out of ARP fundt to avoid power failure and low 
voltaac. The ,eneralio, seta could Dot be iDIIaUocI (March 1984) 
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for want of suitable site and the voltage stabilizers were Dot useful 
as they could not stand the wide voltage ftuctuations of power, 

(viii) In Arunachal Pradesh, 6 water treatment plants purchased during 
March 1980 to May J98J (cost: R,. 0.55 laths) were not installed 
(June 1984). 

29.9 Other topics of interest 
(a) Shortage of materials worth Rs. 93.25 lakhs. 
(i) In 3 divisionll of Himachal Pradesh, shortages of stores, valued at 

Rs 29.49 lakhs were noticed during pbysical verification in Octo-
ber 1983 and February 1984. In 3 other divisions, stores valued at 
Rs. 0.60 lakb were stolen during the period April 1979 to Dtcem-
ber1981. Twenty ei.ht consignments of 01 pipes valued at Rs. 2.26 
lakhs despatched by suppliers by rail were received sbort by three 
divisions during the period June 1979 to January 1981. The rail-
ways had not yet accepted the claim (March 1984) for the 
shortage. 

(ii) In Manipur,loss of stores worth Rs. 0.55 lakh was reported due 
to theft in two district during January 1984. 

(iii) In 5 divisions of Punjab, 7 cases of shortage of materials valued at 
RI. 5.81 lakhs were noticed during physical veri6;ation conducted 
between April 1980 and March 1984. 

(iv) In Arunacbll Pradesh, ~  of sbort accountal of stores of Rs. 
23.35 lakhs in Likabali tran'sit godown were noticed during Octo-
ber 1981 to June 1983. 

Furtber, materials worth Rs. 24.06 lakhs were lost in transit in 
case of S divisioDs. The claims for which wtre yet to be settled. 

(v) In one division of Mizoram, shortage of stores costing Rs. 1.33 
lakhs were noticed in December, 1983. 

(vi) In Megbalaya, 8847 metres of pipes costing Rs. 5.30 lakbs were 
stolen from the site of 2 water supply schemes between November 
1982 and M.lY 1984. Furtber materials wortb Rs. 0.48 lakh issued 
in excess to a contractor in respect of one scheme had not been 
returned (June '1984). In another scheme. 1400 kg. of MS rods 
issued in excels to a contractor (value not known) were not returned 
(June 1984). 

(b) over-payments of Rs. 5.62 lakhs to contractors. 
(I) In Goa, payments amounting to Rs. 21.66 lakbs were made to con-

~  in reepoct of 6 schemes a,aiast tbe sum of Rs. 16.13 latb, 



; ~ . actuall, pa,abie to. them. Recording of excess meaaurementa had 
resulted in the elCCIS payment of Rs. 4.93 lakhs. Only Rt, 0.61 
lath were recovered upto June 1984. 

\ (ii) to Manjpur, aD amount of Rs. 0.69 lakh was still recoverable (rom 
r two contractors whose cODtracts had beeD rescinded in 1981. The 

work wat got completed ~  other agencies • 

. (c) ~ .  extra expeDditure o( Rs. 79.37 lakhs. 

r-

(i) In Assam, avoidable extra expenditure of Rs. 30.23 lakha wa 
incurred OD the purchase of AC pressure pipes due to non-obser. 
vance of proper purchase procedure • 

. (ii) In Karnataka, non-acceptance of the lowest tenders for civil works 
within the v.alidity period due to procedural delaYI, frequCDt 
changes in the scope of works including the lource of water and 
change in design, after commencement 01 work resulted in avoidable 
extra ezpenditure of Rs. 18.22 laths in S cases (Central Sector: Ra. 
14.81 laths and State Sector: Rs. 3.41 lakhs). 

(iii) The scheme provided for the use of PVC and AC pressure pipes in 
place of GI landCI pipes. In Haryana, the Superintending Engineer. 
Amabla placed orders for the supply of MS pipes instead of PVCfAC 
pipes valued at Rs. 40.91 laths resultin, in avoidable eltra expend. 
iture of Rs. 27 lakhs. 

(iv) In Rajasthan depth of water column for tube-wells approved by the 
Chief Engineer was 20 metres. However, in Ajmer Division, in the 
case of boreholes drilled in 97 cases through private contractors, 
depth of water columns was kept bel ween 25.50 and 64.10 metret 
resulting in, avoidable expenditure of Rs. 3.11 laths. 

(v) In Jammu Kashmir, work of laying and fittiDg of pipel in respect of 
Chakla Jambazpora scheme awarded to two contractors in October 
1979 at a COlt of Rs. O.60lakhl could not be Itarted al tbe depute 
ment failed to supply 6" dia pipes. Tbe work wa lubsequently 
allotted to the lame contractorl in April 1981 at a neaotlated 
coat of RI. 1.41 lathl resulting iD avoidable elltra expenditure of 
Rs; 0.81 Iakh. 

J.IO MODitorin. 
Drinking water opply i. a state subject and acbemea are drawn. imple-

_ted and monitored by the State Governments .. However, to balten pro-
vilion of ute drinking water to identified problem viii agel, tbo Centra. 
Government pro"ided fuods under the Central sector ARP to Statea/UT .. 
TIle projects under tbe Central aector ARP tboulh drawn and implemented 
., tbe State Governmenta, ~  tecbnical approval of the CeDtr., 
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Oovenament. The Central Government reqniredthe PfOll'eu of the pro-
gramme to be monitored by tbe tecbnical winl of tbe Ministry of works and 
Housing. Periodical progress reports were to be called from the State 
Governmcnts and progress was to bc tcst-cbeckcd throulh ficld visits by tbe 
oflicials of tbc Ministry. j-

Howcvcr, if bad becn observed tbat tbe monitoring of the coverage of 
vill81CS undcr thc schcmc was donc by the Ministry only throup the pro-
Ircss reports received from tbc States. Tbere was no adequate system of 
verification of thc progress througb local inspections althoulh tbe Bstimates 
Committee (Seventh Lok Sabba) in para 2.28 of tbeir 48th Report (1982-83) 
empbasiscd thc systeDl of rClular inspection and at least test-check by a 
Joint Team of officers of tbe Ministry of Works and Housing and thc State 
Qovernments to sec whether the people in the problem villages, reportcd to 
have been covered, were actually receiving tbe drinking water and assess 
tbe pcobloms. 

The Committee in para 1.6 of their 55th Report (1983-84) further 
observed :- . 

"The result of verification in respect of water supply schemes mentioned 
in para 2.28-A of tbe original report intimated to the Committee, 
confirms tbe doubts of the Committee that the coverale of villale and. 
population undcr tbe drinking water supply schemes is not in aeeor-

~  with what is claimed." 

The ARP relate. to item 8 of tbe 20. Point Programme which is avowed 
policy of thc Government of India. A large provision of Rs. 600 crores had 
not been made under tbe VI Plan. Yet, the evaluation and monitoring of 
the programme bad been givcn low priority by tbe Central Ministry and 
confined to merely gctting reports from tbc States. . 

29.10.1 Monitoring/Evaluation by State Governments-There was no 
proper cvaluation of tbe schcme cvc in tbe States as detailed below:-

(i) In Andhra Pradesb, no action had been takcn fbr enluatilll tho 
Rural Watcr Supply Programme so far (June 19M) althoulh a sum 
of Rs. 2.00 lakhs, was provided in the Plan bucJaet of the State 
specifically for this purpose. , 

(ii) In Assam, no proper system had been devised for keepilll watch oil 
pbysical and fiDancial propelS of the scheme. No evaluation or 
critical examination of implementation of tho proaram'mc was beiel 
madc at any level. Out ofCeDtralarant of Rs. 10.IS laths rcceiYed 
by tbc Statc Govcrnmcnt durio. 1980-81 to 1982-83. ooly RI. 1.60 
lakbs werc spent on mODitoriDI and iDYCltiption aDd 63 per cent of 
the ,rant was spent on stamn. of dUl'erent PHB DivisioQ of tho Stat .. 
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(fil) In Bihar, ~  proper Iystem .u cle¥1Ied for monitoriDl the phrsical 
and finaoclal prop'S of worb. The monitorial cell at the State 
Head quarters only compiled the reports received from the acid 
units. NomoDitorin. arrangements were made at tbe district . and 
circle level and no evaluation Wal dOBe by the State Gover •• ont. 

(iv) In Haryana Monitoring and Investigating- Cell of the State did Dot 
collect and consolidate any information in regard to performancel 
maintenance of the completed Scbemes. 

(v) In Madhya Pradesb, an expenditure of Rs. 20S5.94 laklft WBI 
incurred on construction of open wells and repairs and deepeninl 
of existing wells between 1978-79 and 1982-83, but tbe pto,rell of 
worts done was not monitored to asseas tbeir ulCfums in meetin. 
the needs of problem villages. A sample . ~  of one diltrict (June 
1983) sbowed tbat tbe works executed at a cost of R,. 31.42 laths 
did not contribute towards meeting the minimum needs fully and 
all tbe villages continued to be problem villalOS for the pllrposo of 
future implementation of drinkinl water schemel. 

(vi) In Manipur. no evaluation and critical examination of implem:nt. 
ation of tbe programme was done for takina corrective measures. 

(vii) In Orissa, the State Government did not evaluate tho IChem:s to 
ascertain the achievements of the programme. Two podS meant for 
monitoring cell of tbe Chief Engineer were divorted to Housiol 
and Urban Development Department. The lalaries of the Itaff' (Rt. 
3.03 latbs) for tbe period January 1978 to March 1984 were met 
out of Central sector ARP funds. 

(viii) In Punjab, no evaluation of tbe prolra'mlDC bad boca doae by tbe 
State Government after 1976. ~  Public Health DepartmeBt inti· 
mated tbat tbere Wal no separate orpoisatJon ICt up for monitor· 
iog tbe Programme. 

(il) 10 Kamataka, tbe report 00 the oVlllualioB or tho achelDo dilclosed 
(Marcb 1983) considerable delay in obtain in, IIDCtiOD.I of atl. 
mates, Don. provision of distribution lilies in extealioa areal aDd 
Harijan colonies In some projectl and creation or unhyJCllic 
conditions in lOme viII ... by ... te weier Iroarcommallitr wat. 
tapl. 

(I) Central assistance or RI. 4 laths releued to Arunachal Pradelb 
during 1978·79 and 1979-80 for atabn.bin. monitorio, and fa-
vestigation unit remained unutilised (June 1984). 

(xi) III Melbal.,a, 10 evalaalion or the ICbemes after completion ... 
dODe to see $hit the ~ achieved· Che desired I'tI\IIq. ' 



(sii) In Mizoram DO critical "aminatiOD of prolreu repqrta received 
by the mODitoring cell from the executiol divisions was conducted. 

Summing UP,. 

-The'Central schemes for providing safe drin,kiDg water to problem r 
villages was launched in 1972-73 to supplement the resources of the 
State Government. The scheme was discontinued from 1974-75 on 
introduction of the MNP, but was re-introduced during 1977-78, and 
upto 1979-80 Central assistance amounting to Rs. IS7.17 crores was 

.. released,to the States. For the Sixth Five Year Plan period Rs. 600 
~  provided under Central sector and Rs. 1444.11 crores 

under State.,sector for implementing the scheme. Against the provi-
sion of Rs, 600 crores, the amount released by the Central Qovern-
ment during first four years of Sixth Plan was Rs. 544.17 crores. 

-According to the survey conducted by Special Invest.igation Divisions 
in various States, 2.31 laths vi'llages were identified as problem 
villages as on Ist April 1980. However, more and more villages were 
subsequently added to the list by the State. 

-The release of Central assistance was subject to State Government 
utilising in full the MNP outlays durini the Plab period. During first. 
four years of tbe Sixth Plan period, MNP funds were not fully 
utilised in the States of Andbra Pradesh, Bihar, Gujarat, Karnataka 
aDd Punjab. 

-Expenditure to the extent of Rs. 2669.60 lakhs was reported in excess 
of the actual expenditure incurred ia 5 States. 

-Uaspent balances out of the Central assistance amountins to Rs. 
6379.60 lakhs were lying at ,the end of March 1984 with the State of 
Uttar Pradesh, Karnataka. Punjab, West Bengal and Arunachal Pra-
desh. 

-Ponds to the Rtcot of RI, . ~ laths out of Central assistance were 
diverted for other purpoletl in the States of Punjab, Oriss.. Bihar. 
Tamil Nadu, Uttar Pradesh and Meshalaya. 

-Bzpenditure of Rs. 583.28 latbs proved unfruitful due to non-repair 
of defects. non-supply of power, non-removal of casiq pipes from 
failed weill, non-completion of risinl maiDS aDd distribution system 
and non-aalvasinl of buried assembly. 

-The release of Central assistance was subject to tbe conditions that 
DOD-problem villales were not to be covered from the funds under 
Centr ... sector .. well as State IICCtor, However, in 11 States and 2 
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Union Territoriea (out of 19 Statea and 5 Union Territori" test 
checked) 10190 non-problem villages were covered under tbe pro-
gramme upto March 1984. -

-The main objective of tbe programme was to provide at leat one 
source of safe potable water to be available tbrougbout the year. 
However, in many States uns.fe and untested water was being IUp" 
plied to tbe villages covered upder tbe scheme. 

-In 11 States, 2096 water supply schemes involving an expenditure or. 
Rs. 838.06 1akhs failed to provide the intended beneOts to the prob-
lem villages due to in-adequate source of water, non"conltruction of 
wells upto tbe prescribed depth and dispute over water 10Urces. 

-In 6 States, ~  of Rs. 2748.99 lakhs was rendered infructuoul 
as the schemes failed due- to wrong selcction of sitel. 

-In four States and one Union Territory, extra expenditure of Rs. 
323.66 lakhs was incurred due to provision of wells in elcell of 
prescribed number and piped water supply instead of lanitary wenl 
and band pumps in 855 villages. 

-Although the scheme provided for SivinS biSb priority to the Deedt 
of SqST villages, proper coverage wa Dot ,iven to sucb viii... in 
the States of Assam, Bihar, Gujarat and West Densal. 

-In Himachal Pradesh and Karnataka, 135 schemes lanctioned durin, 
February 1979 to March 1983 were not taken up for eaccution 
(March 1984) while in Assam, Bibar, Gujarat, Kerala, Ori .. a, 
Rajasthan, Uttar Pradesh, Pondicborry, Maharabtra and West Ben-
sal schemes taken up 3 to 10 years back were still incomplete r"ul· 
thig in caealation of COlt. 

-In 9 States, the actual coverase duriq the drat 4 years of tho Slltb 
Plan was only 42,220 problem villa,eI asaiDlt the ~  Plan tar .. , 
of 81102 vilJa,es for theae Stat •• 

-The relponlibility of maintenancc of completed water Iupply 1Cb ..... 
reated witb the sram panchayats oncc the schema were banded oyer 
to them. In the Scates of And bra Pradesb, Allam. Madhy. Pr.d .... 
Manipur, Rajatban, Maharablra and Meabalaya, the .ram paac:b-
ayats were not able to maintain the schemes properly with the teault 
that maDY of the scbemes became defunct aDd acldicioDaJ eapeoditure 
bad to be incurred for their revival/maiDieDlnce. 

-Stores valued at Rio 368.05 latba were porcbued i.a 7 Stalet durina 
1979-80 to 1983-84 which were uol actually required for worb aader 
the ICbeme. 



It 
-tn4 States and 2 Union Territories, ,hortages of atoresworth lb. .~  

lakhs were noticed durinS physical verification. )n Maoipur and 
Union Territory of Goa, Daman & Diu, over payment of RI. 5.62 
lakhs was made to contractors in respect of 8 schemes .. 

v-In S States, avoidable extra expenditure of Rs. 79.311akhs was incur-
. red due to procedural delays, frequeDt changes in desisns and 
source of water, purcbases of c.oltly pipes and extra payment to 
contractors. 

-The monitoring of coverage of villagers under tbe scheme was done by 
tbe ,Ministry only tbrough progress reports received from the State 
OO¥ernments. There was no adequate system of verification of tbe 

~  tbrough local inspections. 

-No monitoring/evaluation of the programme was done by tbe States 
of And bra Pradesh, Assam, Bihar, Baryana, Madhya Pradesh, Mani-
pur, Orllsa, PUDjab, Megbalaya, Arunacbal Pradesb and Mizoram. 
Information about other States was not available. ~ 
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